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BEFORE THE HON’ BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF 
ORIGINAL APPLICATION No. 1332 of 2024 

KASHMIR SINGH ... APPLICANT 

//VERSUS// 

STATE OF HIMACHAL PRADESH & OTHERS 

RESPONDENTS 

REPLY / OBJECTION ON BEHALF OF THE RESPONDENT 

NO. 6 TO THE JOINT COMMITTEE REPORTS DATED 

06.02.2026 AND 09.02.2026 

It is most humbly submitted on behalf of the Respondent no. 6 as under: 

1. | That the Applicant, vide letter petition dated 25.09.2024, raised the 

grievance regarding dust pollution in the area attributing it to the 

operation of the cement manufacturing unit of the Respondent no. 

6, M/s ACC Cement Limited (hereinafter the “Respondent 

ACC”). The Respondent ACC filed its reply to the said petition on 

16.04.2025 denying the allegations and further filed its additional 

reply on 26.09.2025. The contents of the reply and additional reply 

filed by Respondent ACC may be read as part and parcel of the 

present reply. 
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2. That on 17.04.2025, this Hon’ble Tribunal constituted a three- 

member Committee with the following observation: 

“6. The Respondent No. 6- unit was found to be compliant 

whereas, air quality parameters outside the residence of the 

applicant were found to be violative of the environmental 

norms. The matter of air pollution particularly PM 2.5 

exceeding the environmental norms is a matter of grave 

concern due to its adverse health impacts. ... 

8. In the facts and circumstances of the present case we 

direct the CPCB and the HPPCB to constitute a Joint 

Committee comprising of representatives to be nominated by 

the Chairman of CPCB and the Chairman of HPPCB and 

one or more Experts to be co-opted by them to ascertain the 

causes of air pollution in the area and suggest remedial 

measures.” 

3. That the Joint Committee has filed two separate reports dated 

06.02.2026 by the Committee members representing HPSPCB and 

the independent member from IIT Ropar, and dated 09.02.2026 by 

the Committee members representing CPCB. In terms of the order 

passed by this Hon’ble Tribunal on 12.02.2026, the Respondent 

ACC is filing its reply / objection to the reports. 

A. The two-member Committee Report dated 06.02.2026. 

4. The Joint Committee has returned a categorical finding that “the 

respondent cement plant has been complying with National 

Ambient Air Quality Standards (NAAQS) 2009 standards. The 

latest real time data of CAAQMS for the year 2025 is annexed as 

For ACG imited 
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Annexure-IlI which is found to be within the prescribed limits.” 

(Pg.1240 @ 1246). 

5. The Committee has directed the Respondent ACC to ensure that 

operational breakdowns due to grid failure is minimised in order to 

prevent intermittent fugitive dust emissions. (Pg.1240 @ 1247- 

1248). In compliance, the Respondent had written to the State 

Power Distribution Company in this regard on 30.05.2024 since the 

occasional breakdowns are due to the failure of the electric grid and 

the occasional power-tripping of 132 KV supply to the Respondent 

from Kangoo substation. The Respondent ACC also wrote to the 

Chief Engineer of the Electricity Department, Hamirpur, 

requesting that the concerned officials may be directed to ensure 

that the grid failure and power-tripping is minimised. The 

representatives of the Respondent ACC met Sr. Executive 

Engineer, Bilaspur on 29.01.2026 and emphasised the need for 

minimal grid failure. The authorities have assured the Respondent 

that it would address the issue on an urgent basis. The Respondent 

ACC has sent a reminder to letter to the authorities on 02.04.2026 

in this regard. The Respondent ACC is diligently pursuing the 

matter with the authorities. A copy of the letters / representations 

dated 28.07.2025, 29.01.2026 and 02.04.2026 are annexed 

herewith and marked as Annexure R/22 (colly). 

6. | The Respondent ACC also seeks to highlight that it has taken 

additional measures to prevent accidental discharge due to grid 

failure. All equipment at the cement plant are fully interlocked with 
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the Air Pollution Control Devices, both in forward and reverse 

interlock, ensuring that none of the equipment can be started or 

stopped unless the Air Pollution Control Devices are in operation. 

The system is further equipped with real-time alarms on the 

Distributed Control System (DCS) screen to flag any abnormalities 

in the operations enabling the Central Control Room (CCR) 

Operator to take immediate and prompt action to avoid any 

abnormality during the operation. 

7. That the Respondent ACC respectfully states that the main 

objection to the Technical Expert Report is regarding the collection 

of the road dust sample on 02.12.2025. This Hon’ble Tribunal, vide 

its order dated 17.04.2025, had directed the Joint Committee “to 

ascertain the causes of air pollution in the area and suggest 

remedial measures” thereby requiring a comprehensive scientific 

and evidence-based evaluation of all the potential sources 

contributing to the ambient air quality outside the house of the 

Complainant. This is especially relevant when the ambient air 

quality inside the plant has been found to be well within the 

prescribed norms. 

8. That the sample was collected on 02.12.2025. The photographs 

taken at the time of sample-collection clearly show the under- 

construction house of the Complainant and the pile of construction 

material lying nearby. (Pg./240 @ 1247). There is an ongoing 

construction activity in the immediate vicinity and adjoining the 

location where the sampling was conducted by the Technical 

For ace Limited 
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Expert. The sample is being collected from a few meters away, and 

there is every possibility of the construction material lying around 

the under-construction house flying onto the road due to winds. The 

Respondent ACC submits that the composition of dust arising from 

such construction activity would include Calcium Oxide (CaO) and 

Aluminum Oxide (AlkO3), which are the very constituents 

mentioned in the Technical Report. The possibility of the 

construction material lying in the vicinity of the house blowing 

onto the road due to winds has not been adverted to in either of the 

two reports filed by the Joint Committee. 

That the Respondent ACC respectfully seeks to also bring two 

important facts in this regard to the notice of this Hon’ble Tribunal. 

First, the inspection and sampling was conducted at a time when 

the movement of Respondent ACC’s trucks transporting cement / 

clinker on the subject road had been discontinued pursuant to an 

interim injunction issued by the Civil Judge, Bilaspur, H.P. 

(Annexure I, Addl. Response, Respondent no.5 dated 16.12.2025, 

pgs. 1197-1198). Therefore, the absence of vehicular movement at 

the relevant time effectively rules out such operations as a 

contributing source during the sampling period. 

Second, the ambient air quality recorded at Admin block (which is 

the monitoring station closest to the house of the Complainant) has 

recorded air quality to be within the prescribed norms. 

For : ACE Limited 
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It is respectfully submitted, therefore, that the Joint Committee 

ought to have also examined whether the reason for the poor 

ambient air quality around the house of the Complainant could be 

the movement of other vehicles on the road or the construction 

material lying a few meters away from the place where the sample 

was collected. 

Third, the report of the CPCB Member of the Joint Committee has 

recorded that “Around 2% of road dust are in the same range as 

cement’. (Joint Committee Report dated 09.02.2026, pg.1289 @ 

1291). For this reason also, the Joint Committee ought to have set 

out the possible reasons for the 98% of the road dust especially 

when the Respondent ACC’s trucks had not been plying on that 

road in view of the injunction granted by the Hon’ble Civil Court. 

10. That the Respondent ACC respectfully submits at the same time 

that it has made and will continue to make every endeavour to 

ensure that the ambient air quality around the house of the 

Complainant is not adversely affected due to the operations at the 

plant. 

B. The Report dated 09.02.2026 of the CPCB member. 

11. That the Respondent ACC respectfully submits that it appears from 

the CPCB Report that sources of pollution other than from the 

cement plant may not have been identified or apportioned. The 

Report appears to proceed on the basis that “... knowing the fact that 

there is no other visible source of pollution in the vicinity other 

For Aco.Limited 
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than the Cement Plant”. (Pg.1289 @ 1292, para. 2.0(1)(i)). It 

appears that the ongoing construction and the construction material 

lying in the vicinity of the location from where the sample was 

collected on 02.12.2025 may have escaped the attention of the 

Committee. (Please see the photos, Annex.3 @ pg. 1326). 

That the Respondent ACC respectfully submits that construction 

activity would constitute a significant and well-recognised source 

of particulate matter, particularly fugitive dust. While ascertaining 

the source of pollution, the Report does not appear to have adverted 

to a possible link between such construction-related emissions and 

the ambient air quality around the Complainant’s house. 

That in such circumstances, any inference attributing the presence 

of particulate matter in the sampled dust to the operations of the 

Respondent no. 6 is untenable. 

That the report, as submitted above, specifically records a finding 

in para.9 (second bullet point) that only around 2% of the road dust 

was in the same range as cement. Such a miniscule percentage 

could not have contributed in any noticeable manner on the 

ambient air quality around the house of the Complainant. 

The Respondent respectfully submits without prejudice that there 

may be some ambiguity in the conclusion drawn in paragraph 2 

attributing approx. 75% of road dust to the plant when the same is 

harmoniously read with page 1291 of the Report stating that around 

2% of road dust are in the same range as cement, viz., 75% of 2% 
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which amounts to a miniscule 1.5%. A harmonious reading is | 

imperative considering the fact that reliance on XRF otherwise may 

not be since it merely indicates elemental composition which 

cannot, in isolation, establish source attribution. The reported 

presence of CaO (40%) and Al:Os (35%) is non-specific and 

equally consistent with natural calcareous soil, road dust, and 

degraded concrete material. Significantly, the report itself 

acknowledges that the sample is “heterogeneous,” which 

inherently contradicts any inference of a dominant single source. 

Further, the Particle Size Distribution (PSD) analysis clearly 

demonstrates that cement-related particulates are predominantly in 

the fine fraction (2-50 11m), whereas the sampled road dust is 

largely coarse (>600 um) thereby negating the possibility of 

cement emissions being the principal contributor. 

16. That it is respectfully submitted, therefore, that the attribution made 

in paragraph 2 may fall in the realm of a generalisation or a 

possibility, and cannot be relied on without excluding the other 

well-known contributors like re-suspended soil and road wear and 

tear. It is also pertinent to mention that the road was concretised in 

the month of November 2025 and the sample was collected on 

02.12.2025, and the possibility of the CaO (40%) and AlzO; (35%) 

has not been adverted to in the report. 

17. That the Respondent ACC respectfully submits that the failure to 

consider an evident and proximate source of dust vitiates the 

Report and renders the conclusions incomplete and unreliable. 

For ACC tried * 
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18. 

For ACC 

The Respondent ACC has duly undertaken and 

implemented all remedial measures, suggestions and 

recommendations made by the Joint Committee, which 

has been noticed in the Joint Committee Reports as well 

as the replies filed by the other respondents. 

That the Respondent ACC has undertaken the remedial measures 

in compliance with the recommendations and suggestions made by 

the Joint Committee and the current status at the unit is as follows: 

(a) 

(b) 

A sliding door in the clinker loading station has been 

installed and is being maintained in addition to repairing and 

maintaining the clinker feeding chutes to prevent accidental 

discharge of dust emissions. A bag filter having a capacity of 

20,000 m3/hr has been installed and maintained in the circuit 

to mitigate the emissions. (Pl. see. Status Cum Progress 

Report dated 24.01.2025, pg.21 para. (vi); Respondent no.5 

Response dated 11.04.2025, pgs. 142-143 & 150, paras. 5 

(iv) & (v) & 8 (x); Supplementary Report dated 15.04.2025, 

pgs. 313 para. 2.1 Table S.no. 1; Two-member Report dated 

06.02.2026, pg. 1242-1245, para. I, unnumbered para. 3 & 

9) 

A new state-of-the-art clinker loading station is under 

installation which was scheduled to be commissioned in 

December 2025 but was delayed due to incessant rains in the 

area during the monsoon. The civil work has since been 

completed, and the mechanical equipment has been received 
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at the unit. The supply and fabrication of the steel structure 

is completed, and the erection of steel equipment is in 

progress. Photographs of the current stage of construction of 

clinker loading station are annexed herewith and marked as 

Annexure R/23. (Pl. see. Respondent no.5 Response dated 

11.04.2025, pgs. 144, 150-152, paras. 6(v), 8(x) 9; Two- 

member Report dated 06.02.2026, pg. 1245, para. I, para. 9 

last unnumbered para) 

(c) Three-layer tree plantation along the boundary of the 

premises has been completed. Additionally, 2500 saplings 

were planted in the Plant, Colony and Mines Lease land 

during the month of August 2025, and 3657 saplings were 

planted during the Van Mahotsav celebration on 23.09.2025. 

(Pl. see Respondent no.5 Response dated 11.04.2025, pg. 

145, paras.6(ii) & 8 (ii); Supplementary Report dated 

15.04.2025, pgs. 313 para. 2.1 Table S.no. 2; Two-member 

Report dated 06.02.2026, pg. 1244, para. I, para. 2) 

(d) The height of wind breaking GI Sheet wall has been raised 

to approximately 9 meters (29.5 ft) from earlier 5 meters. (P/. 

see Respondent no.5 Response dated 11.04.2025, pgs. 149, 

para. 8 (vii); Supplementary Report dated 15.04.2025, pgs. 

313 para. 2.1 Table S.no. 3;Two-member Report dated 

06.02.2026, pg. 1245, para. I, para. 6&10) 
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(e) Anoil and grease removal skimmer has been integrated into 

the tyre washing system before recycling the wastewater 

back into the tyre washing system. (Pl. see Status Cum 

Progress Report dated 24.01.2025, pg.21 para. (vii); 

Respondent no.5 Response dated 11.04.2025, pgs. 145, 

para.6(iii) & 8(viii); Supplementary Report dated 

15.04.2025, pgs. 313 para. 2.1 Table S.no. 4; Two-member 

Report dated 06.02.2026, pgs. 1244-1245, para. I, paras. (x) 

& 7) 

(f) A newly procured tyre washing system, along with oil and 

grease removal system prior to recycling the wastewater 

back into the tyre washing system is installed and is 

operational at the cement exit road. All cement trucks are 

made to pass through this tyre washer for cleaning prior to 

exit. The tyre washing system is being maintained and is 

under operation. (P/. see Supplementary Report dated 

15.04.2025, pgs. 313 para. 2.1 Table S.no. 5; Two-member 

Report dated 06.02.2026, pg. 1245, para. I, para. 7) 

D. Additional measures taken by Respondent ACC. 

19. That in addition to the above remedial measures, the Respondent 

ACC has also undertaken the following measures to improve the 

environmental conditions: 

(a) A stretch of road has been widened from 240 meters to 500 

meters with a drainage system and concreted with reinforced 

Authorized Signatory
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cement concrete (RCC) to mitigate fugitive emission. The 

> entire stretch of approximately 600 meters has been 

concreted with RCC. (P/. see Status Cum Progress Report 

dated 24.01.2025, pg.21 para.(x); Two-member Report 

dated 06.02.2026, pg. 1245, para. I, para. 8) 

(b) A concrete footpath along with a safety railing has been 

constructed along the aforesaid road to ensure the separation 

of pedestrian movement from vehicular movement. (P/. see 

Status Cum Progress Report dated 24.01.2025, pg.21 para. 

(x)) 

(c) A total of 29 rain guns and 6 mist guns have been installed 

along the cement exit road to maintain road moisture and 

suppress dust emissions during truck movement and in 

different locations in the Unit. (P/. see Status Cum Progress 

Report dated 24.01.2025, pg.21 paras. (iv) & (v); 

Respondent no.5 Response dated 11.04.2025, pgs. 148, 

para.8 (i), (v) (vi); Two-member Report dated 06.02.2026, 

pg. 1244-1245, para. I, paras. 1, 4 & 5) 

20. That the officials of Respondent no.5 have been regularly carrying 

out the monitoring of Ambient Air Quality and Stack emission 

standards. It collects samples from different locations at the site for 

analysis. The analysis reports for all locations within the plant have 

been found to be within prescribed limits. A copy of the analysis 

reports of Ambient / Stack Air Quality dated 24.03.2025 to 
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10.02.2026 issued by Respondent no. 5 are annexed herewith and 

marked as Annexure R/24 (colly). 

21. That the Respondent ACC has also engaged a Government- 

approved third-party laboratory to carry out testing of ambient air 

as well as stack emission. A copy of the ambient air quality and 

stack emission reports issued by the Government-approved 

laboratory are annexed herewith and marked as Annexure R/25 

(colly). 

22. That it is evident from these reports that the ambient air quality is 

well within the prescribed norms and the Respondent ACC is 

following the environmental norms. (P/. see, Status Cum Progress 

Report dated 24.01.2025, pg.21 para.viii; Supplementary Report 

dated 15.04.2025, pgs. 317 & 318, Table 4 & 5 para. 3.0 (ii); 

Respondent no.5 Response dated 11.04.2025, pgs. 137-139, 

paras.3-4; Two-member Report dated 06.02.2026, pg. 1245-1246, 

para. II, unnumbered paras. 1-3) 

In view of the above submissions, the Respondent ACC respectfully prays 

that this Hon’ble Tribunal may be pleased to take the reply / objections to 

the Joint Committee Report and dispose of the application. 

DATED: 10.04.2026 COUNSEL FOR RESPONDENT 
NO.6 ™ 
PLACE: NEW DELHI UDAY N. TIWARY 

For ACC Limited 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF 
ORIGINAL APPLICATION No. 1332 of 2024 

KASHMIR SINGH _.. APPLICANT 

3 /IVERSUS// 

STATE OF HIMACHAL PRADESH & OTHERS _.. RESPONDENTS 

AFFIDAVIT 
he 

I, Amitabh Rajat, son of Shri S N Mishra, aged about 53 years with office 

at 4 F loor, Tower E, DLF Cyber Greens, DLF Cyber City, DLF Phase 

3, Sector 24, Gurugram, Haryana — 1220002, do hereby solemnly affirm 

and declare as under: 

1. That I am working as General Manager (Legal) with the 

Respondent no. 6, and I am competent to swear to this affidavit. I 

am well conversant with the facts from the records of the case. 

2. That I have read and understood the contents of the accompanying 

additional response by the Respondent no. 6 to the Original 

Application which has been drafted by my counsel as per my 

instructions and | state that the contents thereof are true. The 

annexures are true copies of their originals. 

3. That the affidavit is being filed in support of the additional response 

by the Respondent no. 6 to the Original Applicatian, ; . : r ACC Jimited 

DERONEN Eicnatory 
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VERIFICATION 
I, the above-named deponent do hereby solemnly verify and declare that 

the contents of paragraphs 1 and 3 are true to the best of my knowledge 

and belief and no material fact has been concealed therefrom. 

Signed and verified on this 10" day of April, 2026 at Delhi. 

For ACC Limited 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF 

ORIGINAL APPLICATION No. 1332 of 2024 

KASHMIR SINGH ... APPLICANT 

/IVERSUS// 

STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS 

LIST OF DOCUMENTS 

S.NO PARTICULARS ANNEXURE | PAGE 
NO 

: A copy of the letters / representations dated R/22 

28.07.2025, 29.01.2026 and 02.04.2026 16 - 23 

pe Photographs of the current stage of R/23 
24 - 28 

construction of clinker loading station 

3. A copy of the analysis reports of Ambient /| R/24 (colly) 

Stack Air Quality dated 24.03.2025 to 29 - 184 

10.02.2026 issued by Respondent no. 5 

4, A copy of the ambient air quality and stack | R/25 (colly) 

emission reports issued by the Government- 185-218 

approved laboratory 

DATED: 10.04.2026 COUNSEL FOR RESPONDENT NO. 6 

PLACE: New Delhi UDAY N. TIWARY
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Annexure R/22 (colly) 

adani 
Cement 

ACC/GCW/ENV/25/07/28 28" Fuly 2025 

The Regional Officer, 

H P State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur -174001 

Sub : Information w.r.t. Power Grid Failure. 

Dear Sir, 

This is in reference to the subject matter and letter #PCB/BLP(167\/O.A. No. 1332/2024-91314 dated 

23" July 2025 vide which your good self-have asked us to provide the information on the Power Grid 

Failure and measures taken thereon, 

Please find attached herewith the data summarized as advised. Kindly acknowledge the receipt of the 

same. 

Thanking you, 

Yours faithfully, 

For ACC Limit 

ty General Vinnager (Environment) 

ee Cement Works 

Encl:- As Stated ag 

ACC Limited www. acctimited.com oti nels] | . _ 

Himachal Pradesh, India 

CIN: LE6940MHI936PLC002515 «For a" mited 
Registered Office; Cement House, 121, Maharshi Karve Read, Mumbai 400 620, Maharashtra, India (\ 
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Gagal Cement works 

ACC Limited 

Fugitive Dust Emission in plant 

Date From To Reason/Remarks 

30.05.2024 1:20PM 1:30 PMIK-2 Process disturb due to sudden feed rush 

21.11.2024 630 AM| 6:45 AM|Power trip from Kangu 

11,01.2025 700 AM| 7:15 AMIKiin-1 Stopped due to Red spot, started & under stablization 

17.01.2025 5:00PM| 5:15 PM|Kiln-2 Stopped due to cyclone bricks failure,cyclon
e jam 

14.02.2025 3:00PM] 3:10 PMI Kiln-2 started after annual shutdown activity 

23.02,2025 8-15AM| 8:20 AMIKiln-1 process disturbance due to coating buildup fee
d cut 

12.03.2025 TIOPM| 1:25 PM] Kiln-1 Stop due to roller bearning temp high 

20.03.2025 5:24PM| 5:36 PMjKiln-2 Stop for Clinker _cooler breakdown 

16.04.2025 10:36 PM| 10:41 PM Power blackout, Entire process stop 

01.05.2025 6:30PM] 10:30 PM|Power blackout, Entire process stop 

02.05.2025 3:07 AM| 9:11 AM|Raw mill top air slide jam lead to spillage 7 fugitive emission
 

03.05.2025 9:40 AM| 10:00 AM|K-1 Coating rush & process disturb 

13.05.2025 5:42PM] 6:10 PM|Extreme atormy condition led fugitive emission 

21.05.2025 3:10 AM| 9:21 AMICM-5 Dust collector hopper jam lead to fugitive emissi
on 

21.05.2025 7-08AM| 7:20 AM|Clinker OBC discharge chute jammed 

03.06.2025 8:05PM 9:40 PM|Power trip from Kangu 

30.05.7025 1:25PM] 1:50 PMIPC firing coal flow was disturbed 

91.06.2025 5:22 PM| 5:35 PM Housekeeping job under progress In packing house 

13.06.2025 2.00 PM| 2.10 PM|Power trip from Kangu 

18.06.2025 4.25 PM| 4.50 PMJExtreme atormy condition lad fugitive emission 

29.06.2025 9:18 PM| 9:22 PM|Power trip from Kangu 

~ 4 

For AC imited 
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Ref.: ElectfACC/14/2026 Jan 29 2026 

To 
Chief Engineer ES 

HPSEB Ltd, 
Mattan Sidh, (H.P.) 

Subject: Regarding frequent fripping of 132 KV supply of ACC plant from Kangoo substation, ° 
; 

Dear Sir, 

We would like to inform you that M/s ACC Ltd Gagal Cements works having a plant at 
Barmana. The plant is getting the supply source from Kangoo sub station. Every month 
we are facing the tripping of the 132 Ky supply fed fram Kangoo sub station. In this 
week from 21 Jan 2026 onwards there was total 9 Stoppages of 132 KV supply.The 
detail of the stoppages are given below _ 

| Date Power fail Time | Power resumed Total stoppage 
| 21-01-2026 11:50 AM 12:30 PM Power changeover from Kangoo 
| 

grid ; 
! 09:30 PM 09:35 PM -_ : . - 02 
| 22-01-2026 11:26 AM 11:24 AM ‘Power changeover at Kangoo 

07:20 PM 07:23 PM Z 02 
23-01-2026 [07:30AM ——*([ 08:82AM ___| 290 KV Shutdown and Earn Tall 

lg in (ocal Network . , 
12:25 PM "1 01:05 PM 220 KV Shutdown and Earth fault 

| in local Network 
02:27 PM 04:35 PM 220 KV Shutdown and Earth fault 

in local Network | 
11:46 PM 220 KV Shutdown and Earth fault 

in local Network 
24-01-2025 01:20 AM 04 
28-01-2026 | 07-28 PM 02:58 PM Due to 220132 KV LA Burst 
Le | 

1 

ACC Lirnited wevow.acetimlied.com 
Sagal Cement Works 
erin Tebsil Sadar, 

Himachal Pradeah « 174013 
: ited, 

CIN: L2Ss4OMHLaR EPCOS zs 
E or — ee ; 

Registered Otten: fica: Cement House, 121, Maharish/ Karve foad, Mumbal 400 020, Maharashtra, india 
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aclant 
Cemeal 

Hue to these power failure we aro facing tho production losses as well as equipment 

roliability, issues whieh comes in Croros. Our plant Is a continuous process plant and tt 

will take us 5 to G hours or even more after one power stoppage to reach the optimum 

production. 

Due to above mentioned reasons we are Unable lo Run the pl
ant to its full capacity. 

Hence we request your gcodself to kindly lack into the matter to res
olve the power 

tripping/failure issue so that we get the uninterrupted power supply. 

Yours Faithfully, 

For ACC LTD. 
( Unit — Barmana ) 

Qe A 

{Mahavéer Singh Bolta) 
Chief Plant Mandger 

CC:a) Sr Executive Executive Engineer{ Electrical Division) Bil
aspur 

b) SE (Opn) HPSEB Bilaspur 

ACC Limited www. acelimttied com 
Sagal Cament Works 
VPO Oarmans, Tehsti Sadar, 
Olst, Gllasper, 
Himachal Pradesh - 174013 

IN; L26340MH1936PLCo02515 

Pot AGG fA on Karve Road, Mumbal 400 620, Maharashtra, India 

WW Signatory
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Cement 

Ref.: ElectACC/4/2026 
April 2 2026 

To 
SE Operations(ES) 
HPSEB Ltd, 
Bilaspur, (H.P.) 

Subject: Regarding action taken on the frequent tripping of 432 KV supply of ACC plant from Kangoo substation. 

Dear Sir, 

This has reference to our letter Elect/ACC/1/2026 dated 29 Jan 2026, regarding the 
frequent tripping of the 132 KV Supply in the month of January 2026. These tripping 
were from the Kangoo substation. After that our ACC-2 132 KV supply is not tripped. 

We request your goodself to kindly update us regarding the actions taken at your end. 
We shail be highly thankful to you. 

Yours Faithfully, 

For ACC LTD. 
({ Unit ~ Barmana) 

(ero PA 

aa an 
Chief Plant Manager 

C:a) Sr Executive Executive Engineer{ Electrical Division) Bilaspur 

hE 
2H PS ; . ee vee 974004 ' 

C Limited ACC Limited weww acclimtted.com For AC Gagal Cement Warks , 
: VPO Barmana, Tehsil Sadar, 

Distt. Bilaspur, 

r * Himachal Pradesh - 174013 
uthorized Signatory CIN: LI6S40MH1936P LC002815 

Registered Office: Cement House, 121, Maharishi Karve Road, Mumbai 400 020, Maharashtra, india 

201372



ie Lo 
01 

roe? 
ar 

| Dete Power fail Time | Power resum
ed Total stoppage 

) 21-01-2026 11:50 AM 42:30 PM Power changeover fram Kangoo 

| 
grid a 

05.30 PM 00:35 PM 02 

‘yapise268 (| 11:20 AM 124 AM Power changeover at Kangoo 

| 07-20 PM 07:23 PM 2 

(a07-2026 | 07:30 AM 08.32AM 300 KV Shutdown and Earth fault 

; in local Network 

72:25 PM 01:05 PM 330 Kv Shutdown and Earth faut 

in local Network 

02:27 PM 04:35 PM 390 KV Shutdown and Earth faut 

in local Network 

11:40 PM 
320 KV Shutdown and Earth f

auit 

in local Network 

24-01-2026 01:20 AM : 04 

29-01-2026 01:25 PM 02:58 PM Due to 220/432 KV LA Burst 

Ref.: Elect#ACC/1/2026 
Jan 29 ,2026 

To 

Chief Engineer ES 

HPSEB Lid. 
Matian Sidh, (H.P.) 

Subject: Regarding frequent trippi
ng of 132 KV supply of A

CC plant from 

Kangoo substation. 

Dear Sir, 

We would like to inform yo
u that M/s ACC Ltd Gagal

 Cements works having 4 
plart at 

Barmana. The plant is getting
 the supply source from Kang

oo sub station. Every month 

we are facing the tripping of
 the 132 KV supply fed from

 Kangoo sub station. In this 

week fram 21 Jan 2026 onw
ards there was total 9 stopp

ages of 132 KV supply. The 

detail of the stoppages are given belo
w 

oN 
ae ACC Limited www. gecimited, 

Gagal Cement Works & 
PO Barmana, Tehall Sadar, —_ 

eee on A: Limited 
Himachal Pradesh « 174013 

CIN: L26940MH1936PLC002515 ; 
Authorized Si 

Registered Office: Cement House, 123, Maharishi 
Karve ed Si nator 020, Maharashtra, 

India 

211373
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Lement 

Due to these power failure we are facing the production losses as well as equiprnent 

reliability issues which comes in Crores. Our plant is a continuous process plant and it 

will take us 5 to 6 hours or even more after one power stoppage to reach the optimum 

production. 

Due to above mentioned reasons we are unable to Run the plant to its full capacity. 

Hence we request your gaodself to kindly look into the matter to resclve the power 

tripping/failu re issue so that we get the Uninterrupted power supply. , 

Yours Faithfully, 

For ACC LTD. 
( Unit - Barmana } 

COs 
(Mahavéer Singh Bolia) 
Chief PlantManager_ 

coll'sr Executive Executive Engineer{ Electrical Division) Bilaspur 
WA SE (Opn) HPSEB Bilaspur 

CIN: LIEMOMH1936PLCO02515 

: air ies — wnryeaedicntted.com fe 
jagal Cement Wa ‘ . ‘ 

VPG Barmana,Tehsli Sadar, : or AC ee ited 
Distt. Bilaspur, 
Himachal Pradesh - 174013 , ; pV] ; 

a Authorized Signatory 

Registered Office: Cement House, 121, Maharishi Karve Road, Mumisal 400 020, Maharashtra, India

1374



adani 
Cement 

Ref. ElectACC/4/2026 
April 2 ,2026 

To 
SE Operations(ES) 
HPSEB Ltd, 
Bilaspur, (H.P.) 

Subject: | Regarding action taken on the frequent tripping of 132 KV supply of 

AGC plant from Kangoo substation. 

Dear Sir, 

This has reference to our letter ElectACC/1/2026 dated 29 Jan 202
6, regarding the 

frequent tripping of the 132 KV supply in the month of January 20
26. These tripping 

were from the Kangoo substation. After that our ACC-2 132 KV supp
ly is nat tripped. 

We request your goodself to kindly update us regarding the acti
ons taken at your end. 

We shall be highly thankful to you. 

Yours Faithfully, 

ForACG LTD. 
( Unit -— Barmana } 

foo 
(Mahaveer Singh Bolia) 
Chief Plant Manager 

CC:a) Sr Executive Executive Engineer( Electrical Division) Bilaspur 

aaeeiaooere™ Lcctrical Divisi 

HPSEBL Bilaspur (HP” 
Pin 174001 : 

For AgC Limited 

ACC limited wan. acdimited.com 

Gagal Cament Works 

VPO Garmana, Tehs!l Sadar, Authorized Signatory 
Distt. Bilaspur, 
Himachal Pradesh - 474023 * 

CIN: 26940MH1936PLC002515 

Registered Office; Cement House, 121, Maharishi Karve Road, Mumbai 400 
026, Maharashtra, India 

231375
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Annexure R/24 (colly) 

oa. H.P.STATE POLLUTION CO
NTROL BOARD 

Lt REPORT BY STATE BOARD
 ANALYST 

ae (Stack/Ambient Air} Monitor
ing Report 

Report No: 15226404/A-16900
 

03/04/2025 

[hereby certify that ] Promila Sharma, SO, State Boar
d Analyst duly appointed under sub-

section (2) of 

section 29 of the Air (Prevention
 and Control! of Pollution) Act, 1

981 received on 26/03/2025 fro
m Arpan 

Thakur, JEE, HP State Polluti
on Control Board RO Bilaspur

 a Grab sample of Transform
er House of 

ACC Ltd , Gagal Cement Wo
rks, Unit II, 581/37, 585/68 

Gagal Cement Works, P O B
armana 

174013, Dist. Bilaspur , Himach
al Pradesh., Bilaspur Sadar Di

stt. Bilaspur, H.P. 174013 on dat
ed 

45/03/2025 for analysis. The sam
ple was ina condition fit for anal

ysis reported below: 

1 further certify that I have analyzed the aforementioned 
sample on 26/03/2025 to 

03/04/2025 and declare the result of
 analysis is to be as follows :- 

SAMPLING PARAMETER
S 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

4 PM 10 60.0 jeer NA 
mes/m3 

The condition of the seals, fastening a
nd container on receipt was asfollows

:- 

Filter paper was enclosed in sealed e
nvelope with the impression of HPP

CB 269. The envelope contained de
tails of sample 

like source of sample, time and d
ate of collection, name and desi

gnation of person who had colle
cted the sample. 

Signed this on 03/04/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ELP. STATE POLLUTION CON
TROL BOARD, 

RL Sundarnagar 

Ta: 

ACC Ltd , Gagal Cement Works,
 Unit II 

581/37, 585/68 | Cement Works, P O Barman
a 174013, Dist. Bilaspur , Him

achal Pradesh., Bilaspur Sad
ar, 

For Limited 

"This is computer generated
 document from HPOCMMS"

 
Page 10f 2 

Authorized Sian=' 

291381



Distt. Bilaspur, H-P.174013 

For 
“This is computer generaied docurnent fram HPOCMMS" 

ACG bimitea 

Authorized Signato: 

Page 2 of 2 

301382
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Am. H.P.STATE POLLUTION CON
TROL BOARD 

—<—_ REPORT BY STATE BOARD
 ANALYST 

= (Stack/Ambient Air) Monitor
ing Report 

HPSPCB 

Report No: 15211264/A-16839 
01/04/2025 

[hereby certify that 1 Promila S
harma, SO, State Board Analys

t duly appointed under sub-secti
on (2) of 

section 29 of the Air (Prevention 
and Control of Pollution) Act, 19

81 received on 25/03/2025 from A
rpan 

Thakur, JEE, HP State Pollution C
ontrol Board RO Bilaspur a Gra

b sample of Transformer House
 of 

ACC Ltd, Gagal Cement Works
, Unit II, 581/37, 585/68 Gagal

 Cement Works, PO Barmana
 

174013, Dist. Bilaspur , Himach
al Pradesh., Bilaspur Sadar Di

stt. Bilaspur, H.P. 174013 on dat
ed 

35/03/2025 for analysis. The sample
 was in a condition fit for analysis re

ported below: 

1 further certify that I have analyzed
 the aforementioned sample on 25/

03/2025 to 

01/04/2025 and declare the resul
t of analysis is to be as follows :-

 

Be SAMPLING PARAMETERS 
iz 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

1 NOx 9.43 microgram |NA NA 

mes/m3 

2 so2 5,42 microgram |NA NA 

mes/m3 

3 SO2-II 5.42 microgram |NA NA 

= 
mes/m3 

4 NOx-l] 8.58 microgram |NA NA 

@ mes/m3 

5 PM 10 61.0 microgram |NA NA 

mes/m3 

The condition of the seals, fasteni
ng and container on receipt was a

sfollows:- 

Filter paper was enclosed 1m sealed 
envelope with the impression of HP

PCB 269. The envelope contained 
details of sample 

like source of sample, time and d
ate of collection, name and desi

gnation of person who had colle
cted the sample. 

Signed this on 01/04/2025 

Remarks of Lab Head: 

OFAC! 

a a 
se 

Promila Sharma, SO 

as & 
(State Board Analyst) 

4 ar 
RL Sundarnagar 

SS 
“This is computer generated doc

ument from HPOCMMS" 
Page 1 of 2

1383



From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Ltd , Gagal Cement Works, Unit 1 

+eG \te 

Py 
PX 

For 
: vy 

«god sign? “This is computer ge rapa Uinant from HPOCGMMS" 
Page 2 of 2 

321384
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om H.P.STATE POLLUTION CO
NTROL BOARD 

en REPORT BY STATE BOARD 
ANALYST 

aA (Stack/Ambient Air) Monitori
ng Report 

Report No: 45211217/A-16838 
01/04/2025 

Thereby certify that I Promila S
harma, SO, Stale Board Analy

st duly appointed under sub-sec
tion (2) of 

section 29 of the Air (Prevention
 and Control of Pollution) Act, 

1981 received on 25/03/2025 fr
om Arpan 

Thakur, JEE, HP State Pollut
ion Control Board RO Bilaspu

r a Grab sample of Transfor
mer House of 

ACC Ltd, Gagal Cement Wo
rks, Unit Ul, 581/37, 585/68

 Gagal Cement Works, P O Barmana 

174013, Dist. Bilaspur , Himach
al Pradesh., Bilaspur Sadar D

istt, Bilaspur, H.-P. 174013 on d
ated 

25/03/2025 for analysis. The sa
mple was in a condition fit for an

alysis reported below: 

I further certify that I have analyzed the aforementioned
 sample on 25/03/ 2025 to 

61/04/2025 and declare the resu
lt of analysis is to be as follows 

:- 

SAMPLING PARAMETERS 
| 

Sr. Parameter Name Resulis Units Permissible Limit Remark/Result 

No. 

Analysis 

4 NOx 6.01 microgram |NA NA 

mes/m3 

2 SO2 4.44 microgram |NA NA 

—a 
mes/m3 

3 SO2-II 3.95 microgram |NA 

mes/m3 

4 NOx-ll 3.00 microgram |NA 

| 
mes/m3 

5 PM 10 73.0 microgram 
mes/m3 

il 
The condition of the seals, faste

ning and container on receipt wa
s asfollows:- 

Filter paper was enclosed in sea
led envelope with the impressio

n of HPPCB 269. The envelope
 contained details of sample 

like source of sample, time and 
date of collection, name and des

ignation of person who had coll
ected the sample. 

Signed this on 01/04/2025 

Remarks of Lab Head: 

fle 

2 ie 
x 

oO VV Ss 
Promila Sharma, $O 

se? 
(State Board Analyst) 

of 
RL Sundarnagar 

o 2 

“This is computer generated
 document from HPOCMMS

” 
Page 1 of 2
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From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundamagar 

To: 

ACC Ltd, Gagal Cement Works, Unit II 
381/37, 585/68 Gagal Cement Works, PO Barmana 174013, Dist, Bilaspur Distt.Bilaspur, H.P.174013 

For ACG Limited . 

Wl Sgn 
“This is computer generated document from HPOCMMS" 

Page 2 of 2 
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ote. H.P.STATE POLLUTION CO
NTROL BOARD 

i ie. REPORT BY STATE BOARD A
NALYST 

a (Stack/Ambient Air) Monitori
ng Report 

Report No: 15212151/A-1684
8 

01/04/2025 

[hereby certify that I Promila S
harma, SQ, Statc Board Analys

t duly appointed under sub-secti
on (2) of 

section 29 of the Air (Prevention 
and Control of Pollution) Act, 19

81 received on 25/03/2025 from 
Arpan 

Thakur, JEE, HP State Poliution C
ontrol Board RO Bilaspur a Grab

 sample of Sampling Port of Sta
ck 

attached to VRM Kiln (Unit-1I) 
of ACC Ltd , Gagal Cement Wor

ks, Unit 11, 581/37, 585/68 

Gagal Cement Works, P O Bar
mana 174013, Dist. Bilaspur , H

imachal Pradesh., Bilaspur Sa
dar 

Distt, Bilaspur, H.P. 174013 on da
ted 24/03/2025 for analysis. The sa

mple was in a condition fit for analy
sis 

reported below: 

| further certify that J have analy
zed the aforementioned sample o

n 25/03/2025 io 

01/04/2025 and declare the result of
 analysis is to be as follows :- 

EE SAMPLING PARAMETERS 
a 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

PM(Stack 7.00 mg/Nm3__|NA 

The condition of the seals, fastenin
g and container on receipt was asfo

llows:- 

Filter paper was enclosed in seale
d envelope with the impression o

f HPPCB 269. The envelope con
tained details of sample 

like source of sample, time and date 
of collection, name and designation 

of person who had collected the sam
ple. 

Signed this on 01/04/2025 

Remarks of Lab Iead: 

= io 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ELP. STATE POLLUTION CONT
ROL BOARD, 

RL Sundarnagar 

To: ‘ 

ACC Ltd , Gagal ComegaPbris, Unit U 

581/37, 585/68 ge ‘Cement Wo
rks, P O Barmana 174013, Dist.

 Bilaspur , Himachal Pradesh., B
ilaspur Sadar, 

ae . a % is computer generated document 
irom HPOCMMS” 

Page 1 of 2 

go 8 pe 
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Distt.Bilaspur, H.P.174013 

For ACC Limited 

Mae Signatory 
“This is computer generated document from HPOCMMS* 

Page 2 of 2 
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—— 
(Stack/Ambient Air) Monito

ring Report 

HISBCB 

Report No: 15209729/A-16830 

H.P.STATE POLLUTION CO
NTROL BOARD 

REPORT BY STATE BOARD
 ANALYST 

01/04/2025 

Lhereby certify that 1 Promila 
Sharma, SO, State Board Ana

lyst duly appointed under sub-
section (2) of 

section 29 of the Air (Preventio
n and Control of Pollution) Act,

 1981 received on 25/03/2025 
from Arpan 

Thakur, JEE, HP State Pollutio
n Control Board RO Bilaspur a

 Grab sample of Admin Block
 of ACC 

Limited Unit 1, 251,277 Ga
gal Cement Works,PO Ba

rm ana, Bilaspur, Bilaspur 
Sadar Distt. 

Bilaspur, H.P. 174043 on dated
 25/03/2025 for analysis. The sa

mple was in a condition fit for an
alysis 

reported below: 

| further certify that I have analyz
ed the aforementioned sample on

 25/03/2025 to 

01/04/2025 and declare the result
 of analysis is to be as follows :- 

F SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. | 

Analysis 

1 NOx 4.29 microgram |NA Na 

mes/m3 

2  |so2 6.91 microgram |NA we 

mes/m3 

3 |so2-Il 0.98 microgram |NA Ce 

| 
mes/m3 

4 INOx-HI 5.14 microgram |NA NA 

mes/m3 

mes/m3 

The condition of the seals, fast
ening and container on receipt

 was asfollows:- 

Filter paper was enclosed in seale
d envelope with the impression of

 HPPCB 269. The envelope cont
ained details of sample 

like source of sample, time and
 date of collection, name and d

esignation of person who had
 colle 

Signed this on 01/04/2025 

Remarks of Lab Head: 

o 
P 4 

ce 
Vv 

©, ol 
p& oat 

“This is computer generated do
cument from HPOCMMS” 

cted the sample. 

OFAC) 
Be 4 

Promila Sharma, $O 

(State Board Analyst) 

RL Sundarnagar 

Page 1 of 2 
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From: 

IP. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit | 
251,277 Gagal Cement Works,PO Barmana, Bilaspur, Bilaspur Sadar, 
Distt.B ilaspur, H.P.174013 

1+ad 

For PS 

4 ory g signa 
otize 

“This is computer porrees cocument fram HPOCHMMS? 
Page 2 af 2 
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te. H.P.STATE POLLUTION CONT
ROL BOARD 

en REPORT BY STATE BOAR
D ANALYST 

pe (Stack/Ambient Air) Monitori
ng Report 

Report No: 15209386/A-16828 
01/04/2025 

hereby certify that I Promila S
harma, SO, State Board Analys

t duly appointed under sub-secti
on (2) of 

section 29 of the Air (Prevention 
and Control of Pollution) Act, 19

81 received on 25/03/2025 from
 Arpan 

Thakur, JEE, HP State Pollutio
n Control Board RO Bilaspur a

 Grab sample of Admin Block
 of ACC 

Limited Unit 1, 251,277 Gagal C
ement Works,PO Barmana,Bila

spur, Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 24
/03/2025 for analysis. The sample 

was in a condition fit for analysis 

reported below: 

I further certify that [ have analyzed 
the aforementioned sample on 25/0

3/2025 to 

01/04/2025 and declare the resul
t of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Z| 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

1 PM 10 63.0 microgram |NA NA 

mes/m3 

2 NOx 8.15 microgram |NA NA 

mes/m3 
| 

3 |so2 0.98 microgram [NA NA 

Seuneee: 
mes/m3 

4 §02-II 1.97 microgram |NA NA 

__|mes/m3 

2 NOx-il 22.73 microgram |NA NA 

| 
mes/m3 

The condition of the seals, fastenin
g and container on receipt was asf

ollows:- 

Filter paper was enclosed in seal
ed envelope with the impression 

of HPPCB 

and date of coliection, name and
 designation of person who had 

ccllected the sample. 
269. The envelope contained det

ails of sample 

like source of sample, time 

Signed this on 01/04/2025 

Remarks of Lab Head: 

hile) 

2° 
mee 

i
 

‘ 
eo Promila Sharma, SO 

oF hid a 
(State Board Analyst) 

Pa a 
RL Sundarnagar 

4 ol 
py 

Page 1 of 2 

“This is computer generated docu
ment from HPOCMMS" 
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From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit 1 
251,277 Gagal Cement Works,PO Barmana. Bilaspur, Bilaspur Sadar, 
Distt.Bilaspur, H.P.174013 

od oc Limite 
gar ACM D4 

sory ed Sone 
pyutnot ve! 

“This is computer generated document from HPOCKIMS" 
Page 2 of 2 
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ee H.P.STATE POLLUTION CONT
ROL BOARD 

in REPORT BY STATE BOARD 
ANALYST 

= (Stack/Ambient Air) Monitori
ng Report 

HESACE 

Report No: 15226772/A-1689
6 

03/04/2025 

L hereby certify that 1 Promila Sharma, SO, State Boar
d Analyst duly appointed under sub-s

ection (2) of 

section 29 of the Air (Prevention a
nd Control of Pollution) Act, 1981

 received on 26/03/2025 from Ar
pan 

Thakur, JEE, HP Siate Pollutio
n Control Board RO Bilaspur a 

Grab sample of Admin Block o
f ACC 

Limited Unit 1, 251,277 Gaga
l Cement Works,PO Barmana

,Bilaspur, Bilaspur Sadar D
istt. 

Bilaspur, 1.P. 174013 on dated 26/
03/2025 for analysis. The sample wa

s in a condition fit for analysis 

reported below: 

I further certify that J have analyzed
 the aforementioned sample on 26/0

3/ 2025 to 

03/04/2025 and declare the result of
 analysis is to be as follows :- 

| SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

PM 10 78.0 jristoaram NA NA 
mes/m3__| 

The condition of the seals, fas
tening and container on receip

t was asfollows:- 

Filter paper was enclosed in seale
d envelope with the impression o

f HPPCB 269. The envelope con
tained details of sample 

like source of sample, time and da
te of collection, name and design

ation of person who had collect
ed the sample. 

Signed ihis on 03/04/2025 

Remarks of Lab Head: 

el 

einer 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONT
ROL BOARD, 

RL Sundarnagar 

To: eo 

ACC ca 

251,277 atal ‘ment Works.PO Barmana,Bilaspu
r, Bilaspur Sadar, 

G a 

x "This ig computer generated doc
ument from HPOCMMS" 
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a? 

H.P.STATE POLLUTION CONT
ROL BOARD 

ow sa | REPORT BY STATE BOARD ANALYS
T 

ras (Stack/Ambient Air) Monitori
ng Report 

Report No: 15225248/A-16889
 

03/04/2025 

[hereby certify that I Promila S
harma, SO, State Board Analys

t duly appointed under sub-secti
on (2) of 

section 29 of the Air (Prevention
 and Control of Pollution) Act, 

1981 received on 26/03/2025 fr
om Arpan 

Thakur, JEE, HP State Pollution Control Boa
rd RO Bilaspur a Grab samplc 

of Admin Block of ACC 

Limited Unit 1, 251,277 Gag
al Cement Works,PO Barma

na,Bilaspur, Bilaspur Sada
r Distt. 

Bilaspur, H.P. 174013 on dated 25
/03/2025 for analysis. The sample 

was in a condition fit for analysis 

reported below: 

I further certify that I have analyze
d the aforementioned sample on 26

/03/ 2025 to 

03/04/2025 and declare the result o
f analysis is to be as follows :- 

SAMPLING PARAMETERS 

Units Permissible Limit Remark/Result 

Analysis 

NA 
Sr. Parameter Name Results 

No. 

y PM 10 36.0 

The condition of the seals, fasteni
ng and container on receipt was as

follows:- 

Filter paper was enclosed in sea
led envelope with the impressio

n of HPPCB 269. The envelope
 contained details of sample 

name and designation of perso
n who had collected the sample

. 

like source of sample, time an
d date of collection, 

Signed this on 03/04/2023 

Remarks of Lab Head: 

Del jefe) 

Promila Sharma, $O 

(State Board. Analyst) 

RY Sundarnagar 

From: 

HP. STATE POLLUTION CON
TROL BOARD, 

RL Sundarnagar 

Ta: 

ACC Limight Unit 1 

251,27 agal Cengent Works,PO Barma
na,Bilaspur, Bilaspur Sadar,
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me. H.P.STATE POLLUTION CON
TROL BOARD 

es REPORT BY STATE BOARD A
NALYST 

= (Stack/Ambient Air) Monitorin
g Report 

HPSACB 

Report No: 15208842/A-16845 
01/04/2025 

Thereby certify that I Promila Sha
rma, SO, State Board Analyst duly

 appointed under sub-section (2) of
 

section 29 of the Air (Prevention and
 Control of Pollution) Act, 1981 rec

eived on 25/03/2025 from Arpan 

Thakur, JEE, HP State Pollution 
Control Board RO Bilaspur a Gr

ab sample of Next to boundary 
wall 

of ACC Ltd (Adjoining to Sh. Kash
mir Singh Poultry Farm, 31.41326

, 76.832012) of ACC 

Limited Unit 1, 251,277 Gagal Ce
ment Works,PO Barmana,Bilaspu

r, Bilaspur Sadar Distt. 

Bilaspur, HP. 174013 on dated 25/0
3/2025 for analysis. The sample was i

n a condition fit for analysis 

reported below: 

I further certify that I have analyze
d the aforementioned sample on 2

5/03/2025 to 

01/04/2025 and declare the result of a
nalysis is to be as follows :- 

| 
SAMPLING PARAMETERS 

aa 

Parameter Name Results Units Permissible Limit Remark/Result 

Analysis 

PM 10 44.0 microgram |NA INA 
mes/m3 = 

‘The condition of the seals, fastening
 and container on receipt was asfoll

ows:- 

Filter paper was enclosed in scaled
 envelope with the impression of H

PPCB 269. The envelope contain
ed details of sample 

like source of sample, time and 
date of collection, name and des

ignation of person whe had col
lected the sample. 

Signed lhis on 01/04/2025 

Remarks of Lab Head: 

oEo 
io 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ILP. STATE POLLUTION CO
NTROL BOARD, 

RL Sundarnagar 

o 
To a? 

ACC Limitg@ Unit 1 

y 3" Nt 

‘ re 
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ot “TRIS iS compat Generated document from HPOCMMS” 
Page 2 of 2 

461398



Sie, H.P.STATE POLLUTION C
ONTROL BOARD 

{stir REPORT BY STATE BOARD ANALYST 

eer (Stack/Ambient Air) Monitoring 
Report 

Report No: 15208735/A-168
43 

01/04/2025 

| hereby certify that Promila Sharma, SO, State 
Board Analyst duly appointed u

nder sub-section (2) of 

section 29 of the Air (Prevention an
d Control of Pollution) Act, 1981 r

eceived on 25/03/2025 from Arpa
n 

Thakur, JEE, HP State Pollution
 Control Board RO Bilaspur a G

rab sample of Next to boundar
y wall 

of ACC Ltd (Adjoining to Sh. 
Kashmir Singh Poultry Farm,

 31.41326, 76.832012) of ACC 

Limited Unit 1, 251,277 Gagal
 Cement Works,PO Barmana,

Bilaspur, Bilaspur Sadar Dis
tt. 

Bilaspur, H.P. 174013 on dat
ed 24/03/2025 for analysis. Th

e sample was in a condition fit
 for analysis 

reported below: 

| further certify that | have analyze
d the aforementioned sample on 25

/03/2025 to 

01/04/2025 and declare the result
 of analysis is to be as follows :- 

SAMPLING PARAMETERS
 

a 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

microgram \NA 
mes/m3 i PM 10 98.0 

The condition of the seals, fast
ening and container on receipt w

as asfollows:- 

Filter paper was enclosed in sea
led envelope with the impressi

on of HPPCB 269. The envelo
pe contained details of sample 

like source of sample, time and
 date of collection, name and d

esignation of person who had c
ollected the sample. 

Signed this on 01/04/2025 

Remarks of ab Head: 

ieee 
Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CON
TROL BOARD, 

RL Sundarnagar 

oO 

To: id 

ACC Lanite)Unit 1 ow os 
Key 

gf 
a ae ov’ “This is computer generated document 

from HPOGMMS" 
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Pp 

471399



251,277 Gagal Cement Works PO Barmana, Bilaspur, Bilaspur Sadar, 
Distt.Bilaspur, H.P.174013 

“This is computer generated decument from HPOCMMS" 
Page 2 of 2 

481400



ew H.P.STATE POLLUTION CON
TROL BOARD 

ae REPORT BY STATE BOARD A
NALYST 

Ra (Stack/Ambient Air) Monitoring R
eport 

Report No: 15212320/A-16850 
01/04/2025 

[hereby certify that I Promila Sha
rma, SO, State Board Analyst duly

 appointed under sub-section (2) of 

section 29 of the Air (Prevention and
 Control of Pollution) Act, 1981 rec

eived on 25/03/2025 from Arpan 

Thakur, JEE, HP State Pollution Cont
rol Board RO Bilaspur a Grab samp

le of Sampling Port of Stack 

attached to Cement Mill - 1 (Uni
t-1) of ACC Limited Unit 1, 25

1,277 Gagal Cement Works,PO
 

Barmana,Bilaspur, Bilaspur Sadar
 Distt. Bilaspur, H.P. 174013 on date

d 24/03/2025 for analysis. The 

sample was in a condition fit for analy
sis reported below: 

I further certify that 1 have analyzed
 the aforementioned sample on 25/

03/2025 to 

01/04/2025 and declare the result of ana
lysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

4 |PM(Stack) 10.00 ma/Nm3__|NA NA 

The condition of the seals, fastening 
and container on receipt was asfollo

ws:- 

Filter paper was enclosed im sealed en
velope with the impression of HPPC

B 269. The envelope contained detai
ls of sample 

like source of sample, time and date 
of collection, name and designation

 of person who had collected the sa
mple. 

Signed this on 01/04/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ILP. STATE POLLUTION CON
TROL BOARD, 

RL Sundarnagar 

To: 

ACC Limited Unit 1 

251,277 Gagaamtent Works,PO Ba
rmana,Bilaspur, Bilaspur Sadar, 

sSttr, H-P.174013 

a 
gt 
o "This is computer generated do

cument from HPOCMMS" 
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50 

ee H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST a (Stack/Ambient Air) Monitoring Report 

Report No: 15222809/A-16892 
03/04/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Cement Mill-5 (Unit-D) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS | Sr. |Parameter Name Results Units Permissible Limit | No. | 

(1___|PM(Stack) 11.00 mg/Nm3___ [NA 
The condition of the Seals, fastening and container on receipt was asfollows:- 

Remark/Result 
Analysis 

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had callected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 

Premila Sharma, SO 
{State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 
Ll “ee ACC Limited Unit | Wo 

251,277 Gagal Comey Bork, Barmana Bilaspur, Bilaspur Sadar, Distt Bilaspur gt 174012 exore® 
ot? 

pu 
his is comouter 94nAerated document from HPOCMMS" 
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pile. H.P.STATE POLLUTION CONTROL BOAR
D 

— REPORT BY STATE BOARD A
NALYST 

—— (Stack/Ambient Air) Monitorin
g Report 

Report No: 8689539/A-6865 
29/03/2023 

Lhereby certify that [ Banita Thak
ur, JSO, State Board Analyst dul

y appointed under sub-section (2) o
f 

section 29 of the Air (Prevention
 and Control of Pollution) Act, 1

981 received on 16/03/2023 fro
m Arpan 

Thakur, JEE, HP State Pollution 
Contro! Board RO Bilaspur a Gr

ab sample of Port hole of Stack
 

attached to Cement Mill 3 & 4 
of ACC Limited Unit 1, Gagal

 Cement Works,PO 

Barmana,Bilaspur, Bilaspur S
adar Distt. Bilaspur, H.P. 1740

13 on dated 11/03/2023 for analy
sis. The 

sample was in a condition fit for a
nalysis reported below: 

1 further certify that I have analyze
d the aforementioned sample on 16

/03/ 2023 to 

29/03/2023 and declare the result o
f analysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

1 |PM(Stack) 15,00 |mg/Nm3 [NA 

The condition of the seals, fasten
ing and container on receipt was 

asfollows:- 

Filter paper was enclosed in seal
ed envelope with the impression

 of -. The envelope contained de
tails of sample like source 

of sample, time and date of colle
ction, name and designation of p

erson who had collected the sam
ple. 

Signed this on 29/03/2023 

Remarks of Lab Head: 

ot AC 
2
 

Banita Thakur, JSO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CON
TROL BOARD, 

RL Sundarnagar 

To: as 

ACC Limited Unik 

Gagal Cement Works PO Bar
mana, Bilaspur, Bilaspur Sada

r, 

Dist Grp gh PS 

t ‘“ ok 

eo “This ig computer generated docume
nt from HPOGMMS” 
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52 

eee. H.P.STATE POLLUTION CONTROL BOARD atte. REPORT BY STATE BOARD ANALYST = (Stack/Ambient Air) Monitoring Report 

Report No: 13222960/A-16893 
03/04/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 198) received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Cement Mill-3&4 (Unit-ID of ACC Ltd » Gagal Cement Works, Unit 1, §81/37, 585/68 Gapal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt, Bilaspur, H.P. 174013 on dated 23/03/2025 for analysis. The sample was in a condition fit for analysis reported belaw: 

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr. | Pdameter Name Results Units Permissible Limit Remark/Result 

| No, | 
Analysis 

oO ee a ae SIS \1___ |PM(Stack) 17.00 mg/Nm3__|NA NA The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and desi gnation of person who had collected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: ‘ Ee? ; yyy ACC Ltd , Gagal Cement Woggs, Wit: 

408 aon 
“This is ecimputer generaied document from HPOCMMS" 

Page 1 of 2 

581/37, 585/68 wre ‘@) Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar, 
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54 

oz H.P.STATE POLLUTION CONTROL BOARD oe. REPORT BY STATE BOARD ANALYST BF (Stack/Ambient Air) Monitoring Report 

Report No: 15210153/4-16833 
01/04/2925 

Thereby certify that I Promila Sharma, SO. State Board Analyst duly appointed under sub -section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was ina condition fit for analysis reported below: 

I further certify that [ have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS al | Results Units Permissible Limit Remark/Result 
Analysis 

| Sr. | Parameter Name 
No 

1 INOx 
f 

| 
microgram |NA bi a mesim3__| 2 S02 : microgram INA | 
mes/m3__ 

fe 

al ——— 3 |SO2-II microgram |NA 
mesim3 | - 4 NOx-I] 
microgram |NA 
mes/m3 | 5 PM 10 
microgram |NA 
mes/m3 

The condition of the seals, fastening and container on Teceipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCE 269, The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

‘7s a 

os [a] N: 
a 

Promila Sharma, SO Go fl or 
(State Board Analyst) pe ; oo” 

RL Sundarnagar < & ¢° we? 
ay be 

“This is camputer generated document trom HPOCMMS" 
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From: 

HP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundamagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO 
Rarmana,Bilaspur, Bilaspur Sadar, 

Distt. Bilaspur, H-P.174013 
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56 

H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST 
(Stack/Ambient Air) Monitoring Report 

01/04/2025 

Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grah sample of Central Lubrication Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana, Bilaspur, Bilaspur Sadar Distt. Bilaspur, 1.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis ts to be as follows :~ 

(we SAMPLING PARAMETERS | 

Sr. Parameter Name _/ Results Units Permissible Limit | Remark/Result ‘No. 
| Analysis i NOx 6.43 microgram |NA NA —— mes/m3 _| a ee 2 $02 0.98 microgram |NA NA = 

mes/m3 | [3 $021! microgram |NA NA __ mes/m3_ 
—— \4 NOx 

microgram |NA NA L ee —________|mes/m3__| | | 5 PM 10 microgram |NA NA [ 
imes/m3 

The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had coliected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

van 
Promila Sharma, SO es 
(State Board Analyst) oF : gon 

RL Sundarnagar 

“This is cdmputer generated document from HPOCMIS” 
Page 1 of 2
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From: 

LLP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundamagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO 
Barmana,Bilaspur, Bilaspur Sadar, 

Distt.Bilaspur, H.P.174013 

“This is computer generated docum
ent from HPOGMMS" 
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oie H.P.STATE POLLUTION CONTROL BOARD nee REPORT BY STATE BOARD ANALYST es (Stack/Ambient Air) Monitoring Report 

Report No: 15225562/A-16883 
03/04/2025 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication Cell of ACC Limited Unit 1, 231,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

| SAMPLING PARAMETERS 
‘Sr. | Paramatey Name | Results 
No. | 

1 IPM 10 75.0 
bf 
The condition of the seals, fastening and container on Teceipt was asfollows:- 

Remark/Result 
Analysis 

microgram |NA NA 
mes/m3 

Permissible Limit 

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of saimple like source of sampie, time and date of collection, name and designation of person who had collected the sample, Signed this on 03/04/2025 

Remarks of Lab Head: 

aC 
ca 
[lm 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit 1 et 
231,277 Gagal Cement Works.P 

got is 
cw yi 4 
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60 

yr. H.P,STATE POLLUTION CONTROL BOARD ame REPORT BY STATE BOARD ANALYST ee (Stack/Ambient Air) Monitoring Report 

Report No: 152091 18/A-16826 
01/04/2025 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Contro| Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.-P. 174013 on dated 25/03/2025 for analysis. The Saraple was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS T T Sr. Parameter Name Results Units Permissible Limit | Remark/Result No. | 
| 

Analysis 1 ‘PM 10 Fan microgram |NA NA K—p———__ | | mesim3 2 NOx 12.01 microgram |NA NA 
(3 $02 2.96 microgram |NA NA | = _ mes/m3 
4 SO2-1! 3.45 microgram |NA NA | 

mes/m3 —_ 5 — |NOx-ll 6.43 microgram |NA NA = ___|mesim3_ __| The condition of the seals, fastening and container on receipt was asfollaws:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

Ww co 
Promila Sharma, SO re - 
(State Board Analyst) ot . i go" 

RL Sundarnagar 

me) 
“This is computeMSenerated document from HPOCMMS" 

Page 1 of 2
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From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO Barmana,Bilaspur, 
Bilaspur Sadar, 

Distt. Bilaspur, H.P.174013 

“This is computer generated docume
nt from HPOCMMS" 
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62 

Bh, H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST pics (Stack/Ambient Air) Monitoring Report 

Report No: 15209229/4-16827 
01/04/2025 

T hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of ihe Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that [ have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is 10 be as follows :- 

SAMPLING PARAMETERS 
Sr, | Parameter Name Results Units Permissible Limit Remark/Result No. . i Analysis — 4 NOx 3.86 microgram |NA NA -——+—— | —s— —_____|mes/m3__| ae = 2 SO2 5.92 microgram |NA NA | a —jMmesims of 13 $02-Il 5.42 microgram |NA NA | | ss |mes/m3 ae ie | 4 (NOx-I| 2.57 microgram |NA NA P| |mes/m3 | | _| 5 PM 10 56.0 microgram |NA NA = mesm3 | | The condition of the seals, fastening and container on receipt was asfallows:- 

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details af sample like source of sainple, time and date of collection, naine and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

[a)2[u] 
3 ae We 

ye 
Promila Sharma, SO CO \ 
(State Board Analyst) G ons 

RL Sundarnagar Es An? fe) 
ral 

ge 
"This is cBinouter generated document from HPOCMMS" 
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From: 

HP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundamagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO Barmana, 
Bilaspur, Bilaspur Sadar, 

Distt.Bilaspur, H.P.174013 
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ee H.P.STATE POLLUTION CONTROL BOARD <a REPORT BY STATE BOARD ANALYST hae (Stack/Ambient Air) Monitoring Report 

Report No: 15209025/A-16825 
01/04/2025 

Thereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows -- 

SAMPLING PARAMETERS Z| Sr. Parameter Name [Res ults Units Permissible Limit Remark/Result 

; NOx 11.57 microgram |NA NA | mes/m3 ee _ 2 SOQ2 2.96 microgram |NA NA 

(3 $O2-II 3.95 microgram |NA NA _| —jmesim3 | 
7.72 microgram |NA NA ee |i ae ee ae 5 iPM 10 53.0 microgram |NA NA —_ TT __ |mes/m3 E 

The condition of the seais, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 
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EP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundarnagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO Barmana,Bilaspur, 
Bilaspur Sadar, 

Distt Bilaspur, H.P.174013 
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seh. H.P.STATE POLLUTION CONTROL BOARD etaiaee REPORT BY STATE BOARD ANALYST ee (Stack/Ambient Air) Monitoring Report 

Report No: 15226710/A-16895 
03/04/2025 

I hereby certify that ! Promila Shar ma, SO. State Board Analyst duly appointed under sub-sec tion (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.-P. 174013 on dated 26/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
ce 

Sr. ‘Parameter Name | Results |Units Permissible Limit |No. | _ 

1 PM 10 43.0 rea NA | | a mesim3 | 
The condition of the seals, fastening and container on receipt was asfollowg:- 

Remark/Result 
Anal y sis 

NA 

Filter paper was enclosed in Sealed envelope with the impression of HPPCB 269, The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 

Om, 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit 1 ac 
251,277 Gagal Cement py PAotrana, Bilaspur, Bilaspur Sadar, 

eot - ana 
4 gia” 
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yr. ¥ H.P.STATE POLLUTION CONTROL BOARD aS REPORT BY STATE BOARD ANALYST 
are (Stack/Ambient Air) Monitoring Report 

Report No: 15228414/A-16901 
03/04/2025 

[hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 reccived on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist, Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
J further certify that [ have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS | lie | : | Sr. Parameter Name | Results Units | Permissible Limit Remark/Result |No. 

Analysis 4 |PM10. 50.0 _ microgram INA INA —_ en ae mes/m3 | ss The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 

(OF) 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Ltd , Gagal Cement Works, Unjell\L¥ 
581/37, 585/68 Gagal eet Works, PO ana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar, 

3 gagn? 

mite? 
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70 

, H.P.STATE POLLUTION CONTROL BOARD cae REPORT BY STATE BOARD ANALYST — (Stack/Ambient Air) Monitoring Report HPSEC" 

Report No: 15210446/A-16835 
01/04/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd, Gagal Cement Works, Unit I, 581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was ina condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and deciare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
mA | Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
= =| ___| Analysis 1 NOx 110.72 microgram INA NA | Beep es 2 |so2 5.92 microgram [NA NA 
mes/m3 | 

| 
—_ 

3 SO2-II 6.91 microgram NA NA —_——__|___________|mes/m3__| a ee ___| 4 INOx-II “|8.15 microgram |NA NA ee ———_____imesim3 | 5 PM 10 49.0 microgram |NA NA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and desi gnation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

Ta | 8 fa] 
yo 

Promila Sharma, SO o.™ 
(State Board Analyst) G ,07 RL Sundarnagar 
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HP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundamagar 

Jo: 

ACC Ltd, Gagal Cement Works, Unit 
ll 

$81/37, 585/68 Gagal Cement Works, 
P O Barmana 174013, Dist. Bil 

Distt.Bilaspur, H.P.174013 
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sie, H.P.STATE POLLUTION CONTROL BOARD 
etna REPORT BY STATE BOARD ANALYST 
= (Stack/Ambient Air} Monitoring Report AISA B 

Repert No: 15210446/4-16835 
01/04/2025 

{ hereby certify that) Promila Sh arma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit IJ, 581 /37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr. | Parameter Name | Results Units Permissible Limit | Remark/Result Le: 

Analysis 
1 NOx 10.72 microgram |NA NA | | mes/m3 | 2 SO2 5.92 microgram |NA NA | mes/m3 
3 |SO2-II 6.91 microgram |NA NA —_ __ mesi/m3 
4 |NOx-II 8.15 microgram |NA NA 

mes/m3 
= 5 |PM 10 49.0 microgram |NA NA = mes/m3 _| 

The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lah Head: 
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From: 

UP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

Toa: 

ACC Ltd, Gagal Cement Works, Unit I 

581/37, 585/68 Gagal Cement Works, P O Barmana 
174013, 

Distt. Bilaspur, H.P.174013 

Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar, 
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ey H.P.STATE POLLUTION CONTROL BOARD mn. REPORT BY STATE BOARD ANALYST — (Stack/Ambient Air) Monitoring Report HISIACH 

Report No: 15210571/A-16836 
01/04/2025 

T hereby certify that ! Promila Sharma, SO, Static Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit IT, 581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I haye analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the reguit of analysis is to be as follows :- 

SAMPLING PARAMETERS 
\Sr. ‘Parameter Name | Results Units | Permissible Limit |Remark/Result No. 

Analysis 1 NOx 6.43 microgram |NA NA 
mes/m3 

—___] 4.44 microgram |NA NA 
mes/m3__ 

13.95 microgram |NA NA — mes/m3 [a | 3.43 microgram |NA NA xi mes/m3 
a 

98.0 microgram |NA NA _ mes/m3 
| The condition of the seals, fastening and container on receipt was asfullows:- 

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 
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Promila Sharma, SO Vv re! ge 
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From: 

EP. STATE POLLUTION CONTROL BOARD, 

RL Sundamnagar 

To: 

ACC Ltd, Gagal Cement Works, Unit IT 

581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himach 

Distt Bilaspur, [1.P.174013 
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r. 4% H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST 
(Stack/Ambient Air) Monitoring Report 

anee 
“=e 

HISCCE 

Report No: 15210446/A-16835 
01/04/2025 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 23/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit IL, 381/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that T have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr.  Pavannetey Name Resulis | Units | Permissible Limit |Remark/Resnit 

I" NOx 10.72 microgram |NA NA _| ee mesim3 | 
2 SO2 5.92 microgram |NA NA = a mesim3_ | a 3 SO2-I! 6.91 microgram |NA NA = eestor —__|mesim3 | — 4 NOx-Il 8.15 microgram |NA NA 

mes/m3 __ | 5 PM 10 49.0 microgram |NA NA L | 
mes/m3 ee es The condition of the seals, fastening and container on receipt was asfollows:- 

Filter paper was enclosed in sealed enve lope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample, Signed this on 01/04/2025 

Remarks of Lab Head: 

Oe 
; 2° 

Promila Sharma, SO nee 
(State Board Analyst) YS. 

RL Sandarnagar a 
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From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: 

ACC Lid, Gagal Cement Works, Unit I 

581/37, 585/68 Gagal Cement Works, ? O Barmana 174013, Dist. Bilaspur , Himachal 

Distt. Bilaspur, H.P.174013 
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Pradesh., Bilaspur Sadar, 

Page 2 of 2 

771429



le H.P.STATE POLLUTION CONTROL BOARD Mem: REPORT BY STATE BOARD ANALYST i (Stack/Ambient Air) Monitoring Report 

Report No: 15226037/A-16898 
03/04/2025 

[ hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 198] received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit 1, 581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
i further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

[rs 
SAMPLING PARAMETERS 

(Sr. | Parameter Name [Results Units Permissible Limit Remark/Result |No. _ ! 
Analysis 1 PM 10 77.0 microgram |NA NA ee mes/m3 _ —_ a The condition of the seals, fastening and container on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the irapression of HPPCB 269. The envelope contained details of sample like source of sample. time and date of collection, name and designation of person who had collected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 
C
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Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To ae 
ACC Ltd , Gagal Cement W nit [I 
581/37, 585/68 Ga Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar, sor) ¢ ot gar? 
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ae. H.P.STATE POLLUTION CONTROL BOARD a REPORT BY STATE BOARD ANALYST — (Stack/Ambient Air) Monitoring Report HPCE 

Report No: 15212217/A-16849 
01/04/2025 

T hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Coal Mill - 2 (Unit-I) of ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to 01/04/2025 and declare the result of analysis is to be as follows :- 

Be SAMPLING PARAMETERS 
Sr. ‘Paraticter Name | Results Units Permissible Limit Remark/Result No. _ 

Analysis (1 |PM(Stack) (12.00 _img/Nm3__ [NA INA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 01/04/2025 

Remarks of Lab Head: 

re PCH 
eee 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.-P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: we 

ACC Ltd , Gagal Ce ‘orks, je Ir oN 
5817, 585/68 Gadel Cement sO Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar, & € y 
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82 

H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST 
(Stack/Ambient Air) Monitoring Report 

auare- 
wae. 

HPSEC BR 

Report No: 15223216/A-16881 
03/04/2025 

Thereby certify that ] Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Coal Mill-1 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt, Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 26/03/2025 to 03/04/2025 and declare the result of analysis is to be as follows :- 

(iz SAMPLING PARAMETERS | 

‘Sr. Parameter Name Results Units Permissible Limit Remark/Result | No. 
Analysis (1 |PM(Stack) 14.00 mg/Nm3__ INA NA 

The condition of the seals, fastening and container on receipt was astollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 03/04/2025 

Remarks of Lab Head: 

OFA o| 

oes 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit 1 

251,277 Gagal Cement Works,PO Barmg 
Distt.Bilaspor, H.P.174013 Cr 
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oes. H.P.STATE POLLUTION CONTROL BOARD
 

F ates REPORT BY STATE BOARD ANALYST 

Roe (Stack/Ambient Air) Monitoring Report 

Report No: 15211964/A-16846 
01/04/2025 

[hereby certify that 1 Promila Sharma, SO, St
ate Board Analyst duly appointed under sub-sect

ion (2) of 

section 29 of the Air (Prevention and Control of 
Pollution) Act, 1981 received on 25/03/2025 fr

om Arpan 

Thakur, JEE, HP State Pollution Control Board RO
 Bilaspur a Grab sample of Sampling Port of St

ack 

attached to Cooler ESP (Unit-ID) of ACC Ltd , G
agal Cement Works, Unit I, 581/37, 585/68 

Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal
 Pradesh., Bilaspur Sadar 

Distt. Bilaspur, H.P. 174013 on dated 4/03/2025 f
or analysis. The sample was in a condition fit for analy

sis 

reported below: 

1 further certify that I have analyzed the aforeme
ntioned sample on 25/03/2025 to 

01/04/2025 and declare the result of analysis is t
o be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

|No. 
Analysis 

14 |PM(Stack) 43.00 mg/Nm3__|NA INA | 

The condition of the seals, fastening and container
 on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with
 the impression of HPPCB 269. The envelope co

ntained details of sample 

like source of sample, time and date of collection,
 name and designation of person who had collec

ted the sample. 

Signed this on 01/04/2025 

Remarks of Lab Head: 

peg 

aa 
Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ILP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

& 
To: xe 

NS 

ACC Ltd Gagal Cement Works, Unit I 

581/77, 5/468 gal ent Works, P 0 Barmana 174013, Dist. Bilaspur , Himachal 
Pradesh., Bilaspur Sadar, 
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ate, H.P.STATE POLLUTION CONTROL BOARD
 

nae REPORT BY STATE BOARD ANALYST 

ae (Stack/Ambient Air) Monitoring Report 

Report No: 15226601/A-16906 
03/04/2025 

Thereby certify that | Promila Sharma, SO, State Board Analyst duly app
ointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Po
llution) Act, 1981 received on 26/03/2025 from A

rpan 

Thakur, JEE, UP State Pollution Control Board RO
 Bilaspur a Grab sample of Mines Office of AC C 

Ltd. (Gaga! Limestone Mines), 1502/26, 150
0/26 ACC Ltd. Barmana , Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 26/03/2025 fo
r analysis. The sample was in a condition fit for 

analysis 

reported below: 

I further certify that I have analyzed the aforementione
d sample on 26/03/2025 to 

03/04/2025 and declare the result of analysis is to be
 as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit |Remark/Result 

No. 
Analysis 

1 PM 10 31.0 microgram |NA NA 

a mes/m3 | 

The condition of the seals, fastening and container on
 receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the i
mpression of HPPCB 269. The envelope contained det

ails of sample 

like source of sample, time and date of collection, 
name and designation of person who had collecte

d the sample. 

Signed this on 03/04/2025 

Remarks of Lab Head: 

me Oh Ee 
Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: . @ 
\ 

ACCLtd. (Gagitfimestone Mines) 

1502/26, }50R/26 ACC Lid. ana , Bilaspur Sadar, 
of 
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Aes, H.P.STATE POLLUTION CONTROL
 BOARD 

ite REPORT BY STATE BOARD ANAL
YST 

= (Stack/Ambient Air) Monitoring Repor
t 

Report No: 15211140/A-16837 
01/04/2025 

Thereby certify that I Promila Sharma
, SO, State Board Analyst duly appoin

ted under sub-section (2) of 

section 29 of the Air (Prevention and Co
ntrol of Pollution) Act, 1981 received o

n 25/03/2025 from Arpan 

Thakur, JEE, HP State Pollution Control
 Board RO Bilaspur a Grab sample of T

ransformer House of 

ACC Ltd , Gagal Cement Works, Unit Il, 58
1/37, 585/68 Gagal Cement Works

, P O Barmana 

174013, Dist. Bilaspur , Himachal 
Pradesh., Bilaspur Sadar Distt. Bil

aspur, H.P. 174013 on dated 

44/03/2025 for analysis. The sample wa
s in a condition fit for analysis reported 

below: 

I further certify that | have analyzed the aforementioned sample
 on 25/03/2025 to 

01/04/2025 and declare the result of ana
lysis is to be as follows :- 

f SAMPLING PARAMETERS 
= 

Sr. |Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 NOx 11.15 microgram |NA NA 

mes/m3 

2 SO2 2.96 microgram |NA NA 

mes/m3 

a $02-Il 2.96 microgram |NA NA 

| 
mes/m3 

4 INOx-4 14.58 microgram |NA NA 

| 
mes/m3 

5 |PM10 93.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening
 and container on receipt was asfoll

ows.- 

Filter paper was enclosed in sealed enve
lope with the impression of HPPCB 2

69. The envelope contained details of 
sample 

like source of sample, time and date of
 collection, name and designation of pe

rson who had collected the sample. 

Signed this on 01/04/2025 

Remarks of Lab Head: 

op | 

> 
4 

wv mee 
& ce 

¥ / < 
Promila Sharma, SO 

ed ‘Uso 
(State Board Analyst) 

P 
RL Sundarnagar 

" So = 
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From: 

H.P. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: 

ACC Ltd, Gagal Cement Works, Unit I 
581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh. Bilaspur Sadar, Distt.Bilaspur, H.P.174013 

ao a rons) 

of Pa 

“This ig computer gauirated document from HPOCMMS” 
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Be H.P.STATE POLLUTION CONTROL BOARD 

een REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 

HEPC B 

Report No: 16247751/A-18548 
11/07/2025 

Thereby certify that | Promila Sharma, SO, State Board Analyst dul
y appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Po
llution) Act, 1981 received on 38/06/2025 from A

rpan 

Thakur, JEE, HP State Pollution Control Board RO
 Bilaspur a Grab sample of Sampling Port of St

ack 

attached to Cooler ESP (Unit-D of ACC Lim
ited Unit 1, 251,277 Gagal Cement Works,

PO 

Barmana,Bilaspur, Bilaspur Sadar Distt. Bilasp
ur, H.P. 174013 on dated 26/06/2025 for analysis. 

The 

sample was in a condition fit for analysis reported bel
ow: 

I further certify that I have analyzed the aforemention
ed sample on 28/06/2025 to 

11/07/2025 and declare the result of analysis is to 
be as follows :- 

SAMPLING PARAMETERS | 

Sr. Paramcter Name Results Units Permissible Limit Remark/Resuli 

No. 
Analysis 

4 |PM(Stack) 15.00 Img/Nm3__|NA INA 

The condition of the seals, fastening and contain
er on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with
 the impression of HPPCB 269. The envelope co

ntained details of sample 

like source of sample, time and date of collection,
 name and designation of person who had collect

ed the sample. 

Signed this on 11/07/2025 

Remarks of Lab Head: 

OPAC 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL B
OARD, 

RL Sundarnagar 

& 
To: wl 

ACC Limited Unit) 
251.277 Gagal Cement 

OYKs 1 fg as Bilaspur Sadar, 

S 
Distt.Bilaspur, H-P.1 ‘ & 

4 RS 
“2 “This is cBmputer generated document from

 HPOCMMS* 
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ee. H.P.STATE POLLUTION CONTROL BOARD <a REPORT BY STATE BOARD ANALYST ces (Stack/Ambient Air) Monitoring Report 

Report No: 16247379/A-18549 
11/07/2025 

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Disit. Bilaspur, HP. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that T have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows :- 

(z SAMPLING PARAMETERS 
‘Sr. \Parameter Name Results 

| No. 

1 PM 10 192.0 

Units Permissible Limit Remark/Result 
| Analysis 

micragram NA NA 
mes/m3 

| 

Filter paper was enclosed in sealed envelope with the impression of HPPCR 269, The envelope contained details of sample 

The condition of the seals, fastening and container on receipt was asfollows:- 

like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 11/07/2025 

Remarks of Lab Head: 

Oo 

ile 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

5 2° To: 
a 

ACC Limited Unit 1 

251,277 Gagal Cement Works,P 

eo 
of 

“This is computer gendtated document from HPOCMMS*” 
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HACE 

H.P.STATE POLLUTION CONTROL BOARD 
REPORT BY STATE BOARD ANALYST 
(Stack/Ambient Air) Monitoring Report 

Report No: 16247441/A-18550 
11/07/2025 

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Polhution) Act, 1981 received an 28/06/2025 from Arpan Thakur, JEE, HP State Pollution Control Beard RO Bilaspur a Grab sample of Central Lubrication Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana, Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows :- 

E SAMPLING PARAMETERS ] |Sr. ‘Parameter Name | Results Units Permissible Limit | Remark/Resutt [Now | a ee ee |Analysis 1 PM 10 93.0 microgram NA NA a __ mes/m3 es ee The condition of the seals, fastening and container on Teceipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPC B 269. The envelope contained details of sample like source of sample, time and date of collection, name and desi gnation of person who had collected the sample. Signed this on 11/07/2025 

Remarks of Lab Head: 

From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundamagar 

To: 

ACC Limited Unit J 

“This is computer generated document irom HPOCMMS” 

oo 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
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A, H.P.STATE POLLUTION CONTROL BOARD te REPORT BY STATE BOARD ANALYST ae (Stack/Ambient Air) Monitoring Report 

Report No: 16247410/A-18552 
11/07/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control uf Pollution) Act, 1981 received on 28/06/2025 from Arpan Thakur, JEE, UP State Pollution Control Board RO Bilaspur a Grab sampie of Admin Block of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt, Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows -- 

Ee SAMPLING PARAMETERS 
‘Sr. Parameter Name Results Units Permissible Limit | Remark/Result [No. | | 

Analysis 1 IPM 40 65.0 microgram |NA L—_ | mes/m3 _ $< 

a | The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPFCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sainple. Signed this on 11/07/2025 

Remarks of Lab Head: 

OFAC 

fee: 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarmagar 

} To: 
hd 

ACC Limited Unit } us 
251,277 Gagal Cement Works P mary i aspur, fMlaspur Sadar, 

« Pp PO 

Oe 
“This is computer Gogg iia document from HPOCMMS? 
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ei, H.P.STATE POLLUTION CONTROL BOARD a REPORT BY STATE BOARD ANALYST aoe (Stack/Ambient Air) Monitoring Report 

Report No: 16247783/A-18551 
11/07/2025 

Thereby certify that ] Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Coal Mill-1 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr. Parameter Name Results Units Permissible Limit |Remark/Result No. | 

Analysis a: 1 PM(Stack) [16.00 mg/Nm3__|NA NA 
The condition of the seals, fastening and container on Teceipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCE 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 11/07/2025 

Remarks of Lab Head: 

Of 

Promila Sharma, SO 
(Staie Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit } xe? 
251.277 Gagal Cement Works,PO gt cage Bilaspur Sadar, 

ss 
ot? 

Dist.Bilaspur, H.P.174013 oO 
os 1 aoe 

¥ et? 
“This is computer aqnatited document from HPOCMMS? Page 1 of 1 
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he. H.P.STATE POLLUTION CONTROL B
OARD 

— REPORT BY STATE BOARD ANALYST
 

— (Stack/Ambient Air) Monitoring Report 

HIME 

Report No: 16247816/A-18555 
11/07/2025 

Thereby certify that | Promila Sharma, SO, State Board Analys
t duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control
 of Pollution) Act, 1981 received on 28/06/

2025 from Arpan 

Thakur, JEE, HP State Pollution Control Board
 RO Bilaspur a Grab sample of Sampling Po

rt of Stack 

attached to RABH (Unit-1) of ACC Limited 
Unit 1, 251,277 Gagal Cement Works,PO 

Barmana,Bilaspur, Bilaspur Sadar Distt. B
ilaspur, HP. 174013 on dated 26/06/2025 f

or analysis. The 

sample was in a condition fit for analysis rep
orted below: 

| further certify that I have analyzed the aforementioned sample on 28
/06/2025 to 

11/07/2025 and declare the result of analysis is
 to be as follows :- 

SAMPLING PARAMETERS zh| 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 |PM(Stack) 112.00 [mg/Nm3__|NA NA 

The condition of the seals, fastening and cont
ainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope
 with the impression of HPPCB 269. The en

velope contained details of sample 

like source of sample, time and date of collection,
 name and designation of person who had collect

ed the sample. 

Signed this on 11/07/2025 

Remarks of Lab Head: 

rac 

Promila Sharma, 5O 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOAR
D, 

RL Sundarnagar 

o 
2 

Te: wv 

ACC Limited Unit 1 wy “ 
*) 

251,277 Gagal Cement aforks.PO > ong Blaser, Bilaspur Sadar, 
3 
& Distt.Bilaspur, H.P,1 P01 

O 
< aol SS 

“This is computer generated decument from 
HPOCMMS” 
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, H.P.STATE POLLUTION CONTROL BOARD oan REPORT BY STATE BOARD ANALYST amen (Stack/Ambient Air) Monitoring Report 

Report No: 16247552/A4-18556 
11/07/2025 

{ hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan Thakur, JEE, GP State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of A CC Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Lia. Barmana , Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
jee Parameter Name | Results | Units Permissible Limit |Remark/Result |No. 

___| Analysis 1 (PM 10 18.0 microgram |NA NA | 
mes/m3 

The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269, The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 11/07/2025 

Remarks of Lab Head: 

ORO] Pah a 

ORS 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: : ote? 
ACC Ltd. (Gagal Limestone Mines} Gc \* 
1502/26, 1500/26 ACC Ltd. Bagn ; Bilaspur S. 

eo 
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FRE H.P.STATE POLLUTION CONTROL BOARD one REPORT BY STATE BOARD ANALYST 
Rl (Stack/Ambient Air) Monitoring Report 

Report No: 16247506/A-18554 
11/07/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer House of ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis, The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 28/06/2025 to 11/07/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
| Sr. Parameter Name Results Units Permissible Limit |Rem ark/Result No, 

ss Analysis 1 “PM 10 95.0 microgram |NA NA es es es ee 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample, Signed this on 11/07/2025 

Remarks of Lab Head: 

Oyo 
ual 

Ima 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

3} To: we 
ACC Lid , Gagal Cement Works, Units, + 
581/37, 585/68 Gagal Cement Works, Q Byjohne, Teistl Sadar, Distt. Bilaspur, Bilaspur Sadar, Eo a favs) 

One 
fk 
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OM. H.P.STATE POLLUTION CONTROL BOARD 
—— REPORT BY STATE BOARD ANALYST 
aes (Stack/Ambient Air) Monitoring Report 

Report No: 16847359/A-19504 
15/09/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of Section 29 of the Air (Prevention and Control of Pollution) Act, 1981] received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Admin Office of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis 
reported below: 

I further certify that I have analyzed the aforementioned sample on 03/09/2025 to 13/09/2025 and declare the result of analysis is to be as follows ;~ 

| SAMPLING PARAMETERS 
‘Sr, \Param eter Name | Results Units Permissible Limit | Remark/Result ‘No. | 

Analysis 
—— —— 

1 PM 10 61.0 microgram |NA NA | _ill |mes/m3 _ | 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

[=)E fa] 
TRE pe 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundamagar 

To: xe? 

ACC Limited Unit 1 ws h/, 
251,277 Gagal Cement woe Bilasgys\Bilaspur Sadar, 

< cx 

xo 
“This is computeRgenerated document from HPOGMMS" Page 4 of 2
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FB. H.P.STATE POLLUTION CONTROL BOARD 
Me REPORT BY STATE BOARD ANALYST 
—— (Stack/Ambient Air) Monitoring Report HES 8 

Report No: 16847375/A4-19508 
15/09/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works.PO Barmana,Bilaspor, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 03/09/2025 to 13/09/2025 and declare the result of analysis is to be as follows :- 

fi SAMPLING PARAMETERS 
Isr, ‘Parameter Name | Results Units Permissible Limit | Remark/Result No. | 

Analysis 
— 

— a 1 PM 10 52.0 microgram |NA NA | _ mes/m3 =e | The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

le tay 

Promila Sharma, SO 
(State Board Analyst) 

RL Sandarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

o we 

Nabe To: 

o™’ ACC Limited Uniti 1 
s 

CG \ oe? Perea os 251,277 Gagal Cement Waress B Siespur, Bilaspur Sadar, 
<u 

ps 
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e~ H.P-STATE POLLUTION CONTROL BOARD <a REPORT BY STATE BOARD ANALYST —— (Stack/Ambient Air} Monitoring Report ASB 

Report No: 16847502/A-19503 
15/09/2025 

Thereby certify that 1 Promila Sharma, SO, State Board Anal yst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 03/09/2025 to 13/09/2025 and declare the result of analysis is to be as follows :- 

E SAMPLING PARAMETERS 
Remark/Result 
Analysis 

| Sr. ‘Parameter Name Renn Units |Permissible Limit iNo, 

1 PM 10 '67.0 microgram |NA | | | mes/m3 
The condition of the Seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of H PPCB 269. The envelope contained details of sample like source of sampie, time and date of collection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

Promila Sharma, SO 
(State Board Analyst) 

RE Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundamagar 

oe? To: F ma. 

ACC Limited Unit 1 ge 
251,277 Gagal Cement wernt I & Bilagat Bilaspur Sadar, 

ye 

so" 
“This is computer generated document from HPOCMMS" 
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te. H.P.STATE POLLUTION CONTROL BOARD non REPORT BY STATE BOARD ANALYST 
—— (Stack/Ambient Air) Monitoring Report HPSEC B 

Report No: 16847393/A-195}2 
15/09/2025 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Poiluiion) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab saniple of Near Coal Gantry of ACC Ltd , Gagal Cement Works, Unit If, 581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 03/09/2025 to 13/09/2025 and declare the result of analysis is to be as follows :- 

(ge SAMPLING PARAMETERS 
Sr. ‘Parameter Name | Results Units Permissible Limit | Remark/Result | No. 

Analysis 
ae: a oe ———e 4 PM 10 76.0 microgram |NA NA | 

lmes/m3 _ 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of coflection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

Oho 
ae 
Dale oe 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P, STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

ACC Lid , Gagal Cement Works, Unit I Laer” 
581/37, 585/68 Gagal Cement Works, (GO ’Barmaty Tebsil Sadar, Distt. Bilaspur, Bilaspur Sadar, (e) ane € of oo" 

eo 
yor “This is computer generatepvcument from HPOGMMS" 
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Ble, H.P.STATE POLLUTION CONTROL BOARD aes REPORT BY STATE BOARD ANALYST 
= (Stack/Ambient Air) Monitoring Report HIS 

Report No: 16847412/A-19511 
15/09/2015 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of ACC Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 

] further certify that | have analyzed the aforementioned sample on 03/09/2025 to 13/09/2025 and declare the result of analysis is to be as follows :- 

Fs SAMPLING PARAMETERS 
Sr. Parameter Name pears Units Permissible Limit |Remark/Result No. | 

Analysis 4 |PM10_ 72.0 — |microgram |NA NA | mes/m3 _ —_ __| The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCR 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had coliected the sampie. Signed this on 15/09/2025 

Remarks of Lab Head: 

ae 
[alae 

Promila Sharma, SO 
{State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 
wr! 

: z ' ACC Ltd. (Gagal Limestone Mines) Xd 

ee 

1502/26, 1500/26 ACC Lid. Barmana . vena Sada: ao 

_* NA 
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ly, H.P.STATE POLLUTION CONTROL BOARD aie REPORT BY STATE BOARD ANALYST = (Stack/Ambient Air) Monitoring Report HIPSPOI 

Report No: 16847159/A-19510 
15/09/2025 

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Cement Mill - 4 (Unit-2) of ACC Ltd, Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt, Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 03/09/2025 to 15/09/2025 and declare the result of analysis is to be as follows :- 

i SAMPLING PARAMETERS 
‘Sr. | Parameter Name Results | Units Permissible Limit |Remark/Result [No. | ———— sf Arntlysis [1 |PM(Stack) 14.00 —__|mafnm3— INA NA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HEPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

ie 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 
, ab 

; W ACC Lid , Gagal Cement Works, Unit I G 
581/37, 585/68 Gagal Cement Works, Way's mapa, Toba, Distt. Bilaspur, Bilaspur Sadar, oO 
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| Ny H.P.STATE POLLUTION CONTROL BOARD ct REPORT BY STATE BOARD ANALYST 
ee (Stack/Ambient Air) Monitoring Report 

Report No: 16847216/A-19506 
15/09/2025 

I hereby certify that I Premila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack attached to Cement Mill-5 (Unit-I) of ACC Limited Unit 1, 231,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the aforementioned sample on 03/09/2025 io 15/09/2025 and declare the result of analysis is to be as follows -- 

SAMPLING PARAMETERS 
| Sr. |Parameter Name Results Units Permissible Limit | Remark/Result [No | 

Analysis ~~ (1 |PM(Stack) 18.00 Img/Nm3__ [NA INA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 15/09/2025 

Remarks of Lab Head: 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 
a ACC Limited Unit 1 aa 

251,277 Gagal Cement Works, PO Banmena Bi Aspur, Bilaspur Sadar, ‘ . 
. “4 Distt.Bilaspur, H.P.174013 pe ea ae 

¢ o% oS 

gr? 
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~~ H.P.STATE POLLUTION CONTROL BOAR
D 

am REPORT BY STATE BOARD ANALYST 

are (Stack/Ambient Air) Monitoring Report 

Report No: 16847487/A-19531 
17/09/2025 

Ihereby certify that I Promila Sharma, SO, State Board Analys
t duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control 
of Pollution) Act, 1981 received on 03/09/20

25 from Arpan 

Thakur, JEE, HP State Pollution Control Board R
O Bilaspur a Grab sample of Mines Crusher 

(Approx. 5 meters from both jaw crushers)
 of AC C Ltd. (Gagal Limestone Mines), 1502/2

6, 

1500/26 ACC Ltd. Barmana , Bilaspur 
Sadar Distt. Bilaspur, H.P. 174013 on dat

ed 30/08/2025 for 

analysis. The sample was in a condition fit for a
nalysis reported below: 

| further certify that I have analyzed the afore
mentioned sample on 03/09/2025 to 

17/09/2025 and declare the result of analysis is to 
be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

i SPM 456.00 microgram |600 Within 

mes/m3 Permissible Limit 

The condition of the seals, fastening and contai
ner on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope wi
th the impression of HPPCB 269. The envelo

pe contained details of sample 

like source of sample, time and date of collec
tion, name and designation of person who h

ad collected the sample. 

Signed this on 17/09/2025 

Remarks of Lab Head: 

fale [= 

tal 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

ILP. STATE POLLUTION CONTROL BOAR
D, 

RL Sundarnagar oo 

& 

To: ie s 

ACCLid. (Ghoallb estopeMines) 

1502/26, 1 °C ig Barmana , Bilaspur Sadar, 

Oo 8) 

< <S 
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pe. H.P.STATE POLLUTION CONTROL BO
ARD 

aie! REPORT BY STATE BOARD ANALYS
T 

ire (Stack/Ambient Air) Monitoring Report 

Repart No: 16847190/A-19505 
15/09/2025 

Lhereby certify that I Promila Sharma, S
O, State Board Analyst duly appointed und

er sub-section (2) of 

section 29 of the Air (Prevention and Contro
l of Pollution) Act, 1981 received on 03/09

/2025 from Arpan 

Thakur, JEE, HP State Pollution Control Boar
d RO Bilaspur a Grab sample of Sampling

 Port of Stack 

attached to Coal Mill-2 (Unit-2) of ACC Lt
d , Gagal Cement Works, Unit II, 584/37, 

585/68 

Gagal Cement Works, VPO Barmana, Teh
sil Sadar, Distt. Bilaspur, Bilaspur Sada

r Distt. 

Bilaspur, H.P. 174013 on dated 30/08/2025 
for analysis. The sample was in a condition fit 

for analysis 

reported below: 

| further certify that T have analyzed the afore
mentioned sample on 03/09/2025 to 

15/09/2025 and declare the result of analysis is t
o be as follows :- 

| 
SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 |PM(Stack) 43.00 mg/Nm3__|NA NA 

The condition of the seals, fastening and cont
ainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope
 with the impression of HPPCB 269. The e

nvelope contained details of sample 

like source of sample, time and date of colle
ction, name and designation of person who

 had collected the sample. 

Signed this on 15/09/2025 

Remarks of Lab Head: 

NE 
BIE: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

EP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar oo 
io < 

To: es f s 

ACC Ltd, Gagdl Cemgnt s, Unit 1 

a Coftent Works, VPO Barmana, Tehs
il Sadar, Distt. Bilaspur, Bilaspur Sada

r, 

i! 

x 
ey 
r 
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SB, H.P.STATE POLLUTION CONTROL BOAR
D 

i REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 
HP 

Report No: 16846398/A-19507 
15/09/2025 

Thereby certify that 1 Promila Sharma, SO, State Board Analyst dul
y appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pol
lution) Act, 1981 received on 03/09/2025 from Ar

pan 

Thakur, JEE, HP State Pollution Control Board RO
 Bilaspur a Grab sample of Sampling Port of Sta

ck 

attached to Cooler ESP (Unit-2) of ACC Ltd , Ga
gal Cement Works, Unit II, 581/37, 585/68 

Gagal Cement Works, VPO Barmana, Tehsil Sad
ar, Distt. Bilaspur, Bilaspur Sadar Distt. 

Bilaspur, H.-P. 174013 on dated 30/08/2025 for anal
ysis. The sample was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned sample on 03/09/2
025 to 

15/09/2025 and declare the result of analysis is to be as
 follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Resulis Units Permissible Limit |Remark/Result 

No. 
Analysis 

4 |PM(Stack) 6.00 mg/Nm3___|NA NA 

The condition of the seals, fastening and container on
 receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with th
e impression of HPPCB 269. The envelope contai

ned details of sample 

like source of sample, time and date of collection, 
name and designation of person who had collecte

d ihe sample. 

Signed this on 15/09/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar oe 

~ 

To: e : Es) 
Vv xf 

ACC Lid, G nit “3 ~ Unit IL 

§81/37, ri ' Cegtent Works, VPO Barmana, Tehsil Sadar, 
Distt. Bilaspur, Bilaspur Sadar, 

O cs) 
Ae < s 
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: om H.P.STATE POLLUTION CONTROL BOAR
D 

— REPORT BY STATE BOARD ANALYST 

— (Stack/Ambient Air) Monitoring Report 

HIAPCE 

Report No: 16846581/A-19509 
15/09/2025 

Lhereby certify that I Promila Sharma, SO, State Board Analyst
 duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of
 Pollution) Act, 1981 received on 03/09/2025 f

rom Arpan 

Thakur, JEE, HP State Pollution Control Board R
O Bilaspur a Grab sample of Sampling Port o

f Stack 

attached to VRM/Kiln Bag House (Unit-2
) of ACC Ltd , Gagal Cement Works, Un

it II, 581/37, 

585/68 Gagal Cement Works, VPO Barmana
, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sa

dar Distt. 

Bilaspur, H.-P. 174013 on dated 30/08/2025 for 
analysis. The sample was in a condition fit for anal

ysis 

reported bclow: 

I further certify that I have analyzed the aforementi
oned sample on 03/09/2025 to 

15/09/2025 and declare the result of analysis is t
o be as follows :- 

SAMPLING PARAMETERS | 

Sr. |Parameter Name Resuits Units Permissible Limit |Remark/Result 

No. 
Analysis 

i PM(Stack) 8.00 mg/Nm3 NA NA 

The condition of the seals, fastening and co
ntainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope w
ith the impression of HPPCB 269. The envel

ope contained details of sample 

like source of sample, time and date of collect
ion, name and designation of person who had

 collected the sample. 

Signed this on 15/09/2025 

Remarks of Lab Head: 

[a f=] 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD
, 

RL Sundarnagar @ 
“iN ‘ 
& 

Ss . 
ACC Lid, Gag (ement WAS unit I 

581/37, sesigbti g n et Works, VPO Barmana, Tehsil Sadar, Dis
tt. Bilaspur, Bilaspur Sadar, 

ry 
(.) 

XS 
"This ig computer generated document 
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ts, H.P.STATE POLLUTION CONTROL BOA
RD 

a REPORT BY STATE BOARD ANALYST 

ae (Stack/Ambient Air) Monitoring Repor
t 

Report No: 17043689/A-20192 
31/10/2025 

Lhereby certify that Promila Sharma, SO, State Board Ana
lyst duly appointed under sub-section (2

) of 

section 29 of the Air (Prevention and Cont
rol of Pollution) Act, 1981 received on 2

5/09/2025 from Anshul 

Kumar, JEE, HP State Pollution Control B
oard RO Bilaspur a Grab sample of near

 admin block of unit 

(Unit -l) of ACC Limited Unit 1, 251,27
7 Gagal Cement Works,PO Barmana,B

ilaspur, Bilaspur 

Sadar Distt. Bitaspur, H.P. 174013 on da
ted 44/09/2025 for analysis. The sample w

as ina condition fit for 

analysis teported below: 

I further certify that I have analyzed the
 aforementioned sample on 25/09/2025

 to 

41/10/2025 and declare the result of ana
lysis is to be as follows :- 

SAMPLING PARAMETERS 
a) 

Sr. Parameter Name Results Units Permissibic Limit Remark/Result 

No. 
Analysis 

1 |PM10 34.0 microgram |NA ee 
mes/m3 

The condition of the seals, fastening and c
ontainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envelo
pe with the impression of hppeb 265. Th

e envelope contained details of sample 

like source of sample, time and date of col
lection, name and designation of person 

who had collected the sample. 

Signed this on 31/10/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

H.P. STATE POLLUTION,CONTROL BOARD, 

RL Sundarnagar 2 
‘ “ 

ay 
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oe. H.P.STATE POLLUTION CONTROL B
OARD 

ate , REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report
 

HESC'B 

Report No: 17043719/A-20182 
30/10/2025 

[hereby certify that ] Promila Sharma, SO, State Board Analyst
 duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Cont
rol of Pollution) Act, 1981 received on 2

5/09/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Bo
ard RO Bilaspur a Grab sample ofnear C

LC of unit -I of 

ACC Limited Unit 1, 251,277 Gagal Cem
ent Works,PO Barmana,Bilaspur, Bila

spur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 24/09/2025 for 
analysis. The sample was in a condition fit for anal

ysis 

reported below: 

{ further certify that I have analyzed the aforementi
oned sampie on 25/09/2025 to 

30/10/2025 and declare the result of analysis is
 to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 PM 10 18.0 microgram |NA NA 

mes/m3 | 

The condition of the seals, fastening and container on
 receipt was asfollows:- 

Filter paper was enclosed in sealed envelope 
with the impression of hppeb 265, The envel

ope contained details of sample 

like source of sample, time and date of collecti
on, name and designation of person who had c

ollected the sample. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

ora 

aa 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BO
ARD, 

RL Sundarnagar Pe 

he) = , Foal 

To: : - Fe & 

ACC Limited Unit 1” 0 

251,277 Ga elt i Wearks,PO Barmana,Bilaspur, Bilaspur Sadar, 

Ny Pes 

4 = 
4 Sy 
Oo Sis is computer generated document from 

HPOCMMS” 
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oe H.P.STATE POLLUTION CONTRO
L BOARD 

. ea REPORT BY STATE BOARD ANA
LYST 

= (Stack/Ambient Air) Monitoring R
eport 

HPSICCE 

Report No: 17043679/A-201381 
30/10/2025 

Thereby certify that L Promila Sharm
a, SO, State Board Analyst duly appo

inted under sub-section (2) of 

section 29 of the Air (Prevention and Co
ntrol of Pollution) Act, 1981 received

 on 25/09/2025 from Anshul 

Kumar, JEE, UP State Pollution Control
 Board RO Bilaspur a Grab sample of n

ear Club House( Unit - 

1) of the unit of ACC Limited Unit
 1, 251,277 Gagal Cement Works

,PO Barmana,Bilaspur, 

Bilaspur Sadar Distt. Bilaspur, HP. 1
74013 on dated 24/09/2025 for analysis.

 The sample was in a 

condition fit for analysis reported below:
 

I further certify that | have analyzed the af
orementioned sample on 25/09/2025 to 

30/10/2025 and declare the result of analy
sis is to be as follows :- 

SAMPLING PARAMETERS 
ee | 

Sr. | Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 PM 10 pee microgram |NA INA 

mes/m3 

The condition of the seals, fastening and
 container on receipt was asfollows:- 

Filter paper was enclosed in scaled env
elope with the impression of hppeb 2

65. The envelope contained details of
 sample 

like source of sample, time and date of
 collection, name and designation of p

erson who had collected the sample. 

Signed this on 30/ 10/2025 

Remarks of Lab Head: 

ofa 

Nor 

Promila Sharma, SO 

(State Board Analyst) 

RIL Sundarnagar 

Frem: 

EP. STATE POLLUTION CONTROL
 BOARD, 

RL Sundarnagar 

o Sr 

To: Com 

ACC Lintyad Unit 1 
mee orks,PO Barmana,Bilaspur, Bilaspu

r Sadar, 

ox 
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re H.P.STATE POLLUTION CONTR
OL BOARD 

an REPORT BY STATE BOARD AN
ALYST 

= (Stack/Ambient Air) Monitoring R
eport 

HESS 

Report No: 17043733/A-20183 
30/10/2025 

{hereby certify that Promila Sharma, SO, State Board
 Analyst duly appointed under sub-se

ction (2) of 

section 29 of the Air (Prevention and
 Control of Pollution) Act, 1981 rece

ived on 25/09/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Boar
d RO Bilaspur a Grab sample of n

ear coal 

gantry(stacker) of ACC Ltd , Gagal
 Cement Works, Unit Il, 581/37, 58

5/68 Gagal Cement Works, 

VPO Barmana, Tehsil Sadar, Di
stt. Bilaspur, Bilaspur Sadar D

istt. Bilaspur, H.P. 174013 on da
ted 

24/09/2025 for analysis. The sample was
 +n a condition fit for analysis reported be

low: 

| further certify that I have analyzed the 
aforementioned sample on 25/09/2025 

to 

30/10/2025 and declare the result of ana
lysis is to be as follows :- 

Ee SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 

Analysis 

1 PM 10 35.0 microgram te NA 

| 
mes/m3 

The condition of the seals, fastening an
d container on receipt was asfollows:- 

Filter paper was enclosed if sealed e
nvelope with the impression of hppe

b 265, The envelope contained detai
ls of sample 

like source of sample, time and date o
f collection, name and designation o

f person who had collected the sampl
e. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

rae 
Promila Sharma, SO 

{State Board Analyst) 

RL Sundarnagar 

From: 

EP. STATE POLLUTION CONTRO
L BOARD, 

RL Sundarnagar 

& 

To: < 

ACC Ltd , GagapCemen af. Unit If 

581/37, 355) Gas quyint Works, VPO Barmana, Tehsil Sad
ar, Distt. Bilaspur, Bilaspur Sadar, 

r - 
« & 

nae a - “This is computer generaied doc
ument from HPOCMMS" 
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ae H.P.STATE POLLUTION CONTROL
 BOARD 

aan’ REPORT BY STATE BOARD ANALYS
T 

— ({Stack/Ambient Air) Monitoring Repo
rt 

HPCE 

Report No: 17043755/A-20185 
30/10/2025 

Thereby certify that 1 Promila Sharma, SO, State Board Analyst d
uly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Contr
ol of Pollution) Act, 1981 received on 25/

09/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Boar
é RO Bilaspur a Grab sample of near mine

s office of A C 

C Ltd. (Gagal Limestone Mines), 1502/26
, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 24/09/2025 
for analysis. The sample was in a condition fit 

for analysis 

reported below: 

I further certify that I have analyzed the aforem
entioned sample on 25/09/2025 to 

30/10/2025 and declare the result of analysis is 
to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4  |PM10 43.0 microgram |NA [ss 
mes/m3 

| 

The condition of the seals, fastening and cont
ainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envelo
pe with the impression of hppeb 265. Th

e envelope contained details of sample 

jike source of sample, time and date of col
lection, name and designation of person 

who had collected the sample. 

Signed this on 30/ 10/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

EP. STATE POLLUTION CONTROL BOA
RD, 

RL Sundarnagar 

© 
a 

To: i 

ACCLid. (Gagal Kishestone Ming 

1302/26, 150 Ltd. Bagifiana Bilaspur Sadar, 
oS 

2 
of” 

eSihis is computer generated document 
from HPOCMMS” 
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7 H.P.STATE POLLUTION CONTROL
 BOARD 

ica REPORT BY STATE BOARD ANALY
ST 

— (Stack/Ambient Air) Monitoring Rep
ort 

HERECH 

Report No: 17043744/A-20134 
30/10/2025 

[hereby certify that 1 Promila Sharma, SO, State Board Analys
t duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Con
trol of Pollution) Act, 1981 received on

 25/09/2025 from Anshul 

Kumar, JEE, HP State Pollution Contro
l Board RO Bilaspur a Grab sample o

f near transformer house 

of the unit of ACC Ltd , Gagal Cement Works, Unit I, 581/
37, 585/68 Gagal Cement Works, 

VPO Barmana, Tehsil Sadar, Distt. 
Bilaspur, Bilaspur Sadar Distt. Bilas

pur, HP. 174013 on dated 

24/09/2025 for analysis. The sample was in 
a condition fit for analysis reported below: 

| further certify that I have analyzed the aforementioned sampl
e on 25/ 09/2025 to 

30/10/2025 and declare the result of anal
ysis is to be as follows :- 

SAMPLING PARAMETERS 
a 

Parameter Name Results Units Permissible Limit Remark/Result 

Analysis 

PM 10 68.0 microgram Na NA 

mes/m3 

The condition of the seals, fastening and co
ntainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envel
ope with the impression of hppeb 265. T

he envelope contained details of sample 

like source of sample, time and date of co
llection, name and designation of person

 who had collected the sample. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

mal 

i; 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundarnagar 
e 

whe 
To: ~ $ 

ACC Ltd, Cagis Cee Works, Unit II 

581/37, 585/63 G oéfent Works, VPO Barmana, Tehsil
 Sadar, Distt. Bilaspur, Bilaspur Sada

r, 

‘@) 

x XS 
oO er his ig computor generated document from HPO

CMMS" 
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1 Lg 

H.P.STATE POLLUTION CONTROL B
OARD 

REPORT BY STATE BOARD ANA
LYST 

{Stack/Ambient Air) Monitoring Repo
rt 

HPCE 

Report No: 17043997/A-20189 
30/10/2025 

I hereby certify that 1 Promila Sharma, SO, State Board Ana
lyst duly appointed under sub-section (2)

 of 

section 29 of the Air (Prevention and Contro
l of Pollution) Act, 1981 received on 25/0

9/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Bo
ard RO Bilaspur a Grab sample of stack

 attached to coal 

mill of ACC Limited Unit 1, 251,277 G
agal Cement Works,PO Barmana, 

Bilaspur, Bilaspur 

Sadar Distt. Bilaspur, H.P. 174013 on dat
ed 24/09/2025 for analysis. The sample was

 in a condition fil for 

analysis reported below: 

| further certify that ] have analyzed the a
forementioned s 

30/10/2025 and declare the result of anal
ysis is to be as follows :- 

ample on 25/09/2025 to 

— 
SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 |PM(Stack) 13.0 mag/Nm3___|NA INA 

The condition of the seals, fastening and c
ontainer on receipt was asfollows:- 

Filter paper was enclosed in scaled envelop
e with the impression of hppeb 265. The e

nvelope contained details of sample 

like source of sample, time and date of col
lection, name and designation of person w

ho had collected the sample. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

From: 

HP. STATE POLLUTION CONTROL 
BOARD, 

RL Sundarnagar 

a 
To: ‘ we 
ACC Limited Unit 1 \/ re 

xO 

251,277 Gagal t Works, PQg#armana,Bilaspur, Bilaspur Sadar, 

Distt Bilaspyy, i 3: ~ 

fe) ig 
< eS 

“This is computer generated document irom
 HPOCMMS" 
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(State Board Analyst) 
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Oe, H.P.STATE POLLUTION CONTROL BOARD 
es: REPORT BY STATE BOARD ANALYST 
— (Stack/Ambient Air) Monitoring Report HESPCE 

Report No: 17044023/A-20188 
30/10/2025 

Thereby certify that i Promila Sh arma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of stack attached to cooler ESP of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was in a condition fit for 
analysis reported below: 

I further certify that I have analyzed the aforementioned sample on 25/09/2025 to 
30/10/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr, ‘Parameter Name Results Units Permissible Limit | Remark/Result No. 

Analysis 1 __|PM(Stack) 8.0 img/Nm3__ [NA NA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of hppch 265, The envelope contained details of saniple like source of sample, time and date of collection, name and designation of person who had collected the sample. 
Signed this on 30/10/2025 

Remarks of Lab Head: 

sige 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: o 
ACC Limited Unit 1 we 
251,277 Gagal Cement Works, PQ Berman Allaspur, Bilaspur Sadar, 
Distt.Bilaspur, H.P.174013 oO & 

P os of ae 
om 
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oe H.P.STATE POLLUTION CONTROL
 BOARD 

— REPORT BY STATE BOARD ANA
LYST 

ae (Stack/Ambient Air) Monitoring Report
 

Report No: 17043975/A-20190 
30/10/2025 

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appoi
nted under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pol
lution) Act, 1981 received on 25/09/2025 from An

shul 

Kumar, JEE, HP State Pollution Control Board R
O Bilaspur a Grab sample of Stack attached t

o Cooler 

ESP of ACC Ltd , Gagal Cement Works, Unit Il, 58
1/37, 585/68 Gagal Cement Works, VPO 

Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur 
Sadar Distt. Bilaspur, H.P. 174013 on dated 

44/09/2025 for analysis. The sample was in a condition 
fit for analysis reported below: 

I further certify that I have analyzed the aforementioned 
sample on 25/09/2025 to 

30/10/2025 and declare the result of analysis is to be
 as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 |PM(Stack) 7.0 lmg/Nm3__|NA INA 

The condition of the seals, fastening and container on
 receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the
 impression of hppcb 265. The envelope contained d

etails of sample 

like source of sample, time and date of collection, name and
 designation of person who had collected the sample. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

[a)*[el 

ae 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ILP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: 
‘ a 
a 

ACC Ltd , Gagal Cement Works,<nit II re 

581/37, 585/68 Gagal Cem Works VO petenane Tehsi! Sadar, Distt. Bilaspur, 
Bilaspur Sadar, 

AS) 
Distt. Bilaspur, HP.174UG? 

« a? re) o* 
¥ ss ay 
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ae H.P.STATE POLLUTION CONTROL BOARD a REPORT BY STATE BOARD ANALYST 
= (Stack/Ambient Air) Monitoring Report 

Report No: 17043957/A-20187 
30/10/2025 

I hereby certify that 1 Promila Sharma, SO, Siate Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of stack attached to RABH of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 24/09/2 025 for analysis. The sample was in a condition fit for analysis reporied below: 

I further certify that I have analyzed the aforementioned sample on 25/09/2025 to 30/10/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
Sr. Parameter Name Results Units Permissible Limit | Remark/Result No. 

Analysis l1_ [PM(Stack) 11.0 mg/Nm3 NA NA 
The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. Signed this on 30/10/2025 

Remarks of Lab Head: 

fa) [a 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Limited Unit 1 ated 
251,277 Gagal Cement WeskgPO-Sarmana, Bilaspur, Bilaspur Sadar, 
Distt. Bilaspur, epg 1463S 

s\ 
0" 
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i. H.P.STATE POLLUTION CONTROL B
OARD 

name REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air} Monitoring Report 

HSER 

Report Na: 17043945/A-20180 
30/10/2023 

[hereby certify that | Promila Sharma, SO, State Board Analyst duly a
ppointed under sub-scction (2) of 

section 29 of the Air (Prevention and Control of
 Pollution) Act, 1981 received on 25/09/2025 tr

om Anshul 

Kumar, JEE, HP State Pollution Control Board RO
 Bilaspur a Grab sample of from the porthole o

f the 

stack attached to the VRM/Kiln of ACC Lt
d , Gagal Cement Works, Unit II, 581/37, 5

85/68 

Gagal Cement Works, VPO Barmana, Teh
sil Sadar, Distt. Bilaspur, Bilaspur Sada

r Distt. 

Bilaspur, H.P. 174013 on dated 34/09/2025 for ana
lysis. The sample was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned 
sample on 25/09/2025 to 

30/10/2025 and declare the result of analysis is to 
be as follows :- 

SAMPLING PARAMETERS | 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 PM(Stack) 6.0 ma/Nm3 NA NA 

The condition of the seals, fastening and conta
iner on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope w
ith the impression of hppcb 265. The envelo

pe contained details of sample 

like source of sample, time and date of collecti
on, name and designation of person who had co

llected the sample. 

Signed this on 30/10/2025 

Remarks of Lab Head: 

Oto 

Of cas 

Promila Sharma, $O 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

xe 
To: 5 oe 

ACC Lid, Gagal Cetoent Wass Up if 

581/37, 3585/6XGag mys, VPO Barmana, Tehsil Sadar, Di
stt. Bilaspur, Bilaspur Sadar, 

o we 
oils is computer generated document

 from HPOCMMS" 
Page 1 of 2 
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oe. H.P.STATE POLLUTION CONTROL BOARD
 

aad REPORT BY STATE BOARD ANALYST
 

= (Stack/Ambient Air} Monitoring Report 

HISACH 

Report No: 17290239/A-20460 
24/11/2025 

[hereby certify that I Promila Sharma, SO, State Board Analyst d
uly appuinted under sub-section (2) of 

section 29 of the Air (Prevention and Contro
l of Pollution) Act, 1981 reccived on 01/11

/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO 
Bilaspur a Grab sample of NEAR ADMIN 

BUILDING of ACC Limited Unit 1, 251,27
7 Gagal Cement Works,PO Barmana,Bilas

pur, 

Bilaspur Sadar Distt. Bilaspur, HP. 174013 on 
dated 31/10/2025 for analysis. The sample was in a

 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforementio
ned sample on 01/11/2025 to 

44/11/2025 and declare the result of analysis is to be
 as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Resuit 

No. 
Analysis 

1 PM 10 21.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container
 on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope wit
h the impression of HPPCB 265. The envelope

 contained details of sample 

like source of sample, time and date of collection
, name and designation of person who had coll

ected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

F. 

Promila Sharma, SO 
{State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar fos 

* 

To: We ch 

ACC Limited Um 
EAS) 

& 

2$1,277 GagdL€ 
sag 

PO Barmana,Bilaspur, Bilaspur Sadar, 

ra 
xe 

ye 

“This ig computer generated dacument from HPOCMMS" 
Page 1 of 2 

1411493



142 

Distt.Bilaspur, H.P.174013 

fos 
or 

ao 

.@] < SU 
his is computer generated document from HPOCMMS" Page 2 of 2

1494



| he, H.P.STATE POLLUTION CONTROL BOARD 

aan REPORT BY STATE BOARD ANALYST 

—, (Stack/Ambient Air) Monitoring Report 

Report No: 17290241/A-20461 
24/11/2025 

Thereby certify that T Promila Sharma, SO, State Board Analyst duly appointe
d under sub-section (2) of 

section 29 of the Air (Prevention and Control of 
Pollution) Act, 1981 received on 01/ 11/2025 fro

m Anshul 

Kumar, JEE, HP State Pollution Control Board RO 
Bilaspur a Grab sample of CLUB BUILDING of

 

ACC Limited Unit 1, 251,277 Gagal Cement Wor
ks,PO Barmana,Bilaspur, Bilaspar Sadar Distt. 

Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. T
he sample was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned 
sample on 01/11/2025 to 

44/11/2025 and declare the result of analysis is to be as follow
s :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

1 PM 10 32.0 microgram |NA NA 

z 
mes/m3 

The condition of the seals, fastening and container on receipt wa
s asfollows:- 

Filter paper was enclosed in sealed envelope with the i
mpression of HPPCB 265. The envelope contained det

ails of sample 

like source of sample, time and date of collection, name a
nd designation of person who had collected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

[fe 
vd 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

o 
‘ aS 

To: we 

ACC Limited Unit 1 

251,277 Gagal Cement Wor 

<M 

his is compute SSnerated document from HPOCMMS” 
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Be, H.P.STATE POLLUTION CONTROL BOARD 

es: REPORT BY STATE BOARD ANALYST 

— (Stack/Ambient Air) Monitoring Report 
HEB 

Report No: 17290199/A-20458 
24/14/2025 

[hereby certify that 1 Promila Sharma, SO, State Board Analyst duly app
ointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollu
tion) Act, 198) received on 01/11/2025 from Anshu

l 

Kumar, JEE, HP State Pollution Control Board RO Bilas
pur a Grab sample of NEAR COAL GANTRY 

of ACC Ltd , Gagal Cement Works, Unit 11, 581
/37, 585/68 Gagal Cement Works, YPO 

Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sada
r Distt. Bilaspur, H.P. 174013 on dated 

31/10/2025 for analysis. The sample was in a condition
 fit for analysis reported below: 

1 further certify that I have analyzed the aforementioned sample on 01/11/2025 
to 

24/11/2025 and declare the result of analysis is to be a
s follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Resuit 

No. 
Analysis 

4 |PM10 iis microgram |NA NA 
mes/m3 

The condition of the seals, fastening and container on r
eceipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the 
impression of HPPCB 265. The envelope contained 

details of sample 

like source of sample, time and date of collection, name and d
esignation of person whe had collected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

Promila Sharma, 5O 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 
ae 
“ 

To: \ 

ACC Lid , Gagal eerie pots yor 
‘, 

al C nen airks, VPO Barmana, Tchsil Sadar, Disti. B
ilaspur, Bilaspur Sadar, 

i 
aN 

a 
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ou. H.P.STATE POLLUTION CONTROL BOARD
 

onan REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 
HESPCH 

Report No: 17290170/A-20456 
24/11/2025 

T hereby certify that | Promila Sharma, SO, State Board Analyst duly appoi
nted under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollut
ion) Act, 1981 received on 01/11/2025 from Aushul

 

Kumar, JEE, HP State Pollution Control Board RO Bi
laspur a Grab sample of near mines office of A C 

C Ltd. (Gagal Limestone Mines), 1502/26, 1500/2
6 ACC Ltd. Barmana , Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. Th
e sample was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned sa
mple on 01/11/2025 to 

24/11/2025 and declare the result of analysis is to be as 
follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissihle Limit | Remark/Result 

No. 
Analysis 

1 PM 10 91.0 microgram |NA NA 

| mes/m3 

The condition of the seals, fastening and container on rece
ipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the 
impression of hppeb 265. The envelope contained de

tails of sample 

like source of sample, time and date of collection, n
ame and designation of person who had collected t

he sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

ror 

To: < 

ACC Ltd. (Gagal (me: 

@ 

‘1 Mig) 

id. 1502/26, 1500,26aAC Bafana _ Bilaspur Sadar, 

‘ i. & 

4 WPhis is computer generated document from HPOG
MMS” 
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eu. H.P.STATE POLLUTION CONTR
OL BOARD 

a REPORT BY STATE BOARD ANAL
YST 

—— (Stack/Ambient Air) Monitoring Repo
rt 

HPCE 

Report No: 17290189/A-20457 
24/11/2025 

Ihereby certify that Promila Sharma, SO, State Board Analyst
 duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Con
trol of Pollution) Act, 1981 received on

 01/11/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Bo
ard RO Bilaspur a Grab sample of near 

transformer house 

of ACC Ltd , Gagal Cement Works,
 Unit I, 581/37, 585/68 Gagal Ceme

nt Works, VPO 

Barmana, Tehsil Sadar, Distt. Bilas
pur, Bilaspur Sadar Distt. Bilaspur,

 H.P. 17 4013 on dated 

31/10/2025 for analysis. The sample was in 
a condition fit for analysis reported below: 

1 further certify that I have analyzed the afo
rementioned sample on 01/11/2025 to 

24/11/2025 and declare the result of analys
is is to be as follows :- 

SAMPLING PARAMETERS 
a | 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 PM 10 41.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and c
ontainer on receipt was asfollows:- 

Filter paper was enclosed in sealed enve
lope with the impression of hppcb 265

. The envelope contained details of sa
mple 

like source of sample, time and date of c
ollection, name and designation of per

son who had collected the sample. 

Signed this on 24/1 1/2025 

Remarks of Lab Head: 

rae 
Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

LLP. STATE POLLUTION CONTROL
 BOARD, 

RL Sundarmagar 

To: > 

ACC Ltd, Gagal@ement Works, Un
it If 

581/37, 58@U agal cea Works, V
PO Barmana, Tehsil Sadar, Distt. Bilas

pur, Bilaspur Sadar, 

~) ad” 

L a 
< xh 

oO x 
« e 
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PR. H.P.STATE POLLUTION CONTROL BOARD
 

ment REPORT BY STATE BOARD ANALYST 

ee (Stack/Ambient Air} Monitoring Report 

Report No: 17290267/A-20464 
24/11/2025 

I hercby certify that | Promila Sharma, SO, State 
Board Analyst duly appointed under sub-section (2) 

of 

section 29 of the Air (Prevention and Control of Poll
ution) Act, 1981 received on 01/11/2025 from Ans

hul 

Kumar, JEE, HP State Pollution Control Board RO Bi
laspur a Grab sample of STACK MONITORING 

OF PORTHOLE OF COAL MILL NO. 1 of ACC L
td , Gagal Cement Works, Unit II, 581/37, 

585/68 Gagal Cement Works, VPO Barmana, Te
hsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt

. 

Bilaspur, H.P. 174013 on dated. 31/10/2025 for analysi
s. The sample was in a condition fit for analysis 

reported below: 

| further certify that I have analyzed the aforementioned 
sample on 01/11/2025 to 

34/11/2025 and declare the result of analysis is to be as fol
lows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name | Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

4 __ |PM(Stack) 44.00 lmg/Nm3__|NA NA 

The condition of the seals, fastening and container o
n receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the
 impression of HPPCB 265. The envelope containe

d details of sample 

like source of sample, time and date of collection, nam
e and designation of person who had collected the sam

ple, 

Signed this on 24/11/2025 

Remarks of Lab Head: 

RAC) 
Obst 

Promila Sharma, $O 

(State Board Analyst) 
RL Sundarnagar 

From: oO 

HP. STATE POLLUTION CQAUTROL BOARD, 
ial 

RL Sundarnagar & £ 
"Ae > 

wv & 
To: f * 2 

ACC Ltd, Gagal Cem 

581/37, 585/68 Gagal, Be 

& 
“This is computer generated document from

 HPOCMMS” 
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a H.P.STATE POLLUTION CONTROL 
BOARD 

aes REPORT BY STATE BOARD ANA
LYST 

ace (Stack/Ambient Air) Monitoring Rep
ort 

Report No: 17290244/A-20462 
24/11/2023 

Lhereby certify that 1 Promila Sharma, SO, State Board Analyst
 duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and 
Control of Pollution) Act, 1981 recei

ved on 01/11/2025 from Anshul 

Kumar, JEE, HP State Polfution Contro
l Board RO Bilaspur a Grab sample o

f PORTHOLE OF 

STACK OF RABH STACK of ACC Limi
ted Unit 1, 251,277 Gagal Cement Work

s,PO 

Barmana,Bilaspur, Bilaspur Sadar Distt
. Bilaspur, 11-P. 174013 on dated 31/10/20

25 for analysis. The 

sample was in a condition fit for analysis reporte
d below: 

| further certify that I have analyzed the afor
ementioned sample on 01/11/2025 to 

4/11/2025 and declare the result of analysis 
is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 __ |PM(Stack) 4.00 [mg/Nm3__|NA INA 

The condition of the seals, fastening and
 container on receipt was asfollows:- 

Filter paper was enclosed in sealed envelo
pe with the impression of HPPCB 265. Th

e envelope contained details of sample 

like source of sample, time and date of co
llection, name and designation of person

 who had collected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

obs 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ELP. STATE POLLUTION CONTRO
L BOARD, 

RL Sundarnagar 

o 

To: 4 
~ ry 

ACC Limited Unit S$ 

251,277 Gagal Cerin! orks. 2) Barmana,Bilaspur, Bilaspur 
Sadar, 

Distt. Bilaspur 013 > 

Pa 
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& we compuler genarated document fr

am HPOCMMS" 
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r 4 H.P.STATE POLLUTION CONTROL BOARD 
ie REPORT BY STATE BOARD ANALYST 
aa (Stack/Ambient Air) Monitoring Report HESBCB 

Report No: 17290254/A-20463 
24/11/2025 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of section 29 of the Air (Preveution and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of STACK OF VRM BAG HOUSE of ACC Led , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis reported below: 
I further certify that I have analyzed the atorementioned sample on 01/11/2025 to 24/11/2025 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
| Sr. ‘Parameter Name Results Units Permissible Limit | Remark/Result No. | 

Analysis |PM(Stack) 7.00 mg/Nm3__|NA INA 
The condition of the seals, fastening and container on receipt was asfollows;- 
Filter paper was enclosed in sealed enve lope with the impression of HPPCB. The envelope contained details of sample like source of sample, time and date of collection, name and designation of person who had collected the sample. 
Signed this on 24/11/2025 

Remarks of Lab Head: 

Of) 

tere 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

Ta: 

ACC Ltd , Gagal Cement Works, Unit Il ef 
581/37, 585/68 Gagal Cement Works, VP. yetinana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar, Distt.Bilaspur, H.P.174013 C, 

son 
Eo soo” 

ss fa) 
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om. H.P.STATE POLLUTION CONTROL BO
ARD 

. <a REPORT BY STATE BOARD ANALY
ST 

ae 
(Stack/Ambient Air) Monito

ring Report 

Report No: 17290239/A-20460 
24/11/2025 

[hereby certify that | Promila Sharma, SO, State Board Analyst d
uly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of 
Pollution) Act, 1981 received on 01/11/2025 fro

m Anshul 

Kumar, JEE, HP State Pollution Control Board RO
 Bilaspur a Grab sample of NEAR ADMIN 

BUILDING of ACC Limited Unit 1, 251,27
7 Gagal Cement Works,PO Barmana,Bilas

pur, 

Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on 
dated 31/10/2025 for analysis. The sample was in a

 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforem
entioned sample on 01/11/2025 to 

44/11/2025 and declare the result of analysis is to be
 as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

1 PM 10 21.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container
 on receipt was asfollows:- 

Filter paper was enclosed in sealed envelope wi
th the impression of HPPCB 265. The envelop

e contained details of sample 

like source of sample, time and date of collecti
on, name and designation of person who had c

ollected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

¥t. 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HLP. STATE POLLUTION CONTROL BOA
RD, 

RL Sundarnagar of 
i \ 

To: s, 

ACC Limited Unit 1 Os %) 
oO 

251,277 Gagal Cement W: oO danagSaspur, Bilaspur Sadar, 

o ae 
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—es 
aaa 
| da 

H.P.STATE POLLUTION CONTROL BOAR
D 

REPORT BY STATE BOARD ANALYST 

(Stack/Ambient Air) Monitoring Report 

HISDCE 

Report No: 17290170/A-20456 
24/11/2025 

Lhereby certify that | Promila Sharma, SO, Siate Bo
ard Analyst duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) Ac
t, 1981 received on 01 /11/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bil
aspur a Grab sample of near mines office of AC 

C Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC 
Ltd. Barmana , Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The s
ample was in a condition fit for analysis 

reported below: 

| further certify that I have analyzed the aforementioned sam
ple on 01/11/2025 to 

24/11/2025 and declare the result of analysis is to be as follow
s :- 

SAMPLING PARAMETERS 

Sr. Paramcter Name Results Units Permissible Limit Remark/Resuli 

No. 
Analysis 

1 PM 10 91.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on receip
t was asfollows:- 

Filter paper was enclosed in sealed envelope with the impr
ession of hppcb 265. The envelope contained details of 

sample 

like source of sample, time and date of collection, name a
nd designation of person who had collected the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

ELP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

Ta: ; 2° 
: ty 

ACC Ltd. (Gagal Limesion6%) ines) 

£502/26, 1500/26 4 Barmana gorespur Sadar, 

¢ ot 

eo oe 
“Triste computer generated dacument from HPOCMMS” 
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ry H.P.STATE POLLUTION CONTROL BOARD 

am REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 

Report No: 17290205/A-20459 
24/11/2025 

Thereby certify that ] Promila Sharma, SO, State Board Analyst duly app
ointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Poll
ution) Act, 1981 received on 01/1 1/2025 from Ansh

ul 

Kumar, JEE, HP State Pollution Control Board RO B
ilaspur a Grab sample of NEAR ele of ACC 

Limited Unit 1, 251,277 Gagal Cement Work
s,PO Barmana,Bilaspur, Bilaspur Sadar Di

stt. 

Bilaspur, H.P. 174013 on dated 31/10/2025 for analysi
s. The sample was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned sample on 01/
11/2025 to 

4/11/2025 and declare the result of analysis is to be as 
follows :- 

SAMPLING PARAMETERS 

Parameter Name Results Units Permissible Limit Remark/Result 

Analysis 

PM 10 68.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on
 receipt was asfollows:- 

Filter paper was enclosed in sealed envelope with th
e impression of HPPCB 265. The envelope contai

ned details of sample 

like source of sample, time and date of collection, 
name and designation of person who had collecte

d the sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

ines 
Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BO
ARD, 

RL Sundarnagar oe 
Ww 
a 

To: ‘> 

ACC Limited Uns © i 3 

251,277 Gagel Pripent 5 PSBarmana Bilaspur, Bilaspur Sadar, 

a Se 
we 
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les, H.P.STATE POLLUTION CONTROL B
OARD 

is REPORT BY STATE BOARD ANALYST 

a (Stack/Ambient Air) Monitori
ng Report 

Report Na: 17290267/A-20464 
24/11/2025 

[hereby certify that | Promila Sharma, SO, State Board An
alyst duly appointed under sub-section 

(2) of 

section 29 of the Air (Prevention and Con
trol of Pollution) Act, 1981 reccived on

 01/11/2025 from Anshul 

Kumar, JEE, EP State Pollution Contr
ol Board RO Bilaspur a Grab sample

 of STACK MONITORING 

OF PORTHOLE OF COAL MILL NO.
 1 of ACC Ltd , Gagal Cement Works, 

Unit 1, 581/37, 

585/68 Gagal Cement Works, VPO Ba
rmana, Tehsil Sadar, Distt. Bilaspur, 

Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 31/10/202
5 for analysis. The sample was in a condition

 fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned 
sample on 01/11/2025 to 

34/11/2025 and declare the result of analysis
 is to be as follows :- 

SAMPLING PARAMETERS 
rl 

Sr. Parameter Name Results Units Permissible Limit Remark/Result 

No. 
Analysis 

4 |PM(Stack) [14.00 lmg/Nm3__|NA NA 

The condition of the seals, fastening and co
ntainer on receipt was asfollows:- 

Filter paper was enclosed in sealed envel
ope with the impression of HPPCB 265.

 The envelope contained details of samp
le 

like source of sample, time and date of col
lection, name and designation of person w

ho had collected the sample. 

Signed this on 24/ 11/2025 

Remarks of Lab Head: 

Rc) 
Of 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BO
ARD, 

RL Sundarnagar 
‘es 

aA 
N 

Ta: 
Re A 

: oY | Ge 
ACC Ltd , Gagal Cement Works, Upiy ww! ee 

581/37, 585/68 Gagal Cement 7
 VP aystana, Tehsil Sadar, Distt. Bilaspur,

 Bilaspur Sadar, 

Vv 
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ale H.P.STATE POLLUTION CONTROL BOARD 

es: REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 

Report No: 17290244/A-20462 
24/11/2025 

[hereby certify that ] Promila Sharma, SO, State Board Analyst duly app
ointed under sub-section (2) of 

section 29 of the Ait (Prevention and Control of 
Pollution) Act, 1981 reccived on 01/11/2025 fro

m Anshul 

Kumar, JEE, Ii? State Pollution Control Board RO Bilasp
ur a Grab sample of PORTHOLE OF 

STACK OF RABH STACK of ACC Limited Un
it 1, 251,277 Gagal Cement Works,PO 

Barmana,Bilaspur, Bilaspur Sadar Disit. Bilaspur, H
P. 174013 on dated 31/10/2025 for analysis. The 

sample was in a condition fit for analysis reported below: 

I further certify that I have analyzed the aforementio
ned sample on 01/11/2025 to 

24/11/2025 and declare the result of analysis is to be as foll
ows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit |Remark/Result 

No. 
Amalysis 

1 PM(Stack) 4.00 mg/Nm3__|NA NA | 

The condition of the seals, fastening and container on r
eceipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the i
mpression of HPPCB 265. The envelope contained det

ails of sample 

like source of sample, time and date of collection, na
me and designation of person who had collected the 

sample. 

Signed this on 24/11/2025 

Remarks of Lab Head: 

c (al os 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundamagar 
© 

iw 
A 

To: : < 

ACC Limited Unit 1 Vv sO 

251,277 Gagal CemenW ok geSrana,Bilespur, Bilaspur Sadar, 

Distt.Bilaspur, HERT740 & 

<° SS a 
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Se H.P.STATE POLLUTION CONTROL BOARD 
— REPORT BY STATE BOARD ANALYST 
= (Stack/Ambient Air) Monitoring Report HPSEC 

Report No: 17290254/A-20463 
24/11/2025 

Thereby certify that | Promila Sharma, SO. State Board Analyst duly appointed under sub-section (2) of 
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul 
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of STACK OF VRM BAG HOUSE of ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, HP. 174013 on dated 
31/10/2025 for analysis. The sample was in a condition fit for analysis reported below: 

| further certify that I have analyzed the aforementioned sample on 01/11/2025 to 
24/11/2025 and declare the result of analysis is to be as follows ;- 

eS SAMPLING PARAMETERS | 

|Sr. Parameter Name _ Results Cnits Permissible Limit | Remark/Result pe | 
Analysis 1___|PM(Stack) (7.00 mg/Nm3___|NA NA 

The condition of the seals, fastening and container on receipt was asfollows:- 
Filter paper was enclosed in sealed envelope with the impression of HPPCB. The envelope contained details of sample like 
source of sample, time and date of collection, name and designation of person who had collected the sample. 
Signed this on 24/11/2025 

Remarks of Lab Head: 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 
From: 

H.P. STATE POLLUTION CONTROL BOARD, 
RL Sundarnagar 

To: 

ACC Ltd, Gagal Cement Works, Unit II 
581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar, Distt. Bilaspur, RP e403 i mite 

For A (sea 

“This is, sepengnaiaitier document from HPOCKIMS" Page 1 of 4 i Author 

1641516



aN H.P.STATE POLLUTION CONTROL BOARD 

ies REPORT BY STATE BOARD ANALYST 

rr (Stack/Ambient Air) Monitoring Report 

Report No: 17671965/A-21486 
16/01/2026 

[hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appoi
nted under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollutio
n) Act, 1981 received on 23/12/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bila
spur a Grab sample of ambient air monitoring 

near admin house of ACC Limited Unit 1, 251,277 G
agal Cement Works,PO Barmana,Bilaspur, 

Bilaspur Sadar Distt. Bilaspur, HP. 174013 on dated 22/1
2/2025 for analysis. The sample was in 4 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sa
mple on 23/12/2025 to 

16/01/2026 and declare the result of analysis is to be as follow
s :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit Remark/Resuit 

No. 
Analysis 

4 PM 10 52.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on rec
eipt was asfollows:- 

Filter paper was enclosed in sealed envelope with th
e impression of peb 265. The envelope contained de

tails of sample like 

source of sample, time and date of collection, name and d
esignation of person who had collected the sample. 

Signed this on 16/01/2026 

Remarks of Lab Head: 

OFF io 

fl bree" 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

Ps 
To: < i 

ACC Limited Unit | me Es 

951,277 Gagal Cement Wats 0 rmayg Bilaspur, Bilaspur Sadar, 

is 
oO 

¥ "This is confongst generated document fram 
HPOCMMs” 
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epremeel 
ana ae 
a9 

HoH 

H.P.STATE POLLUTION CONTROL BO
ARD 

REPORT BY STATE BOARD ANALY
ST 

(Stack/Ambient Air) Monitoring Repo
rt 

Repart Ne: 17671960/A-21485 
16/01/2026 

[hereby certify that ] Promila Sharma, SO, State Board Analys
t duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Con
trol of Pollution) Act, 

Kumar, JEE, HP State Pollution Control B
oard RO Bilaspur a 

near CLC of ACC Limited Unit 1, 251,
277 Gagal Cement Works, 

Bilaspur Sadar Distt. Bilaspur, H.P. 17401
3 on dated 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforeme
ntioned 

1981 received on 23/12/2025 from An
shul 

Grab sample of ambient air monitoring 

16/01/2026 and declare the result of analysis is t
o be as follows ‘+ 

PO Barmana,Bilaspur, 

22/12/2025 for analysis. The sample was in a
 

sample on 23/12/2025 to 

: 
SAMPLING PARAMETERS 

Sr. Parameter Name Results | Units Permissible Limit Remark/Result 

No. 
Analysis 

1 PM 10 92.0 microgram |NA NA 

= 
mes/m3 

The condition of the seals, fastening and conta
iner on receipt was asfollows:- 

Filter paper was enclosed in sealed envelop
e with the imp 

source of sample, time and date of collection,
 name and designation 0 

Signed this on 16/01/2026 

Remarks of Lab Head: 

From: 

HP. STATE POLLUTION CONTROL B
OARD, 

RL Sundarnagar os 
WG 

ce 

Ta: hai <A 
“Ww mS) 

ee 

a) 

ression of peb 265. The enve 

f person whe had collected the sample. 

lope contained details of sample like 

OBO 
Bl eee 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

Page 1 of 2 
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Se 

H.P.STATE POLLUTION CONTROL BOARD 

REPORT BY STATE BOARD ANALYST 

(Stack/Ambient Air) Monitoring Report 
HPL 

Report No: 17671974/A-2 1487 
16/01/2026 

Lhereby certify that Promila Sharma, SO, State Board Analyst duly appointed under 
sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) Act, 198
1 received on 23/12/2025 from Anshul 

Kumar, JEE, LIP State Pollution Control Board RO Bilaspur a G
rab sample of ambient air monitoring 

near club house of ACC Limited Unit 1, 251,277 Gagal Cem
ent Works,PO Barmana,Bilaspur, 

Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 22/12/2025 for
 analysis. The sample was in a 

condition fit for analysis reported below: 

[ further certify that | have analyzed the aforementioned sample on 23/12
/2025 to 

16/01/2026 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

1 PM 10 40.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on receipt was asfol
iows:- 

Filter paper was enclosed in sealed envelope with the impression o
f peb 265. The envelope contained details of sample like 

source of sample, time and date of collection, name and designatio
n of person who had collected the sample. 

Signed this on 16/01/2026 

Remarks of Lab Head: 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar res 
@ 
Ss 

. Vv F 
ACC Limited Unit I SS 

251,277 Gagal Cement W g arma ,Bilaspur, Bilaspur Sadar, 

ew So 

ox Ss 
a is d diuler cenarated document from HPOCMMS" 

Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 
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the. H.P.STATE POLLUTION CONTROL BOARD 

a REPORT BY STATE BOARD ANALYST 

— (Stack/Ambient Air) Monitoring Report 
HPC 

Report No: 17671915/A-21482 
16/01/2026 

[hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed unde
r sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) 
Act, 1981 received on 23/12/2025 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sa
mple of ambient air monitoring 

near mines office of A C C Ltd. (Gagal Limestone Mi
nes), 1502/26, 1500/26 ACC Ltd. Barmana , 

Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 22/1
2/2025 for analysis. The sample was in a 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sample o
n 23/12/2025 to 

16/01/2626 and declare the result of analysis is to be as follows :-
 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit |Remark/Result 

No. 
Analysis 

1 PM 10 43.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on receipt was a
sfollows:- 

Filter paper was enclosed in sealed envelope with the impress
ion of peb 265. The envelope contained details of sample l

ike 

source of sample, time and date of collection, name and desig
nation of person who had collected the sample. 

Signed this on 16/01/2026 

Remarks of Lab Head: 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 

From: 

ELP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

To: a 

ACC Ltd. (Gagal Limestog¢Mings) 

1502/26, 1500/26 AC vol Bispur Sadar, 
© ee 

p> E& 

o 
4 ah 
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ee. H.P.STATE POLLUTION CONTROL BOA
RD 

<7 REPORT BY STATE BOARD ANALYST 

mA (Stack/Ambient Air) Monitoring Report 

Report No: 1767194 7/A-24483 
16/01/2026 

Thereby certify that 1 Promila Sharma, SO, State Board Analyst duly a
ppoimted under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollu
tion) Act, 198] received on 23/12/2025 from Anshu

l 

Kumar, JEE, HP State Pollution Control Board R
O Bilaspur a Grab sample of ambient sir moni

toring 

near Transformer house of ACC Ltd , Gagal Cement Works, Unit If, 581/37, 585/6
8 Gagal 

Cement Works, VPO Barmana, Tehsil Sadar, Dist
t. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 

174013 on dated 22/12/2025 for analysis. The sample was
 ina condition fit for analysis reported below: 

I further certify that 1 have analyzed the aforementioned sa
mple on 23/12/2025 to 

16/01/2026 and declare the result of analysis is to be as f
ollows :- 

SAMPLING PARAMETERS ial 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

1 PM 10 56.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on receipt
 was asfollows:- 

Filter paper was enclosed in sealed envelope with the 
impression of peb 265. The envelope contained detail

s of sample like 

source of sample, time and date of collection, name and
 designation of person who had collected the sample. 

Signed this on 16/01/2026 

Remarks of Lab Head: 

OF 

Promila Sharma, SO 

(State Board Analyst) 

RL Sundarnagar 

From: 

ELP. STATE POLLUTION CONTROL BOARD, 

RL Sundarmagar 

> 
To: ag 
ACC Lid, Cagal Cgfient rks [nit il 

581/37, 585/6 eng@Vorks, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar, 

3 
al 

YS This is computer generated document from HPOCMMS” 
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te. H.P.STATE POLLUTION CONTROL BOARD 

nies REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 

Report No: 18041 740/A-22431 
16/03/2026 

| herchy certify that | Promila Sharma, SO, State Board Analyst duly appointe
d under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) 
Act, 1981 received on 11/02/2026 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bilaspur a 
Grab sample of NEAR ADMIN 

BUIDLING of ACC Limited Unit 1, 251,277 Gagal Ce
ment Works,PO Barmana,Bilaspur, 

Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 10/02/
2026 for analysis. The sample was in a 

condition fit for analysis reported below: 

I further certify that I have analyzed the aforementioned sa
mple on 11/02/2026 to 

16/03/2026 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

1 PM 10 44.0 microgram |NA NA 

mes/m3 | 

The condition of the seals, fastening and container on receip
t was asfollows:- 

Filter paper was enclosed in sealed envelope with the impression o
f HPPCB 265. The envelope contained details of sample 

like source of sample, time and date of collection, name a
nd designation of person who had collected the sample. 

Signed this on 16/03/2026 

Remarks of i.ab Head: 

Opa 

mae: 
Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar ° > 
P 2 

To: e 

ACC Limited Unit ! ~ 

251,277 Gagal Cemen Bagi@ena, Bilaspur, Bilaspur Sadar, 
& 

4 Na 

“This is computer generated document from HPOCMMS” 
Page 1 of 2 
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a H.P.STATE POLLUTION CONTROL BOARD 

aa REPORT BY STATE BOARD ANALYST 

ee (Stack/Ambient Air) Monitoring Report 

Report No: 18041753/A-22429 
16/03/2026 

[hereby certify that | Promila Sharma, SO, State Board Anal
yst duly appointed under sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollutio
n) Act, 1981 received on 11/02/2026 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bilaspur a G
rab sample of NEAR CLC of ACC 

Limited Unit 1, 251,277 Gagal Cement Works,PO Barman
a,Bilaspur, Bilaspur Sadar Distt. 

Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The sa
mple was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned sample on 11/
02/2026 to 

16/03/2026 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 
PL 

Sr. Parameter Name Results Units Permissible Limit |Remark/Result 

No. 
Analysis 

1 PM 10 39.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on receipt was asfollows
:- 

Filter paper was enclosed in sealed envelope with the impression of
 HPPCB 265. The envelope contained details of sample 

like source of sample, time and date of collection, name and de
signation of person who had collected the sample. 

Signed this on 16/03/2026 

Remarks of Lab Head: 

mie 
Promila Sharma, SO 

(State Board Analyst) 
RL Sundarnagar 

From: 

EP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar res 
eo 
~ 

To: < ss 

ACC Limited Unit] (C . f! SS 

251,277 Gagal Comey orkg\PO Biarmana Bilaspur, Bilaspur Sadar, 

xv rs 
4 Pes fe) 

4 ~ 
“This is computer generated document from HPOCMMS

” Page 1 of 2 
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: fu H.P.STATE POLLUTION CONTROL BOARD 

oe = REPORT BY STATE BOARD ANALYST 

A (Stack/Ambient Air) Monitoring Report 

Report No: 18041737/A-22425 
16/03/2026 

[hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appoi
nted under sub-section (2) of 

section 29 of the Air (Prevention and Control of Polluti
on) Act, 1981 received on 11/02/2026 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bila
spur a Grab sample of CLUB HOUSE 

BUILDING of ACC Limited Unit 1, 251,277 Gag
al Cement Works,PO Barmana,Bilaspur, 

Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
 10/02/2026 for analysis. The sample was in a 

condition fit for analysis reported below. 

I further certify that L have analyzed the aforementioned sample on 11/62
/2026 to 

16/03/2026 and declare the result of analysis is to be as f
ollows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

1 PM 10 32.0 microgram |NA NA 

mes/m3 

The condition of the seals, fastening and container on rec
eipt was asfollows:- 

Filter paper was enclosed in sealed envelope with the i
mpression of HPPCB 265. The envelope contained det

ails of sample 

like source of sample, time and datc of collection, nam
e and designation of person who had collected the sam

ple. 

Signed this on 16/03/2026 

Remarks of Lab Head: 

Oo 
freee 

Promila Sharma, SO 

{State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar 

& 
1) 

To: wie 

ACC Limited Unit 1 ee 

251,277 Gagal Cement Werf, ppBarmanagtiaspu, Bilasp
ur Sadar, 

of ov 
“This is ae generated document from HPOC

MMS" 
Page i of 2 
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oe. H.P.STATE POLLUTION CONTROL BOARD 

—ieeiae REPORT BY STATE BOARD ANALYST 

Ris (Stack/Ambient Air) Monitoring Report 

Report No: 18041766/A-22427 
16/03/2026 | 

Thereby certify that I Promila Sharma, SO, State Board Analyst duly appointed unde
r sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) Act, 1
981 received on 11/02/2026 from Anshul 

Kumar, JEE, HP State Pollution Control Board RO Bilaspur «
 Grab sample of N EAR MINES OFFICE 

of A C C Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Lt
d. Barmana , Bilaspur Sadar 

Distt. Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The samp
le was in a condition fit for analysis 

reported below: 

I further certify that I have analyzed the aforementioned sample on 41/02/2026 to 

16/03/2026 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit | Remark/Result 

No. 
Analysis 

PM 10 22.0 microgram |NA NA 
mes/m3 

The condition of the seals, fastening and container on receipt was asfol
lows:- 

Filter paper was enclosed in sealed envelope with the impression o
f HPPSCB 265. The envelope contained details of 

sample like source of sample, time and date of collection, name a
nd designation of person who had collected the sample. 

Signed this on 16/03/2026 

Remarks of Lab Head: 

acl 

Promila Sharma, SO 
(State Board Analyst) 

RL Sundarnagar 

From: 

HP. STATE POLLUTION CONTROL BOARD, 

RL Sundarnagar @ 
a 
& 

To: “wd Se 
ea 

ACC Ltd. (Gagal LimestopdMfing 5 oo 

1502/26, 1500/26 ACC Lk Baghana ,Btiaspur Sadar, 

WW ta < S 
“This is computer generated document from HPOCMMS” 

Page 1 of 2
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i H.P.STATE POLLUTION CONTROL BOARD 

in REPORT BY STATE BOARD ANALYST 

= (Stack/Ambient Air) Monitoring Report 
HEEB 

Report No: 18041764/A-22430 
16/03/2026 

[hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed u
nder sub-section (2) of 

section 29 of the Air (Prevention and Control of Pollution) Act, 19
81 received on 11/02/2026 from Anshul 

Kumar, JEE, HP Siate Pollution Control Board RO Bilaspur 
a Grab sample of NEAR 

TRANSFORMER HOUSE of ACC Ltd , Gagal Cement Works
, Unit Il, 581/37, 585/68 Gagal 

Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bila
spur, Bilaspur Sadar Distt. Bilaspur, [1.P. 

174013 on dated 10/02/2026 for analysis. The sample was in a condit
ion fit for analysis reported below: 

| further certify that ] have analyzed the aforementioned sample on 11/02/2026 to 

16/03/2026 and declare the result of analysis is to be as follows :- 

SAMPLING PARAMETERS 

Sr. Parameter Name Results Units Permissible Limit |Remark/Result 

No. 
Analysis 

1 PM 10 35.0 microgram |NA NA 

mes/m3 
| 

The condition of the seals, fastening and container on receipt w
as asfollows:- 

Filter paper was enclosed in sealed envelope with the impression 
of HPPCB 265. The envelope contained details of sample 

like source of satnple, time and date of collection, name and design
ation of person who had collected the sample. 

Signed this on 16/03/2026 

Remarks of Lab Head: 

fa 

Promila Sharma, 5O 
(State Board Analyst) 

RL Sundarnagar 

From: 

LLP. STATE POLLUTION CONTROL BOARD, 

RL Sundarmagar 
re] 

Ta: ~~ 
‘ re 

ACC Lid , Gagal cong orks, grt iat 

§81/37, 585/68 Ga: nt Wirks. VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur 
Sadar, 

> @ 

. aS 
1°) “Thig computer generated document from HPOCMMS” 

Page 1 of 2 

4 
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Annexure R/25 (colly) 

ITLCH Labs Pri imited “2 abs Private Limited ‘@2) 
(formerly known as Industrial Te

sting Laboratory and Consulting
 House} We y/ 

A Govemment Approved Laborato
ry iT 

Te 1M 

Test Report 

fssued (0 
YLR Number 

4 JTO1373626200000299F 

ACC LIMITED GAGAL 
CEMENT WORKS 

Report Issue Date 
- 2703/2028 

P.O. BARBANA DISTT B
ILASPUR - 

Sample Receipt Dale 
+ 92/03/2026 

174013 (HP) 
Analysis Date ~ 29/03/2026 to 27/03/2026 

Job Order No. & Date 
- 29200000299 & 22/03/2

026 

work OrderNo & Date 
=: nA 

Nature and Descriptor of 
Sample : Sewage Sample 

Type of Sample 
: Waste Water Sample 

Date & Tune of Sample C
oilectian + 22/03/2026 & 02:35 pm 

Location / Source of Sample 
: §TP Outlet 

Sample Quantity 
.  2+2 L+300m! 

Sample Condition 
; OK 

Samping Method 
- ITLUSOP-?7 3/01 . 

Name of the Sample Coile
ctng Officer : Han Shankar Kushwana 

Any Other Information (fany) 
> NA 

Test Results cet aa a
 

SN. Parameter(s) 
7 | Resuts | Remy Standar

d | Test Method (S} | 

EE 
&. On tand for Irrigation 

_. _ _ | 

A. Chemical Discipline 
See 

eT 
é oe gl 

1 _| pHyalue at 25 °C | Tre _| eee [_18: 3026 (Part 11)2027 

2 Toul Suspended Solids at 1
05°C mg/l 32 200 IS. 3025 (Part-47) 2022 © 

3 Chemical Oxygen Demand
 mg! 

| 30 | - | ‘18 3025 (Part 58)-2023 

A Buchemucal Oxygen Demand 
(Sdays at 27°C) mgil 

Bo | 100. ___ 1S 3025 5 (Part 44)-2023 

5  Ov& Grease mgil 
Le 

40 | 18. 3025 (Part-39) 2021 | 

6. Biological Discipline 
_ 

TE 
an 

+ Faeca Colform, (MPN/100m!) 
240 

- i5 1622. 1981 | 

2, Total Colsform, (MPN
I100m)) 

— “~460 
ee ~

 “TS 1622. 1981 __ 

Note: NO- Not Detected, DL- D
etection Limit (DL- Oi & Grea

se- 4.0) 

Schedule Vi, General stan
dard for discharge of env

ironmental polutant Pert
 A> Effluent, Discharge li

mit for Land for irrigation 

ited End of the report. ---—~ 

Authorized Sic 

Sr. Uma 5! ‘ in 

Chemical & Biological Dis
cipline 

x 
ye 3 ihe Kn are ‘elated to 

Brestes iter oniy 2, 
Total liability of our laboratory 

is limited to the inveiced 
amount & Sample ail be 

sig 5 days liom the date 
of issue of frst ceriicale 

uness oiherwese specticd 
4. Report is not to be produced 

wholly ar in pe 

oflaw and shauld dot be 
used in any advertising 

media without the permission 
in writing from taboratory. 

5 incase of any feconhema 
hon of 

simmetestacpa? 1s quired please rontactire 
avthouzed $ gratoy ef the 

test report vathin 15 cays 
of the issue of Ihe test report 

destroyed 

ri as an evidence in th
e coust 

the contents 

Page iof 3 

Ghalori Gate, Patiala 147001, Punjab, {india) 

Phone: 0175-2320175 (9 a.m.~5p.m.}, 81 
cn: u7i200ra2023TC059808 fh PUISOTT ESD, SEI SSE RINE. Bee SORASAA EON! 

AS @itlch.com 
ITV F-7.8/04 
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as ITLCH Labs Pri imited (@ abs Frivate Limited 4%) (omerty knawn as Industrial Testing Laboratory and Consulting House) Se ?2 A Goverment Approved Laboratory {7 \ 
To oem 

Test Report 

fsSuéd to ULR Number 2 JC137352630000762F 
ACC LIMITED GAGAL CEMENT WORKS Report issue Date > BEIOB2096 
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Dale : 2103/2026 

(HEY Analysis Date : 21/03/2026 to 26/03 2026 
Job Order No & Date : 26300000762 & 21/0/2026 

Work Order Na & Dale > NA 

Nature and Description of Sampte : Stack Emission Sample 
Type af Sanipla > Air Sample 
Mute & lime of Sampic Collection : 20/042026 & 03 42 pm 

( ocatan / Source of Sample > Coal MiilNo 4 (Gagal -02) 

Sample Quantity : Of 

Sample Conuiton : OK 

Samphng Method > ITLASOP-? 3/04 
Mame of the Sample Collectag Offear : War Shankar Kushwaha 

OBSERVATIONS: 

Ambion! au tomperaturn PO) > 224 

Shick gas lomperature €C) : 54 

Stack gas velocity (mV/s). average : 16 46 

Duration of sample colechon {minutes) : is 

Stack diameter at sampinig point, (m) : 

Height of stack from grounc/ oof iavel. (m) : RES 

Any Cine: information (Voksmelric flow rate} : 5754877 (Nm3ine) 

Test Results 

SN Parameter(s) Results | Regulatory standards * Test Methad (5) 

1 Particulate Matter mg/Nm* | 103 | 30 IS 11255 (Part 1) 1985 
Note: - *CPCB Industria! Sp -ific Standard vide Notification no. 444, Date 25.08.2014 

- find of the Report.—-——-. 

gerne 
Authorized Signatory 

Mr Kailash Chandra Bhatt 
Chemical O seupine 

Ke 

wn ei yt 
pe a" 

¢ ae © 
t Met tae “ied to the tested tema aety 2, Tatal ability of our laboratory ix limited to the invoiced amount 3 Samper wi) be destroy ad atte 

faph font tne apy Shee So WSL Can cate unheka Otherwise soeuhed 4. Repert is notte be produced wholly ori part a6 an évidence inthe court of law 
2nd should nol be used in any adverty «ty medra wiltrout the permission én writitg from iaboratory. 5 if caee of any ‘econ! emmaten of the comterta of the bes! 
PON Ss Wajuscd Geass contact the au ed ngnaiory of the fest report ait 15 days Of the diaue of ihe test repot 

Page tol | 

Ghalor Gate, Patiala 147001, Punjab, (India) Phone: 0175-2320175 (9 a.m. - § p.m.), 8195071555, 9915584249 into@i CIN: U71200P82023PTCO59805 hieclecaeciniis we 

1538



ITLCH Labs Private Limited ‘(¢o) 
{formerly known as Industrial Testing Laboratory and Consulting House) ‘ 

A Government Approved Laboratory 

Test Report 

issced 6 
ULR Number TC1373526300000763F 

ACC LIMITED GAGAL CEMENT WORKS 
Report Issue Date 3603/2026 

P.O. BARMANA DISTT BILASPUR- 174013 
Sample Receipt Date 24032026 

HPT Analysis Date 21)03/2026 te 2603-2026 

Job Order No & Date 26300000763 & 21/03/2026 

Work Onder No & Date NA 

Jature ond Desorption of Samule Siack Emission Sample 

Type oF Sample 

Nate & Te of Sample Col cction 

| gcahon! Souice of Sampie 

Sampie Quantity 

Air Samole 

> 20/03/2026 & 04 15 pm 

: Coal mill -02 (Gagal-02) 

7 (04 

Sampie: Condon 
OK 

Sanupliny Method 
ITLISOP-7 3/04 

ame offie Sample Coleving Officer 
Hari Shankar Kushwaha 

OBSERVATIONS: 

Ambient a temperature ¢C 
216 

Stack gs temperature, (°C, 2 Bf 

Stack gas velocily (m/s). average 
: 1562 

Auraton of sample collection, (minutes) 
: 25 

Stack dameter at sampling pot (m) 
22 

Feud! ct stack from ground roof fevel (rn) 2 7ES 

lite Other (aformation (volumetic flow rate) 18869? 54 (Nm3ihr) 

Test Results 

SN‘ Parameter(s] 

+ | Particulate Matter, mam" 

Test Method (S) 
Results | Requlatory standards ~ 

7 71S 11255 (Part 1) 1985 93 ~~ 30 

Note: CPCB industrial Specific Standard vide Natificatian no 
444, Date 25.08.2014 

| 

- — -Ered cf ina Repait--- -— 

ogvtee 
Authorized Signatory 

Mr Xatash Chandra Bhatt 

Chemecai D sophie 

° 
erequts a Kaccs fo the teste® tems only 2. Tot

al liability of our laboratory is hmitad to the in
votced amount ¢ Sample will be des'ioyved after 

jays fon Te date of .ssue of beat cerbfi
cate unlese otheowise specified 4. Reporiis not to be produced wholf

y or in part as an evicience in the co
urt of law 

aud should not be waed in any advertising me
dia without the parmission in writing from 

lahoratory.5 09 casé of any reconirmauon of the codterts of ihe test 

Ss oegueld Cease pottad he authonzed
 $ gnator, of ine test rept wniter 

TS days of the -ssve obibe best (epOrt
 

rage | ont 

Ghalori Gate, Patiala 147001, Punjab, (India) 

Phone: 0175-2320175 (9 a.m. ~ 5 p.m.), 8195071555, 991 ; i: info 

CIN: U71200P62023PTCO59605 Seer a were 
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ITLCH Labs Private Limited ie (formerly known as industricd Testing Laboratory anc Con 

188 

sulting House) et A Government Approved Laboratory 7\ 

Test Report 

issued to ULR Number : 104373526 300000764F ACC LIMITED GAGAL CEAIENT WORKS Report Issue Date 264932026 P.O. BARMANA DISTT Bll ASPUR- 74013 Sample Recep! Date : 2woseo76 
fF) Analysis Date > 211032026 10 2603/2026 

/ob Order No & Data : 26300000764 3 21/03/2026 
Work Order Na & Date : NA 

Nature ata Descnpian of Sampte > Stack Emission Sampie 
Type of Sample > Air Sampte 
Date & lane of Sampie Collection : 201082026 & 05 30 pm 
Location / Source of Samp > Coa) Mil (Gagal -31) 
Samoie Quanhty > oF 

OneehOn >: OK 
Sapling Method » ITLSOP-7 3/01 
Name of the Sample Collecting Officer : Hari Shankar Kushweaha 

OBSERVATIONS: 
Ambient ai temperature. (°C) > 202 
Stack yas temperaturn (°C) : §2 
Stack yas velocity ins) ay rage >: 15.16 
Duration of sarripie collaction (mmutes) sO 
Stack diameter at Sampling pont (rm) » 2 
Height of stack from ground roof level ¢nt : 64 
Any Otrer Information {Volumetne flow tate} > §4293 70 {Nm3/hr) 

Test Results 
SN Parameter(s) Results | Regulatory standards ~ Test Method (5) 

1 Particulate Matte: ng/Nm* a | 30 [1S 11255 (Part 1) 1985 
Note: - "CPCB induswial Specific Standard vide Notification no. 444, Date 25.08.2014 

Prd ol the Repart 

of\2Pe” 
autronzed S:qnatory 

Mr Kailash Chandra Bhat 
Charucel Trscpine 

ont? 
ao G ‘ 

eo P Lo aS 
=) 

NOTE | The rests are ceiated to the woled tems onty 2. Total liability of our laboratory is limited to the inveised amount. 3 Savote Will oe dostoyed etter ‘> Gays trom the dave of issue of test carthicate untoss otherwise Specified 4. Report Is not to be produced wholly or if part as an evidence i the court of law and should not be used in any advertising media without the permission in writing from laboratory. 5 In cate ot any reconienatod of the contents of the test ‘COON RTeCUMR Sfase contact the authorized signatory of the twat report within 15 days of the iseu6 of the test report 

Page 1of4 
Ghaiori Gate, Patiala 147007, Puni b, {Indi Phone: 0175-2320175 (9am. -5 P.m.}, $1 at a 95071555, 99155 —s CIN: U71200PB2023PTCOS9805 84242, 9872584242; Email Gp 

1540



ITLCH Labs Private Limited “a: 

formerly known as Industrial Testing 
Laboratory and Gonsuiting House) 

Crt 

A Government Approved Laboratory 
} 

Fest Report 

issued [0 
ULR Number 

: 101373526300000765F 

ACC LIMITED GAGAL CEMENT 
WORKS Report issue Date 

- 9603/2026 

P.O. BARMANA DISTT BILASPUR- 
174013 Sampie Receipt Date . 240032026 

(HP) 
Analysis Date _ 947032026 to 2603-2026 

Job Order No & Date 
- 2g30cq00765 & 2103/2026 

Work Order Na & Date 
: NA 

vjatuie aid Desenptn af Sarnple 
: Stack Emission Sample 

Type of Sacype 
Aw Sample 

Date 2 lime of Sampie Collection 
. 2070772076 & 04 50 pm 

Location / Source of Sample 
= Cement mil -05 (Gagal-07) 

Sample Quantily 
» O01 

Sample Condition 
: OK 

Sampling Mothed 
- ITLiSOP-7 304 

Name of tie Sample Colecting 
Officer : War Shankar Kushwana 

OBSERVATIONS: 

Ampent au temperature, (C) 
2 20ny 

Stack yas temperature, (6) 
: 76 

Stack gas velocily (més), average 
: 1688 

Duration af sample coflection (minutes) 
: 30 

Stack wameter at sampling cornt, 
(mn) : O8 

Henjtil of stack from ground’ roof 
fevel, {m) 1 48 

Any Omer Information (Volumen 
flow rate) : 23537 59 (NmSihr) 

Tast Results 

SN _- Parameter(s) 
Results | Regulatory standards © Test Method (3) 

1, | Particulate Matter mg/Nm* r 78 | 30 "iS 11255 (Part1) 1985 

Note: - “CPCB Industrial Specific Standar
d vide Notification no. 444, Date 25.

08.2014 

End of the Repor
t ~-~ 

aeyeve 
Authorized Signatory 

Mr Kailash Chand
ra Bhatt 

4, 

+ tng ronuhe a ee bo We te 
a aniy Z. Total fiability 

of our laboratory 1s lamited to 
the invoiced amoun! 3 Sample eal ce gesayed after 

ashoolrg Jae 5 ae 
af est cov! cate unlegs ainensws@ specired 

4. Report is notta bs produced wholly 
or in part a9 an ewdende 

in the court of taw 

and shauls net pe weed In any 
advertis, iq media without 

the permsgion in writing from 
laboratary- 6 incase of any 

recontrmeatan ofe costes 
of ihe est 

Lous fequted cease contact 
We auth. cod signatory of the 

test report wattin 16 days of the 
-ssué of the test reper: 

sage tof} 

Ghalori Gate, Patiala 147001, Punjab, (India) 

Phone: 0175-2320175 (9 a.m. -5 p.m}, 819 il: i i 
fiat iter A det p.m.) 5071555, 9915584242, 9872584242; Ernail: en LS 

F-78104 
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ITLCH Labs Private Limited (formerly known os Industrial Testing Laboratory and Consulting House) 4 Government Approved Laboratery 

Test Report 

issued to 
ULR Number 2 FC1373526300000766F: ACC LIMITED GAGAL CEMENT WORKS Report (ssue Date : 27/03/2026 iAek BARMANA DISTT BILASPUR. 174013 Sample Recesi Date : 23/03/2026 

Analysis Date : 2303/2026 to 2703/2026 
Job Order No & Date - 26300000766 & 23/03/2026 
Work Order No & Dale - NA, 

Vature and Description of Sample * Ambient Air Quality Monitoring (AAQM) Type of Sampie : Alf sample Weather condition > Temp-Max- 23°C, Min-11°C. Humidity-51%, Partly cloudy Date & Te of Sample Cokectior > «21/09/2026 & 08 50 am Locatran / Source of sample > Sports Club Burkting 
Sample Quantity : 04 

i Coridiier 
OK 

Sampling Method > ITLSOP-7 3:01 Name of the Sample Collecting Officer > Har Shankar Kushwaha 
Any Other information jit arc} : NA 

. TestResults SN Parameters 
| Results | Regulatory Test Method (S) 

Standards 

_ (NAAQS) | Particulate Matter (size <10 Hm) or PM10 g/m | 56 | 100 | 1S 5162 (Part 23) 2006 2 Particulate Matter (size <2 5 um) or PM 2 5 ugim’ | 305 60 IS 5182(Part-24) 2019 3 | Nitrogen Dioxide, (NO2). ug/m? __i2 | 80 Sis sie2 (Part 6) 2006 4 | Sulphur Dioxide, (SO.), yg/m® : 70 | eG _| 185182 (Part 2) Sec-1, 2023 5 | Ammonia, (NHs). p/m? —_____| ND" 400 118 5162 (Pan.25) 2018 6 | Ozone, (Os), ug/m" ND 180 =| IS 5182 (Part-9) 1974 7 | Lead Pb, ygim? — [NO | —10_} 18-612 ( Part-22) 20a 8 __| Arsenic As. ngim” [ND | 60 , USEPA Method 10-32 1999 9 | exe Ni ng/m ,_ND_ | 20 1S_-5182 (Part- 26) 2020 10 | Benzene. (CoH) g/m" |] NB 50 _ IS. 5182. (Parti 1). 2006 11 Benzo (a) Pyrene.( B a P}, ngim" ND 10 | IS 5182. (Partt2), 2004 12 Carbon Monoxide (GO) mg/m ND 40 155182 {Part 40) 1999 Note - NO- Not Detected , OL. Oorcetion Lint (Bl-Lead0.1, Arseric-2, Nickel -5.0, Benzono 4.0, Banzo(a) Pyrene-0.8, Orone- 5, Ammonia. 6 Carbon Monoxide- 1.14 )*NAAQ) Notional ambiant air quality standards. 

~-End af the Report---——-.- 

Fn pais PO 

authorized Signatory 
Mr K Hash 1S Randa Bhatt 

“ 

+. ASTER 9 The eee ane nelated efi icua tens anty 2. Total liability of our taboratory is hmited to the invalced amount 3 Sample wil be Setroyed ate 
'o days from the date of issue of test certhiale JNess clhenwise s2ecfed 4. Reportis notto be produced wholly or in part ag an evidence in tne court of law 
and Should not be used in any advertising media without tha permission in writing from laboratory. 5 In case of any Feconf maton of th contents of che west cbortS Coueed eaae contaci tic aulhoned signatory of the test neo within 14 days of the issue of the tesi repent 

caer . 
Ghalori Gate, Patiala 14 7001, Punjab, (india) Phone: 0175-2320175 (9 a.m.-5 p.m], 8195671555, 9915584242, 9872584242: Email: info@itich.com 
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ITLCH Labs Private Limited ‘) 
{formerly known as Industrial Testing Laboratory and Consulting House] Se 

A Government Anproved Laboratory iT \ 

Test Report 

‘esi 10 
ULB Number : 7O1373526300000767F 

ACC LIMITED GAGAL CE.WENT WORKS Report Issue Date : 27042026 

P.O BARMANA DISTT BILASPUR- 174013 
Sample Receipt Date : 2303/2026 

F) Analysis Date > 2310312026 ta 27/03/2028 
dob Order No, & Date a 26300000TE? & 2ZHOVZOZ8 

Work OrderNo &Date : NA 

Nature ard Desenption of Sample : Ambient Air Quality Monitoring (AAQM) 

Type of Sample : Ar sample 

Weather coralion :  Temp-Max- 23°C, Min-11°C. Humidity-5 1% Partly cloudy 

Date & Tme of Sample Gaiecton : 21/03/2026 & 09:12 am 

Location / Source of Sampie > Admin Building 

Sampie Quantily 7 «(Ot 

Sample Condition > OK 

Sampling Matiiod 
: TELASOP 7 3/01 

Naine oftire Sample Collecting Off.cer . tian Shankar Kushwana 

Any Other information (uf arty) >: NA 

Test Results 
SN Parameters | Results | Regulatory Test Method (S) 

_ Standards 

t Particulate Matter (size <10 pm) oF PM 10 po/m | 668 100 [1s 5182 (Part-23) 2006 

2 Particulate Matier.(size <25 um) orPM25 ugim | = 41 | 60 [18 51 82(Part-24) 2019 : 

3 | Nitrogen Dioxide (NO2), pgm” __| a) et ($5482 (Part 6) 2 

4 | Sulphur Dioxide, (S02), yim’ | S| OS 9182 (Part 
2) Sec-1 2023 

5 | Ammonia (NHs), ugim” | 20 | 400 IS: 6162 ( Part-25) 2016 
6 Ozone, (Os), pgim” cle Em 180 | IS: 5182, (Part-9) 1974 ee 

7 | Lead Pb, pgim? fn 1.0 8: 5182 ( Parte 22) 2008 ——-__ 
6.0 USEPA Method 10-3.2: 1999 

_ Arsenic As, ngim” (=. | 

9 | Nickel Ni, ngim” ____ ND | 20 _| 1S 5182 (Part- 26) 2020 

40 Benzene, (CeHs) pgm” 
5.0 _| $S: 5182, (Partt’) 2006 

11 | Benzo (a) Pyrene,( B a P), ngim® [ND | 1.0 _| 1S: 5162, (Partt2), 2004 

42 | Carbon Monoxide, (CO) mg/m : 
| 115 | 40 [IS 5182 (Part 10) 1899 

Note - ND. Not Detected, DL- Detection Limit (Di
 Lead-3.1, Arsenic-2, Nickel .§.0, Benzene 1

.0, Benzo(a) Pyrene-0 5 Ororte 5) 

‘NAAQS. National ambient air quality standards, 

0
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.— =-End of the Reportt—-—-— 

Ore 
Authonzed Signatory 

Mr Katlash Chandra Bhat 

o 
Cherecal Ciscepl ne 

© 
yOle 1 (he ‘esuts are related to ne rested tems onty 2. Tata

l liability of our laboratory i¢ Umited to the invoi
ced ammount 3 Saree 44 be dato) ad ater 

corvheate unless otheswise spect ed 4. Rep
ort ie notio be produced wholly or in pa

rt ag an evidence in the court of law 

4 gays fom the date of ssue of test 

and should nothe used in any advertising media without 
the permission in writing fram laboratory. 5 in ease 

of any ceconfemakor 3! ne Contents of the ts! 

‘eoort 6-équ fred please cemiact he suihorved g.qnatory of 
the test repat athan 15 days ef tha issue of (Pe teat repor 
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ITLCH Labs Private Limited 
[formerly known as industrial Testing Labaatory and Consulting House] 

A Government Approved Laboratory 

192 

issued fo 

ACC LIMITED GAGAL CEMENT WORKS 
P.O. BARMANA DISTT Sil ASPUR. 174013 

(HP) 

Nature and Description of Sample 

Test Report 

ULAR Number 

Report Issve Date 

came Recewot Date 

Analysis Date 
Jou Order No & Date 

Work Order No & Dafe 

(FES 

Wee 
7 
fe ie 

TC1373526 20000768F 

27/93/2026 

2303/2026 

2N0V2026 to 27/03/2025 
IE IBNOAGIEA 2 22/0/2026 
NA, 

Ambient Air Quality Mornitonng (AAOQM) 

50 | 1S 5182 (Parti), 2006 

| Test Method (Sj 

"1S 5182 (Pan-23) 2006 
TIS 5182(Part-24) 2019 
| 15 5182 (Part 6) 2006S 

| 1S 5182 (Part 2) Sec-1. 2023 
| 1S 5182 ( Part-25) 2018 
71S 5182. (Part-9) 1974 

10 _| 1S 5182 ( Part-22) 2004 

| 1S 5182 (Part- 26) 2020 

| 1S: 5182, (Parti2) 2004 _ 

Type of Sample At sample 
Weather condiiion TFamp-Max- 23°C. Min-11°C, Humidity-51%. Partly cloudy 
Date & Time of Sample Codection 2103/2026 & 09.36 am 
Location / Source of Samp CLC Area 

Sample Quanitty o 

Sampie Conditien OK 

Saniping Method ITUSOP-7 3/01 
Name of the Sample Coflactarg Officer Han Shankar Kushwaha 
Any Olher Information (if any) NA 

Tast Results 
SN Parameters | Results | Regulatory 

Standards 

a - (NAAQS)* 
_ Particulate Matter (size <10 ym) or PM 10 ygim® | 73.5 100 

2 _ Particulate Matter (size <25jsm)orPM2Syug/im’ | 48 | 6 
3 Nitrogen Dioxide (NO) gi” | 14 86 
4 Sulphur Dioxide (SOs) yg'm | 46 80 

3. , Ammonia, (NH3 g/m | 23 | 400 
6 Ozone, (O35), pg/m ND 180 

8 __| Arsenic As. ng/m a ND_ | =—s_—s« 60 
9 _| Nickel Ni ngim” | ND | 20 
10 | Benzene. (CoH) pgm —____| no | ——— + 11_| Benzo (a) Pyrene.( B a P), ng/m? | ND | 10 
12 Carbon Monoxide (CO), mg/m’ | 16 1 40 ' 185182 (Part 10) 1999 

Note - ND- Not Detected, DL- Detectian Limit (OL- Leadt0.1. Arsenic-2, Nickel -5.0, Benzene 1.0, Benro(a) Pyrene-0§, Orone 5) 
“NAAQS -National ambient av quality standards 

v= End of the Report—---—- ~ 

ere! 
an We 

pe : Vn 
ot " 

: An hal 
ME Cf ure related I¢ mK 

ayore 
Authorized Signatory 

Mr Kailash Chandra Bhatt 

Cherucal Disc phne 

Jitams only 2 Total jatuity of cur laboratory is Hmited tothe invoiced amount 3 Samper wel be desiroyed ater 
1 Gays (ror tye date Of Ssue of test Ceviecate unkess ctheowse soeced 4. Report is notte be produced wholly or in part as an evidence in the court of law 
and Bhouid not be used in any advertiving media without the permission in writing from laboratory. 4 In case of any reconfwmabon cf ne corter's of the gest 
fEOO 3 “8Quléd phase contact! the authonzed a ynalory of the test eood within 15 days of the saue of the teal report 
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a ITLCH Labs Private Limited (x 
ed 
ae / 

(formerty known as Industrial Testing Laboratory and Consulting House] Ce 

A Government Approved Laboratory 
Te eT 

Test Report 

sucd fy ULR Number TC1373526300000769F 

P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date: 33/03/2026 

a Analysis Date : 2¥O32026 to 27/03/2026 

Job Order No. & Date m1 26300000769 & 23/0N2026 

Work OrderNo & Date : NA 

Nature and Descaphon of Sample : Ambient Air Quality Monitonng {AAQM) 
Type of Sample > dur sample 

Weather condition : Temp-Max- 23°C, Mi 17°C, Humidity-5 1% Partly cloudy 

Date & Ime of Sampie Collection : 21/03/2026 & 69.45 am 

Location / Source of Sample : Coal stacker 

Sample Quanity : Ot 

Sample Condilion : OK 

Sampling Method > (TLASOP-7 301 

Name ofthe Sample Collecting Officer : Hari Shankar Kushwaha 

Aay Other informatian (if any) : ofA 

Test Results ; 

SN Parameters | Results Reguiatory Test Metinad (5) 

Standards 

{| ANAAQS) 7 

1 Particulate Matter (se <10 ym).or PM 10 ugm | 786 | 10 | 1S. 5182 (Part-23) 2006 

2 Paruculate Matter (size <2.5 um),orPM25ygim | 505 60 | 1S 8182(Part-24) 2019 

3 | Nitrogen Dioxide, (NO2) ugim® | | 80. S| 1S:5182 (Part 6) 2066 ; 7 

4 Sulphur Dioxide, (SO2) ugim® | 18 | 80 | IS: 5182 (Part 2) Sec-1 2023 _ 

6 | Ammonia (NH) g/m” a 400 _| IS_ 5182 ( Part-25) 2018 ee 

6 Ovone (Q1), pg/m ND 180 1S. 5182, (Part-9) 1974 

7 7 Lead Pb. pgim? _ | ND 10 | 1S §782( Part-22) 2004 

8 | Arsenic As, ng/m™ Ire [ND | 60 | USEPAMethod 10-32 1599 | 

9 NckeINngim CCT ND 20 IS TE (Part 26) 209 
10 | Benzene, (CeHe) yom ND | 50 _ 1S. 5182, (Part11), 2006. 
11. Benzo (a) Pyrene,( B.a P)_ ngim” __| NO [1.0 __| 1S: 5162, (Perti2), 2006 _ 
12. Carbon Monoxide, (CO},m¢/m 1.25 | 40 1S:5182 (Part 10) 1999 = 

Note ND. Not Detected , DL- Detection Limit (DL- Lead-0.7, Arsenic-2, Nickel-5.8, Senzens 
7.0, Benzo(a) Pyrene-0.5, Ozone- 5) F 

“NAAQS: National ambient air quality standards. 

End of the Report -—- 

part 
authorized Signatory 

Mr Karash Chandra Bhatt 
Cherecal Cuscophire 
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NOTE + Theresa ts ane related io the tested tems only 2 Total \labll
ity of our laboratory is limited te ive invoiced amount 

2 Samp oll De cestoyed ae 

+8 12,8 foo me dale of sane of test cerli cate uniess atherwse spacteo
 4 Report is notte be oreduced wholly of if part as

 an evidence in the court of law 

and should not be used in any advertising mega wit
hout the permission in writing from laboratory, 4 in case of any reconfemazcr of the contents of tre test

 

chor! S Guuaee Pease tontacl ine suths i ved sgrbticry of 
the test reporl wiltuy 15 days of the maue of le tea

t leport 

Pane * 1 

7 sue Ghalori Gate, Patiala 147001, Punjab, (India) 

one: 0175-2320175 (9 a.m. ~ 5 p.m), 8195071558, 9915584242, 9872584242: Email: info@i 
CiN: U71200PB2023PTCO59805 — etka 
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ITLCH Labs Private Limited {formerly known as industrial Testing Laboratory and Consulting House) 

194 

A Govemment Approved Laboratory 

Test Report 

ISSO [0 ULR Number t TC 1473526300000770F ACE LIMITED GAGAL CEMENT WORKS Report issue Date 2 2703/2026 ?.0. BARMANA DISTT BILASPUR. 174013 Sample Receipt Date 3 2393/2026 a Anatysis Oate : 2903/2026 to 27032026 
Job Order No. & Date 5 26I00000770 & 23/03/2026 
Work OrderNo & Dale: NA 

Nature and Descnption of Sample 
Type of Sample 
Weather conditon 
Date & Tune of Sample Co"extoa 
Location / Source of Sampic 
Sample Quantity 
Sample Condition 

Sampling Method 
Vame of the Sample Collecting Officer 
Any Other taformatan (if any) 

Ambient Aur Quaiity Monitoring (AAQM) 
Aur sample 
Temp-Max- 23°C, Min-11°C, Hurndity-5 1%. Partly cloudy 
21/03/2026 & 1000. am 
Transformer house 
01 

OK 

ITL'SOP-? 3/01 
Hari Shankar Kushwaha 
NA 

Test Results SN Parameters Results | Regulatory | Test Method (5) 
Standards 

|__| (NAAQS) Particulate Matter (size <10 pm) or PM 10 ygim” | 622 | 00, [JS 5182 (Part-23) 2006 2 Pariculate Matter (516 <2 5 um) or PM 25 ugim | 32 60 IS 5182(Part-24) 2019 3 Nitrogen Dioxide, (NO2)_yg/m 18 | 80 ] |S 5182 (Part 6} 2006 4 Sulphur Dioxide, (SO>) g/m $0 80 IS 5182 (Part 2) Sec-+. 2023 5__| Ammonia, (NH), ug/m’ —______| 22 | 4007] 18 5182 ( Pan-25) 2076 6 | Ozone. (Qs), pgm ND | 180 | 1S. 5182. (Part-9) 1974 Lead Pb. p/m? —___ | ND 0 T18: 8162 ( Part-22) 2004 8 | Arsenic As, ngim” : ND |" 60 | USEPA Method 10-32 109 9 Nickel Ny gin? aint NO | 20 TiS "5182 (Part- 26) 2020 10 | Benzene. (CeHa) ugim™ {ND | 50 | is /5182, (Partt1), 2006 11 | Benzo (a) Pyrene (Ba P) ng/m ND | 10 | |S. 5182. (Part12), 2004 12 Carbon Monoxide (CO) mg/m’ ND 40 1S 5182 (Part 10) 1999 Note - NO- Nai Detected , DL- Detection Limit (Di-Leach0.1, Arsenie-2 Nickel -5.0, Benzene 1.0 Benzofaj Pyrene-0 8 Orone § Carbon Manoxide 1.14 )*NAAQS:-National ambient air qilily standards 

—---End af the Report—--— — 

BS 

yer 
sutnonzed S.gnatory 

Mr Xallash Chandra Bhatt 
Chemical Deacpline 

¥ | Ther Sess ae redated bo te be leds tems only 2. Total flabjlily of our Jaboratary is Amited to tha invoiced amount 3 Sampie wil bt destroyed after 12 days fom the date Of sue of test certheate uniess otherwise Specfied 4. Repart is not te be produced whoily or in part as an evidence in tna court of taw and shoutd aot be used in any advertising madia without the parmissian in writing from laboratory. = incase of any reconfirmaton of the contents ol ine test “COO Quite Clase cOnmcl Te authored SQNatoy Of Ure teal report within 15 days of the issue of the MSL ogee 

Ghaloti Gate, Patiala 147001, Punjab, (india) Phone: 0175-2320175 (9 a.m. - 5 p.m), CIN: U71200PB2023PIC 059805 
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ITLCH Labs Private Limited 
(formerly known gs industial Testing Laboratory and Consulting House) Se 

A Goverment Approved Laboratory TX 
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Test Report 

issued lo ULR Number : TC13735263600000771F 

ACC LIMITED GAGAL CEMENT WORKS Report issue Date : 27103/2076 

a BARMANA DISTT BILASPUR- 174013 Sampie Recept Date : 2303/2026 

Analysis Date 7 2303/2026 to 27/03/2026 

Joé Oraer No & Date : 26300000771 & 23/002026 

Work OrderNo & Date: NA 

Nature and Descaphon of Sample > Ambient Air Quality Monitonng (AAQM) 

Type of Sample > Air sample 
Weather condition : Temp-Max- 23°C, Min-11°C, Humuidity-5 1%, Partly cloudy 

Baie & Tine of Sample Collection > 21/03/2026 & 10.17 am 

Locaton / Source of Sampic : Mines office 

Sampie Quantity > 01 
Sample Condition : OK 

Samping Method > ITLSOP-7 307 

Name of te Sample Collecting Officer : Hari Shankar Kushwaha 

Any Cther Information cf any) : NA 

; 7 , Test Results a 

SN | Parameters ~~) Results | Regulatory | Test Method (S) 
Standards 

| | a Se. | (NAAQS | 

1 | Particulate Matter (size <10 um).or PM 10. ua/m” 694 | 100 | 'S 5182 (Part-23) 2006 

2 Parboulate Matter (size <2 5 pmyorPM2Syugim | 41 | 60 | IS 5182(Part-24) 2019 

3 | Nitrogen Dioxide,(NO2), ug/m” | 49 | 80 1S 5182 (Part 6) 2006 

4 — Sulphur Dioxide (SQ2). pg/m | i BO 19§ 5182 (Part 2) Sec-1, 2023 

5 | Ammonia, (NHs), pa/m [182 | 400 | IS_ 5182 ( Part-25) 2018 

6 Ozene, (Os), pg/im” | ND 180 iS 5182 (Part-9) 1974 

7 | Lead Pb, gim* ND 0 IS: $182 ( Part-22) 2004 _ 
8 | Arsenic As, ngim® | — ND 6.0 _| USEPA Method 10-3.2. 1999 
9. Nickel Ni, ngim” 7 | ND | 20 IS: $182 (Part- 26) 2020 
10 | Benzene, (CeHe) g/m” a= ND | 5.0 | 1S: 182, (Part), 2006 __ fell 

11 | Benzo (a) Pyrene,( BaP), ngim” [ND | 10 | 1S. 5182, (Parti2) 2004 
12 | Carbon Monoxide (CO)mg/m | ND 4.0 _| 1S5182 (Pant 10) 1999 

Note - ND- Nol Detected , DL- Detection Limit (DL-Lead-€.7, Arsenic-2, Nickel -5.0, Benzene 
1.0, Benzo(a) Pyrene-0.5, Ozrone- 5, 

Carbon Monoxide. 1 14 "NAAQS: fi amdient sic quality Jards. 

-—-—-End of the Report-—-—---— 
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authofzed Signatory 

Mr “ailash Chandra Bhatt 
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pe ehoaMare related ‘o ine (2 ced tens only 2. Total liability of our laboratory 16 limited to the invaiced
 amount 3 Sample 44 be destroyed after 

£4 davs “om me cate of gue of lest ceré-cale Unless otherwise spect
ed 4. Report ia not ta be produced whally of in part ax an evidenc

e in the court of law 

aiid should not be used in any advertising media without the permission in wri
ting from laboratory. 5 In case of ary recontsmabon of ine coments of the test 
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Ghatori Gate, Patiala 147001, Punjab, (india) 
Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9918584242, 9872584242: Email: info@ 
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ITLCH Labs Priv 
{formerly known as industrial esting La 

ate Limited 

and should not he used in any advertis; 

boratory and Consulting House) — 4 Government Approved Laboratory ’ 

Test Report 

issues f ULR Number TC137352630000077 2F -7 74F ACC LIMITED GAGAL CEMENT WORKS Rego issue Data 27 OV2026 P.O. BARMANA DISTT GILASPUR- 174013 Sample Receipt Dare 232006 (HP) 
Analysis Date 23:02/2026 to 2703.2026 
Job Order No 4 Date 26300077 2-774 & 23/03/2026 Work Order No & Date NA 

Nature acid Descnpton of Sample Noise Sample 
Type of Sample Ambient Nose 
Date & line of Sample Cofecton 
Location / Source of Sample 

21/03/2026 & 10 25 am 
772. Mines boundary towards Baloh wihage 
773- Crusher boundary towards Baryahi village 
774- Colony Saniple Quantity 
03 

Semple Condition OK 
Samphag Method ITLUISOP-7 3/01 Name of the Sampie Collecting Officer Han Shankar Kushwaha Any Other Information tf any) NA 

Test Results 
A. Noise Level dB {Aj Day Tine 

SN —_Location/ Point o| mwasurement | Noise Level dB (A) Day Time Noise Levels (dB Tost Method (S} Min Max. Average (Aj Leq. (Limits) 
= Day Time ‘ Mines boundary towards 401 S26 46 4 

_ Batoh village = 
2 Crusher boundary towards 44 5 S62 | 50 4 55.0 5 9969-1687 Baryahi village 
3 Colony 389 501 445 

B, Noise Leval dB (4) Night Time — 7 ————— SN Location! Point o: measurement |___Noise Level dB(A) Night Tims Noite Lavets (dB Test Method (5) Min. =| Max. Average (A) Lag. {Limits} ———— as Night Time 1 Crusher boundary towards ais | 439] 427 
Baioh village 

2 Grusher oe ndary towards 39° TT 420 45.0 IS :9989-1981 _ Baryahi Village a 
3 Colony 357 42.0 389 

d8 {4} Laq: denotes the time weighted average of the level of sound in decibels an scale (A) which 's relatable to human hearing “Log: irs energy mean of the noise level over the specified periad 
Note Gay tire shail mean fron 6 004M to 10.00 PM Night time shall mean from 1060 PM fo O6 OO AM 

----e--End of the Report------.--- 
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suthorzed Signatory 

Mr Kailash Chandra Bhatt 
Ctvermcai [ sciphne 

ability of cur laboratory ig limited to he invoiced amount 3 Sample wil be desiro, oc afier pected 4 Repertia nat ta be produced whally or in cart as an avidence in the court of law permission in writing from laboratory. 5 in case of any caconfyrialon of the conterts of the bast Je agnatory of the tes) report wahin 14 days of the issue of the ies! feport 
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(lormerty known as Industral Tasting Laboratory and Consulting House} \estee’g/ 
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A Govemment Approved Laboratory iT 

Test Report 

issued 10 ULR Number : %C1373526300000775F-777F 

ACC LIMITED GAGAL CEMENT WORKS Report issue Date - 297/032026 

P.O. BARMANA DISTT BILASPUR- 174613 Sample Receipt Date » 23/03/2026 

(HP) Analysis Date : 234032026 to 27/03/2026 
dab Order No & Date - 23000007 75-777 & 2UIV20L5 

Work OrderNo & Dale : NA 

ura Desenptron of Sampie : Noise Sample 

you of Sample : Ambient Nase 

Date & Tme of Sample Collection > 29103/2026 & 1045 am 

Location / Source of Sample : 7?5- Maternal gate 
776- Gypsum gantry wall 
777- Main gate 

Sample Quantity > O23 

Sample Condition : OK 

Sampling Method : ITUSOP-7.3/01 

Name of ine Sample Collecting Officer : Han Shankar Kushwaha 

Any Othe: infonmation (if any) : NA 

Test Resuits 

A. Noise Level dB (A} Day Time 

SN | Location Pointofmeasurement | _—_—Noise Level dB (A) Day Time Noise Levels (dB | Test Method (3) 

Min. Max. Average (A} Leg, (Limits] 

| since | Faces) Vane 4 _ Day Time_ 4 

\ Material Gate 55.6 679 618 

' Gypsum Gantry Wall \ ea T vor | 622 75.0 IS 9989-7981 

’ Main Gate ss | 656 «588 

8. Noise Level dB (A) Night Time = eT = 

SN _ Location/ Point of measurement Moise Level dB (A) Night Time Noise Leveis (dB | Test Method (5) 

Min. | Max. Average (Ay Leg. (Limits) 
as ee ee " ci 2 a 

|_| MaterialGate zz a st S25 | 

2 | Gypsum Gantry Wall 532 | 808 sri | TO a il 
3 | Main Gate 391 | 488 na ieee J 

dB (A) Leg: denotes the lime weighted average of the level of sound in decibeis on scale (A) which & relatable (o human hearing 

“Log: Ils energy mean of the noise kevel over the specified period. 

Note Vay time shall mean from 6 00 AM to 10.09 PM. Night time shall mean trom 1000
PM 06 004M 

End of the Report-----——- 
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Aythorzed Signatory 

Mr Kailash Chandra Bhatt 
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CIN: U71200P82023PTCO59805 ee ig 
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ITLCH Labs Private Limited (a) (formerly known as industrial Testing Laboratory and Consulting House) Sry) 
A Goverment Approved Laboratory {T-X\\ 

ws 

Test Report 

SSued [0 ULR Number : 1TC13735263000007T3F 
ACC LIMITED GAGAL CEMENT WORKS Report ssve Date ‘27/03/2026 a BARMANA DISTT BILASPUR- 474043 Sample Receipt Date : 29032026 

Analysis Date : 23/03/2026 to 27/03/2026 
Job Order No & Date : 26500000778 & 23/03/2026 
Work Order No & Date 7 NA 

Nature and Deseriptean of Sample : Stack Emissian Sample 
Type of Sample : Air Sample 
Date & Time of Sample Cofecton > 21/09/2026 & 1105 am 
ocahon / Source of Sample * Cement mil-O1 (Gagai -01) 
Sample Quentity : 01 
Sample Conedttion : OK 
Sampling Method > (TUSOP-7 3/01 
Naine of the Sample Colfec:ing Officer : Hari Shankar Kushwaha 

OBSERVATIONS: 
Anbient! av temperature (C} : 223 
Stack yas femperature (°C) : Be 
Stack gas velocity {més} average : 16.80 
Ouration of sample collection, (menutes) > 25 
Stack diameter at Sampling oomnt (im) = 43 
i feight of stack from ground roof level (m) ; 31 
Any Other Information (Volumetric flow rate) > 45736.47 (Nm3shr) 

Tast Results 

SN Parameteris) | Results | Regulatory standards * | Test Method (5) 
1 Paniculate Matter mg/Nm? | oF] 30 "WS 11255 (Pact 1) 1085 

Note: - CPCB industrial Sp -citic Standard vide Notification no, 444, Date 25.08.2014 

End of the Repon 

w 

Authorized Signatory 

Mr Xavash Chandra Bhatt 
Chenmcal Oiscpine 

: 1 HE elated tC the testes siems baly 2. Total liability of our laboratory 13 limited to the invoiced amoun: 3 Sample wl be Gesiroyad after ° Jays "hosn Uve dake of asus of tsi cachcate oniess otherwise ineciad 4. Report is not to be produced whally or in part a3 an evidence inthe court of law and should not be used in any advertising media without the Pemussion in writing from laboratory. S in case of any reconhraben of the contents of the test SOG EASE CONC the auth wed signatory of the test eeport wittun 1$ days of the isaue of the west report 

Page 1 of | a Ghalori Gate, Patiala 147001, Punjab, (India) fhone: 0175-2320175 (9 a.m. ~ § p.m), 8195071555, 9918584242. 9872584949: Email ete, CIN: U71200PB2023PTC0598q5 —e ee ee 
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ITLCH Labs Private Limited “& 
{formerty known as Industrial Testing Laboratory and Consulting House] 

A Government Approved Laboratory 

Test Report 

‘sgued 'a ULR Number :  701373526300000779F 

ACC LIMITED GAGAL CEMENT WORKS Report issue Date > 27, 0972026 

P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date - 33/03/2026 

CHP} Analysis Date : 23/03/2026 to 2709/2026 
Job Order No & Date 26300000779 & 23/03/2026 

Work Order No & Date : NA 

Nature and Description of Sample : Stack Emission Sample 

Type of Sample : Arr Sample 

Date & Tne of Sample Collection 2103/2026 & 11 38 arn 

Location / Source of Sample Cement mill-O2 (Gagal 1) 

Sample Quantity : Ot 

Sample Condition : OK 

Samping Method ITLISOP-?7 3/01 

Name ofthe Saripte Collecting Officer Han Shankar Kushwana 

OBSERVATIONS: ; 
Ambient av temperature. (C) 228 

Slack gas temperature. (C) 79 

Stack gas velocity (/si. average > 4620 

Duratod of sample collection (mmutes) : 30 

Stack clameter at sampling pont, (m) y 44 

Height of stack from ground/ roof level, (m) : 34 

Any Other Information (Vok. metric flow rate) 45012 24 (Nmd3/hr} 

Test Results 

SN _—- Parameter(s) | Results | Regulatory standards * — Test Method (S} 

7 Particulate Matter mg/Nm° [7a | 4 1S 71255 (Party) 1985 

Note: - ‘CPCB industrial Specific Standard vide Notification no. 444, Date 25.08.2014 

— rnd of the Repart--- 

ir? 

.uthonized Signatory 

Mr Kailash Chandra Bhatt 

Chemeal D-sepline 

a 
< 

ae & 
raed ~ / a 

v NW? 
o eS 

X = 

og pre related La ine tested terra only 2 Total leability of our labor
atory is limited to the invoiced amount 3 Saripie ea be dentro, ed atter 

i te of @oue of esi certhcae UMass Gite wese scecded 4 Report ig not to be produced whol
ly of in part as an evidan¢e in the court ot law 

and should wetbe used in any advervsing madia without the permission in wr
iting from laboratory. 5 in case of a%y reLoninmathen of ihe coments of the rst 

cosets cequied peace contact he authored sitatory of he tes! repo {within 15 days of the ssie of the wat cepod 

Pace 1 att 

Ghalori Gate, Patiala 147001, Punjab, (India) 
Phone: 0175-2320175 (9 a.m. - § p.m.), 8195071555, 9975584242, 9872584242: a 
CIN: U7 T200PB2023PTC 059805 . a wate 
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ITLCH Labs Private Limited So 
ory and Consullfing House} ae A Goverment Approved Laboratory i7\ 

Test Report 

issued to 
ULA Number > «6 TC1373526300000780F 

P.G. BARMANA DISTT BILASPUR. 174013 Sample Recent Date > 29032026 
IBF) Analysis Date : 23/08/2026 tc 2703/2028 

fob Order No & Date : 26300000790 & 23/03/2026 
Work Order No & Date : NA 

Nature and Description of Sample : Slack Enusston Sample 
Type of Sample : Avr Sample 
Date & ime of Sainple Codecton © 21/08/2026 & 03 35 om 
{Location / Source of Sampie : Coat Mili-03 Pet Coke(Gagai 02) 
Sample Quantity : Ot 
Sampie Cancion : OK 
Samping Method 

: TFLASOP-7 3/01 Name of the Sample Cotiectuy Officer > Kan Shankar Kushwaha ‘ 

OBSERVATIONS: 
Ambient au temperature ( C) i BOO 
Slack yas temperature PC) : 49 
Stack gas velocity (m/s) average > 16.81 
Duration of sample collection, (minutes) = 25 
Stack dameter at sampiic point (m) > 18 

jht Of stack frxn grounc. +ocf level. im) : 80 
Any Other Information (Volumetric flow rate) > 428590.38 (Nm3/hr} 

Test Results 

SN Parameter{s} Results) Regulatory standards * Test Method (S) 
1 Particulate Matter mg/m” [4244 30 "IS 11255 (Pant 1) 1985 

Note: - ‘CPCB industrial Spceific Standard vide Notification no 444, Date 25.08.2014 

End of the Report-- 

es 

Authorized S-gnatory 

Mr “ailash Chandra Bhatt 
Chenweal Scpine 

‘i 
MOTE 1 The reguitt ave reiatieg to the tested items only 2. T saint of our lakoratory ig limited tothe invoi¢ed ameunt 3 Sav pla soll be deaireyed after 19 Gays fom the date of isgue of eat ceribeae urease oxnahes Spected 4. Reportis notte ba preduced whally o¢ in part xy an evidence in the court of law and should not be used in any advertis 19 media without the permission in writing from laboratory. 5 In case of any recocfurnabon of the contents o the test SPOT IS “COuN@d Ohase cov tact the aut ived agnavory Of the test répart within) 15 Says of the issue of the lest report 

Pee tot! ss Ghalori Gate, Patiala 147001, Puniab, (india) Phone: 0175-2320175 (9 a.m. - .-5p.m.j, 4 195071555, 9915584242, 9872584249: i i CIN: U71200PB2023PTCOS9805 
a oe 
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ITLCH Labs Private Limited (<) 
(formery known as industrial Testing Laboratory and Consulting House} ws we ‘ 

A Goverment Approved Laboratory \ 

201 

ee a 
= =o 

amy 

ein 

Test Report 

issued to ULAR Number 101273526 HRM007E1F 

ACC LIMITED GAGAL CEMENT WORKS Report issue Date 270322026 

ae BARMANA DISTT BILASPUR- 174013 Semple Receipt Date 23032026 

al Analysis Date 23/03/2026 to 27/03(2026 
Joi Order Na & Date 26I00000TE1 & 230OH2026 

Work OrderNo & Dale NA 

Nature and Description of Sscinle Stack Emission Sample 

Type af Sample : Air Sampie 

Date & Time of Sample Cotlecinon : 21/03/2026 & 04 10pm 

Location / Source of Sample : Cooler ESP (Gaga! -D2) 

Sample Quantity 7 (O04 

Sampie Condition : OK 

Samping Method > ITLASOP-7 301 

Name of he Sample Colte ) Officer : Han Shankar Kushwaha 

OBSERVATIONS: 
Ambient ar temperature ( C} : 226 

Stack gas temperaiure (-C} : 169 

Stack gas velocity (mvs) average : 1018 

Duration of sample codection (minutes) j 225 

Stack diameter at samphng port, (m) : 36 
Height of stack trom ground? roof level, (m) : 70 

Any Other Information (Volumetric flow rate) 241253 99 (Nm3/hr) 

Test Results 

SN | Parameter(s) T Results | Regulatory standards “ Test Method (S) 

’ Particulate Matter. mgiNim* si | 30 1S 11255 (Part 7) 1985 

Note: - -CPCR Industrial Saecitic Standard vide Notificatian no. 444, Date 25.08.2014 

End of the Report-—-— 

authorized Signatory 

Mr Kariash Chandra Bhatt 

Chenwea! Descaplerne 

ao 

& i‘ Y oe 
Gg & oe 

xb 

oe 
a wed to in Pare ss Ores 2 Total bability of our laboratory is Gmited to the invoccad amoun? 3 Samo wil O¢ desiroyod after 

ae ot syue 0! leet Cembeate uniess olrenwse soociied 4. Report is not to be produced wholly or in part a% an evidence 
m the court of law 

and should not be used in any advertising media without the permissi
on in writing from laboratory. § Incase of avy recon 

reper a reguren ease contact the aulfcnized signatory of the lea
t recor! within 14 days of the issue cf the best epan 

nahon of he cocterts ci ine test 

Ghalori Gate, Patiala 147001, Punjab, (india) 
Phone: 0175-23261 75 (9 a.m. ~ 5 p.m.j, 8195071555, 9915584242, 9872584242: Email: info@ilich.com 
CIN: U71200PB2023PTCGS9805 NL F-7.8-04
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ITLCH Labs 
(formerty known as Industricg Testing Laboratory and Censulting House) 

Private Limited 

202 

A Government Approved Loboratory 

Test Report 

ssuod to 
ULR Number TC1373526300000782E ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 27/03/2026 P.O. BARMANA DISTT BILASPUR- 174073 Sample Receipt Gate 23/03/2026 aR) Analysis Date 2/03/2026 to 27/03-2028 
Job Order No & Date 26300000782 & 23/03/2026 
Work Order No & Date NA 

Nature and Desenpton of | wnpie Stack Emission Sample f Sampio fur Sample Date & Time of Sample Collection 
Location / Source of Sample 
Sample Quantity 

Sample Cond.toa 
Sampling Method 

Name of the Sampie Cofecting Officer 

OBSERVATIONS: 
Ambient air temperature | 

Stack gas temperature 6C) 
Stack gas volocity {m/s}. average 
Duration of sample collection (mmutes } 
Stack clameter at Sampling pant, jm) 
Henght of stack from grounds roof level im) 
Any Other Information (Volumetric flow rate) 

SN 

1 Particulate Matter mg/Nm= 

Parameter(s} 

21/03/2026 & 05:57 pm 
Cement mill (03 & 04) (Gagal-O2) 
01 

OK 

ITLSOP-7 3104 
Han Shankar Kushwaha 

213 

&6 

17 18 
25: 
22 
388 

187249 54 (Nm3vhr} 

Test Results 

| Results” Regulatory standards © 
135 | 30 

Test Method (S) 

‘1S 11255 (Part 4) 1985 Note: - “CPCB industrial Specific Standard vide Natification no 444, Date 25.08.2014 

worms -E id Of the Report ———— 

ve, 

Autnonzed Signatory 

Mr <atlash Chandra Bho"! 
Cherecal Chenichne 

ae 

om, . go" 
- or ‘ a? 

NOTE 1 The tes ts are elated (0 the teste Rg vy 2 Total ftabilily of our lazoratory 1s linuted to the invorced amount 3 Same wi be destroyed aher ye or ime 2 oF gsc) oF lest ertticdpe ess Anenwse tpecined 4. Repartss not to be produced Wholly or in part as an evidence m the court of law ang should fot be used in any advertising media without the Permission in writing fram jaboratery. 5 in case of any recortirmaton of the Contents of the tes Pa tad a G4 tity GPG (Cal HpOr w tm 14 cays of the aeue of the Ss e600 

Ghalori Gate, Patiala 147001, Punjab, (India) Phone: 0175-2320175 (PF a.m. -5 p.m.) 
CIN: U7 200PB2023PTC 059805 

8195071555, 9915584242, 9872584249. Email: info@itich.com 
ITLF-7, 8/04 
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and should fot 
Pa od meas. contact te au'hotved § qimory of tee test 

ITLCH Labs Pri imited 4a abs Private Limited (4%) 
(lormeny known as Industrial Testing Laboratory and Consulting House) ¥ SS hd 

A Government Approved Laboxatory “7 X\ 

Test Report 

ULR Number > 7C1373526300000783F 

P.Q, BARMANA DISTT BILASPUR- 174013 Sampie Receipt Date » 2Y032026 

(ae) Analysis Date 23/03/2026 to 2703/2028 
Job Order No & Daie : 26300000783 & 23/03/2026 

Work Order No. & Date : NA 

Nature and Desenpton of Sampic Stack Emission: Samote 

Type of Sample Ar Sampie 

Dare & hie of Sample Co! ction 21/03/2026 & 04 45 orn 
Location / Source of Sample VRMIKILN (Gaga! 02) 

Sample Quantity 04 

Sample Condition OK 

Samping Method ITLASOP-7 304 

Name ofthe Sample Collecting Olficer Han Shankar Kushwaha 

OBSERVATIONS: 
Ambient air temperature. (C) 218 
Stack qas tomperature (°C 106 
Stack gas wolocdy (m/s) average 25 25 

Durahon at sample colechon (runules} 80 

Stack diameter at sampling point, (mj 34 

Height of stack from ground/ roof evel, (m) 422 

Any Other Information (Volumetuc flow rate) 622717 41 (Nmavnr} 

Test Results 

SN Parameters) | ~ Results | Regulatory standards * Test Method (5) 

1 Particulate Matter mg/Nm* 102 | 30 iS 11255 (Part 1) 1985 

2 | Sulphur dioxide (60,). mg/Nm* Te | - a (TLISOP-SE/01-062023 

3 | Oxides of Nitragen mgiNm* 420. | B00 ITL'SOP-SE/01-04 2023 

Nole: - ‘CPCB industrial Specific Standard vide Notification no. 444, Date 25.08.2074 

tnd of the Report-—-- 

Autnonzed Signatory 

Mr Kailash Chandra Bo” 

Chenecal disopane 

SOE © The popu are relind to he tested tems only 2, Total thabulity of aur laboratory is Gmited tothe invaiced amount 3 Semipe wel bo umatroyed ater 

'y days ‘rom ihe gate of issue of lest cerbficale unless othemw.se spectad 4. Repart 

be used in any advertising media without the permasion in writing from laboratory. 5 In case cf an 
oor witkn 15 days of the issue of the test feport 

ig net to be produced wholly oF in part as an evidence in the court
 of taw 

¥ recorhemaban of ihe comlecns of the test 

aoe 1 ot } 

Ghalori Gate, Patiala 147001, Punjab, (India) 
Phone: 0175-2320175 (9 a.m. - 5 p.m,), 8195071555, 9915584242, 9872584242: Email: info@itich.com 
CIN: U7 1 200PB2023PTCO59805 ITLF-7.8/04 

1555



204 

ITLCH Labs Private Limited (formerty known as Industial Testing Loborstory and Con sulting House) A Government Approved Laboratory 
i 

Test Report 

Ssuod [G 
ULR Number 1C1372526300000798F ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 27022026 P.G. BARMANA DISTT BIL ASPUR- 174013 Sample Receupt Date 23020026 wn Analysis Date 23032026 10 27103-2026 
Joo Order No & Date 26300000788 & 23/03/2026 
Work Order No & Date NA 

Nature and Desenpton of Sample Stack Emission Sample 
Type of Sampie 

Date & Time of Sample Collection 
Locatron / Source of Samp 
Sample Quantity 
Sampte Condition 

Sampang Method 
Name of lha Sample Coflecting Officer 

OBSERVATIONS: 
Ambient air temperature @C) 
Siack gas tamperature (C] 
Stack gas velocity (m/s), average 
Duration of sample collection (mitiutes) 
Stack clameter af Samphng powt. (mJ 
hreayht of stack from grounds roof level (m) 
Any Other Information (Volumetric flow rale) 

SN Parameter{s} —Y 
4 
1 

2 | Sulphur dioxide (SO,). mg/Nm? | 
3 | Oxides of Nitrogen. mg/Nm* 

Particulate Matter mg/Nm= =——~SOSCSCSSS 

i —— 

Aur Sample 

22/03/2026 & 10 40 am 
RABH (Gagal -01) 

04 
OK 
ITLUSOP-7 3404 

Han Shankar Kushwaha 

243 
149 
19 39 
30 
425 

158 
671090 90 (Nm3/hr) 

Test Results 

Results | Regulatory standards * | 

12.8 30 
| 
— 

55 

tnd ol the Report 

ve 
ce ie” os 

<* Ww" oo” 
1S Geys ‘rom the dale of issue of les! Cert) cate unie: 
and should not be used in any advertising med 

oO 
1 The tegutts ace seer ne “ed Jams onl S21 lability of our laboratory is lirniled to ihe inwoi 

gets spaafied 4 Reportia not to be produced whol 
hout the permisgion 

‘SPO S$ C0uNed pease cortact Ihe authorized sguiatory OF te test reporl within 145 days of the issue of the test report 

| ; 100 

_ 7 i ae | —— Note: - "CPCS Industriat Specific Standard yide Notification no, 444, Date 25.08.2074 

Test Method (S) 

IS 11255 (Part 1) 1985 
ITU/SOP-SE/01-06 2023 
ITUSOP-SE/01-04 2023 

| 

yoae* 

Authorized Signatory 

Mr <ailash Chandra Bhati 
Chemical iscohire 

iced amount 3 Sample wil be destroyed ater 
ly or in part am an ovicance in the court of law 

in writing from laboratory. 5 in case of any feconfirmaven of the contents of the west 

Paze “54 

Ghalori Gate, Patiata 147001, Punjab, (India) Phone: 0175-2320175 (9 a.m. -5 P.m.}, 8195071555, 9915584242, 9872584242; Email: into@illch.com CIN: U71 200PB2023PTCO59305 
ITL'F-7.8/04 
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ITLCH Labs Private Limited (¢) 
(formerty known as Industrial Testing Laboratory and Consulting House) 

A Govemment Approved Laboratory iT 

Test Report 

issued f ULAR Number : TC13739526300000789F 

ACC LIMITED GAGAL CEMENT WORKS Reoort issue Date : 27/02-2026 
P.O. BARMANA DISTT BILASPUR. 174013 Sample Rece:p! Date + 29022026 

va Analysis Date : 23032026 to 2703/2026 
Job Order No & Date > B6300000789 & 23/03/2026 

Work Order No & Dare : NA 

Nature end Description of Sample : Stack Emission Sample 

Type of Sampe : Air Sampie 

Date & ome of Sample Collection > 22/08/2026 & 09 50 am 

Locahion / Source of Sample : Cooler ESP (Gagai-01) 

Sample Quantty > (01 

Sample Condition : OK 
Samping Method : HWWSOP-7 3401 

Name ofthe Sample Collecting Officer : Han Shankar Kushwaha 

OBSERVATIONS: 

Anibient au tomperalure (°C) : 924 

Stack gas temperatura, (°C) : 174 

Slack gas velocity (m/s). average ; 9a 

Duration of sample colecto. (minutes) = 25 
Stack crameter at sampling aint {m) = 3 

fenght af stack from grouna: roof level (m) = 36 

Any Othe: Infarmation (Volumetric flow rate} > 177953. 16 (Nmavhr} 

Fest Results 

SN Parameter(s) Results! Regulatory standards* “Test Method (S) 

1 Particulate Matter mg/Nm> s—‘($]yS:*CSC 80 | 1S 74255 (Part 1) 1985 
| Se ————_E————— Ee 

Nata: - ‘CPCB industrial Specific Standard vide Notification na. 444, Date 25.08.2074 

~—--—-End of the Report———-- 

yon 

authonzed ignatcry 

Mc Kalash Cha
ndra Bhatt 

Chenvea! Discpline 

ee, 
: cs 

rh jU, o & 
¢ ot 

RS) 
Cis ove retgiira te the tested & < ont) 2 Total liability of que labaratery ig limited to the invoiced amour 3 Sa ple w§ 58 desvoved wher 

) Tavs tat of 53ue of lest ce aie unbess sthewwnge specded 4. Report is not to be produced wholly cr in part ag an evidence in the court of law 

and should not be usedin any adverts. g media without the permission in writing from laboratory. 5 \n case of any recontamabon of the conteris cl Ow test 

fofort § (Glut peese contact the aut! red signatory of the fest ‘epert watin 15 days of the ssue of the test meport 

Ghalori Gate, Patiala 147001, Punjab, (India) 
Phone: 0175-2320175 (? a.m. - § p.m.), 8195071555, 9915584242, 9872584242: Email: info@itich.com 
CIN: U7 T200PB2023PTCO59805 ITL:F-7.8/04 
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ITLCH Labs 
{formerty known as Industrial Testing Laboratory and Consulting House) 

Laboratory 

206 

Private Limited 

issued to 
ACC LIMITED GAGAL CEMENT WORKS P.O. BARMANA DISTT BILASPUR -174013 
(HP) 

Nature and Oesenption of Sample 
‘ype of Saripte 
Data & Tima of Sample Collection 
Localion / Source of Sarnple 
Sample Quantity 
Sample Condition 
Sampling Method 
Namo of tha Sample Wecting Officer 
Any Other informaton (f any) 

S.N Parameter (5) 
. 7 

gin i Ps ; 
"s "he Sut, € aatiOG 5S Ihe tesion items ver | Jays from tre date of sun of test cortical of law and should not be used in BAY o 
@ the les) repert = "eQuréed ploase contac 

Ground water level of piezometer meters ~ 

ge 

a) 

4 Government Approved 

Test Report 

Test Rapart No. ITL/2610300048 
Report issue Date 27/03/2026 Sample Recemr Date 21022026 Analysis Date 2193/2025 ‘po 27/03/2026 

ITLIZ610300018 & 21/03/2026 
NA 

JOD Order No. & Date 
Work Order No & Date 

Ground Water Level Momlonng 
Waler Sample 
21/03/2026 & 02 25 pm 
Lime Stone Stacker 
a1 

OK 
ITL/SOP-7 3v01 
Hart shankar Kushwaha 
NA 

_ Test Results 
Results 

4936 
Test method (8) 

ITLISOP/W-02 2024 

~—~—----4End of the report-——-- 

eX? 
authonzed Signalory 

Mir Xailash Chandra Bhatt 
(Chamicail Ciscipling} 

ao" 

* 

QT otal lability of our laboratory tg limited to the ifveiced amount. 3 Sample will be des oyed ies Otherwise spectad 4 Repert is not to be prod media without the Permission in vwriting from laboratory. 5 in cane of any (Rconitmabon of fe contents 
© Sullonted signatory of Ire best féporl wlan 

ucad wholly or in part ws an evidence in the court 

15 days of the issue cf the tel epont 

Ghalori Gate, Patiala 147001 , Phone: 0175-2320175 (9 a.m. 
CIN: U71200PB2023PTCo59805 

Punjab, (India) 
8195071555, 9915584242, 9872584242: Email: info@itlch.com 

mm Fs Am 
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ITLCH Labs Private Limited 
(formerly known as Industrial Testing Loboratory and Consulting Houss) 

A Goverment Approved Laboratory 

207 

Test Report 

SSued | Test Report No. : TTLI2610300018 
ACC LIMITED GAGAL CEMENT WORKS Report issue Dale 2 27022026 
P.O. BARMANA DISTT BILASPUR -174013 Sample Recemt Date 2 21032026 
{HP} Analysis Date 2 21032026 to 27/03-2026 

Job Order No £& Dale : ITLf2610300079 & 21/03/2026 

Work OrderNo & Date : NA 

Nature and Descnption af Sample > Ground Water Level Monitoring 
Type of Sample : Water Sample 
Bale & Time of Sample Collection > 21/03/2026 & 02 42 pm 
Location / Source of Sampie : Near Fly Ash Gantry 
Sample Quantity : 84 
Sample Condition : OK 
Samping Method > IWUSOP-7 401 
Name of the Sample — ollecting Officer : Har shankar Kushwaha 
Any Other Informatian (if any) >: WA 

Test Results _ oe _ 
$.N Parameter (5) Results ] Test methad (5) 

| Ground water level ot prezometer. meters | 6112 ITLISOPW-02 2024 

.--—-~End of the report—-—---- 

m\a he 
auihonzed Signatory 

Mr Kailash Chandra Bhatt 
{Chemical Discipline} 

res 

ae 
> Ry 

ond e \ ge 
< Pe "8 es 

Pe 
{) 4 Teeretuts are relgted fo tre tested tema only 2 Total liability of our laboratory is Hmiled to the invoiced amount. 3 Savoie wt he destoyed 

anaes ‘5 da,s fom ihe date of a$u8 of test cervlicate unless otenniae sreched 4 Report is not to be produced wholly or im part a5 an evidence in lie éourt 

of law and sheuld not be used In any advertising media without the permission in writing from laboratory. 5 (9 case of any reconfmabon of the contents 

of the Lest reperis fequirec plegse contact the authorized aignatory of the tes! report within 15 days cf ihe sue of Pe bet! Capon 

Page 1 of 7 

Ghalori Gate, Patiala 147001, Punjab, (india) 
Phone: 0175-2320175 (9 a.m. ~ 5 p.m.), 8195071555, 9915584242, 9872584242: Email: intog itich.com 
CIN, U71200PB2023FTCO59805 cade 
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ITLCH Labs Private Limited (formerty known as Industict Testing Labaratory and Consulting Rouse] 
Laboratory 

208 

A Govemment Approved 

Test Report 

Issued to 
Test Report No. : (T2610300020 ACC LIMITED GAGAL CEMENT WORKS Report issue Date : 2703/2026 P.O. BARMANA DISTT SILASPUR -t74013 Sample Recempt Date / 21032026 {HP} Analysis Dale ' 214032026 to 2703/2026 /ob Order No & Date ’ ITL2610300020 & 21/03/2026 Work OrderNia & Dale : NA 

Nature and Desenption af Sampie > Ground Water Level Monitoring Type of Sample : Water Sample Date & Time of Sample Collection > 21/03/2026 & 02.55 pm Location / Source of Sample : Near Main Gate Sample Quantity : 01 
Sample Conaition > OK 
Samphng Method : ITL/SOP-7 3/07 Name of the Saimpis ect ig Officer > Hari shankar Kushwaha Any Other information (if any) > NA 

_testResults ‘ S.N Parameter (s) Results Test method (S$) 1 Ground water level of pezometer meter 6442, ITUSOPW-02 2024 : 

~-—End af the report---—-- 

pl vorr 
suthonzeg Signatory 

Mr *ailaah Chandra Bhati 
(Chemical Discipline) 

“i S 

we 
of 

Reus dl@ rek@ted to Ibe wAstog tons onde, Total ie y of our laboratary is hmited ta the invoiced amount. 3 Eamole ad oe da Lr oyed ane his Ten he ae Of -ssue of test Cerhicala unless of Se speched 4 Report is aot to be produced whally or in part as an evidence in the court of law and should not be used in any adverlising media out the porntussion in writing from laboratory 5 [n case of any recocfumason of he contents of The (es) fepoct s equred pesee contact he authoriged signatory of the wat report wilbin 16 days of thw saus of the test ‘enor 

Tage tof 1 

Ghalori Gate, Patiala 147001, Punjab, {India) Phone: 0175-2320175 (9 a.m. - § p.m.), 8195071555, 9918584242 9872584242; Email: into@itich.com CIN. U71200PB202aPTCOS¢aNS : 
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ITLCH Labs Private Limited 
fformerly known os Industrial Testing Loboratory and Consulting House} 

A Government Approved Laboratory 

Test Report 

sSued fo Test Report No. : ITL/2610300021 
ACC UMITED GAGAL CEMENT WORKS Report issue Date : 27022026 
P.O. BARMANA DISTT BILASPUR -174043 sample Receipt Date : 2032026 
(HP) Analysis Date > 21032026 to 2703/2026 

Job Order No & Date : ITLI2610360021 & 21/03/2026 
Work OrderNo & Date :; NA 

Nature and Desonpti | of Sample : Ground Water Level Monitonng 
Tyce of Sample : Water Sample 
Da's & Time of Sample Cokection : 21/03/2026 & 01:02 pm 
Location / Source of Sample : Hospital 
Sample Quantity > Ot 
Sample Condition : OK 
Sampling Method : ITLASOP-7 301 
Name of the Sample Collecting Officer : Har: shankar Kushwaha 
Any Other laformation (if any) > NA 

__ TestResults — S.N | Parameter (s) Results Test method (5) 

Ground water level of prezometer meters 57 12 ITU/SOPW-02 2024 

waraeseees ~-End of the report-—------ 

aise 
Autnonzed Signatory 
Mr Kailash Chandra Bhat 

{Chemical Discipline) 

| The eesutls are ca ated fp ine lested tens only 2. Total liability of our laboratory is Limited to the invorced amount. 3 Sarote «all be dersuoyed 
ate ‘5 days from ihe date of mauve of tesi certicate unless ofherwise soecihed 4 Report is not to be produced wholly or in part as an evidence in the court 
of law and should not be used in any advertising media without the permiesion in writing from labaralory. 5 In case of ary reconfirmston of me conbenta 

tt |) CGS 4 leqwed PHASE CONLaC Né ahora saratory of tre lest reporl » the $5 days of the asue of the test eepor 

Page tofl 

Ghalort Gate, Patiala 147001, Punjab, (India) 
Phone: 0175-2320175 (9 a.m. - § p.m.}, 8195071555, 9915584242, 9872584242: Email: info@itich.com 
CIN. U? T200PB2023PTCO59805 = 
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ITLCH Labs Private Limited [formerty known as industrial Testing Laboratory and Consutting House) 
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A Govemment Approved Laboratory 

Test Report 

issued fo 
Tast Report No. : FTLI2610300022 ACC LIMITED GAGAL CEMENT WORKS Report issue Date / 277032026 P.O. BARMANA DISTT BILASPUR -174013 Sample Receigt Date : 2193/2026 (HP) 
Analysis Date © 294032026 to 27/03/2076 Job Order No & Date : ITLA261030G022 4 21032026 Wark OrderNo & Dela - MA 

Mature ard Descnption of Samnpie : Ground Water Level Mon.tonng lype of Sample : Water Sample Daie & Time of Samp. Collection + 219032026 & 02.13 pm Location / Source of Sample > JSQ Colony Sample Quantity : Ot Sample Condition > OK Sampling Method > ITLASOP-7 3/07 Name of the Sample Collecting Officer > Hari shankar Kushwaha Any Olher information Uf any) > NA 

_ Test Results , S.N Parameter (3) Results Test method (S} 1 | Ground water level of piezometar meters | 56 28.SCSC~™ ITLISOPIW-02 2024 

nonin ~End of the report---—. 

ove 
Authorized Signatory 

Mr Katashelipandre, Bhatt 

ve? 
x 
M oS 

oe 

@) a 

\s r a? 
' The ppsults tm to hes tire Sonly 2. Total liability of our laboratory is limited lo the invoiesd amount 2 Sampie wil) be destroyed 

alter 15 days from the X. OF m8u8 of lest GASP cate unkess othennse specified 4 Report is motto be produced wholly or in part 26 an evidence in the court 
of law and should not be used in any adMertising modia without the permission in writing from laboratory, 5 in case of ar ¥ 'eConfirmaton of he contents 
Of tne eat ecet a required please CONMIG Ue aUIROZED signatory of the heat report witha 15 days of the tasue of the test report 

Page tof 

Ghalori Gate, Patiala 147001, Punjab, (india) Phone: 0175-2320175 (9. am. ~5 P.m.). 8195071555, 9915584242. 9872584242: Email: into itich.com CIN: U7} 200PB2023PTCO59805

1562



ITLCH Labs Private Limited 
{formerly known as Industrial Tesiin i ig Laboratory end ¢ i 

4 Goverment Approved Laboratory ee 

211 

Test Report 

issued [0 Test Report No. 2 {TL/2630300165 

ACC LIMITED GAGAL CEMENT WORKS Report issue Dale 1 26/03/2026 

P.O. SARMANA DISTT BILASPUR - Sample Recempi Date 5 21/03/2026 

174013 (HP) Analysis Date > 2403/2026 to 2603/2026 

Job Order No. & Date : ITL2630300166 & 21/03/2026 

Work OnierNo & Date : NA 

Nature and Descnption of Sample > Fugitive Emission 

lype of Sample : Fugitive Emission Sampte 

Date & Time of Sample Collection : 20/03/2026 & 03:25 pm 

Lecatron / Source of Sample : Near Main Gate 

Sample Quantity : Ot 

Sample Condition : OK 

Sampling Method : TWUSOP-7 4/01 

Name of the Sample Cofeeting Officer : Hari Shankar Kushwaha 

Any Other jaformation (if any) > NA 

Test Results 

SN | Parameteris} ~~ | Results | Regulatory ‘Test Method (S) 
| Standards 

i Suspended Particulate Matter (SPM) ygim’ 748.4 5000 1S 5182 (Pat4) 1999 

End of the iepart- 

aye" 
Auronzed S:gnatory 

Mr Kailash Chandra Bhatt 
Chemical Discipline 

oa 

& ‘s 

& 
) oe 

4 Rew 
#OTE 4 ages aie related 1 ggPsie0 vems only 2. Total liability of our laboratory is timited 

to the invoiced ammount. $ Sample will be daswoyed 

atte: 15 days T¥n the date of ssug yest certificate unimse otherwise speci¢d 4 Report is not to 
be produced wholly of in part a an evidence i the COUT 

of law and should not be used it any advertising media without the permission in writing from laboratory. 
5! case of any recomfrmeton of the contents 

Af the lost repo s required pease contact the authonzed sgnatory 
of the tes{ reoost with +5 days of the issue of (Ne tes! repr! 

Aage bolt 

Ghalon Gaie, Patiala 147001, Punjab, (Indic) 
Phone: 0175-23261 75 (9 a.m. -— 5 p.m.)}, 6195071555, 99] : it infow@i Gils: Ui Tatbheseaterenatans } j §584242, 9872584242; Email info@itich.com 
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ITLCH Labs Private Limited lformerty known as industial Tasting Laboratory and Consulting House) 
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A Govemment Approved Laboratory 

Test Report 

issued tp Test Report No. > ITL/2630300167 
ACC LIMITED GAGAL CEMENT WORKS Report issue Date ‘ 2603/2026 P.O. BARMANA DIST] BILASPUR - sample Recemt Dale : 21/03/2026 174013 (HP) Analysis Date 2 212032026 to 2602/2026 

Job OrderNo & Date : ~=ITL/2690300167 & 21/03/2026 
Work OrderNo & Date : NA 

Nature and Descrption of Sample : Fugitive Emission 
Type of Sample > Fugitive Emission Sampie 
Date & Time of Sampic Collection > 20/03/2026 & 03 23 am 
Location / Source of “ample : AFR & Raw Mili 
Sample Quantity : 01 
Sample Condon : OK 
Sampling Method > STUSOP-7 3/01 
Name of the Sampto Codecting Offioer : Har Shankar Kushwaha 
Any Other information (if any) > NA 

Test Results 
SN Parameter(s) | Results | Regulatory | Test Method (S) 

Standards 

1 Suspended Partcutate Matter (SPM), ug¢m= 1688 5000 iS 5182 (Pan 4) 1999 

End of the repart 

gesy2t 
aytnonzed Signatory 

Mr Kailash Chandra 
Bhat 

Chemical Discipline 

ras 
W ¥ . some ems onty 2. Total liability of our jabosatory is lanited to the invotcad amount. J Samow will be destroyed alter 15 days from the Sate of ssus esi corshcate uotess othemwase soecited 4 Reportis motto be produced wholly or in part ag an evidence in the court of law and should not be used in any advertising media without the permiagian in writing from laboratory. 5 in case of any veconfrmation of te consents ‘he test report's requread please comact the aulhonzed snatery of the wal feaorl witha 15 Gays of the issue of Re feet report 

Page 1 of 4 

Ghalori Gate, Patiaia 147001, Punjab, (India) Phone: 0175-2320175 (? a.m.-5 p.m), 8195071555, 9915584 i i 

os UrTS0uregutaMtc cons ; 9584242, 9872584242 Email: info@itich.com 
Ce a ey 
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ITLCH Labs Private Limited 
(formerly known as Industriel Testin g Laboratory and Consulting Haw 

A Govemment Apptoved Laboratory ~e “ 
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Test Report 

issued to Test Report No. > ITL26303007168 

ACC LIMITED GAGAL CEMENT WORKS Report Issue Date : 26/03/2026 
P.O. BARMANA DISTT BILASPUR - Sample Receipt Date r 2403/2026 

174013 (HP} Analysis Dats > 2103/2026 to 26032026 

Job Order No. & Date : [TLI2690300168 & 21002026 

Work Order No & Dale : NA 

Wate and Descrption of Sampre : Fugitive Emission 

Type of Sample : Fugitive Emission Sample 

Date & Time of Sample Coflechon : 2Of0s2026 & 03°35 pm 

Location / Source of Sampie : Packing House 

Sample Quantity : O01 

Sample Condition : OK 

Sampling Method + ITLASOP-7 3401 

Vane of the Sample Collecting Officer : Hari Shankar Kushwaha 

4ny Other Information Gf any) : NA 

Test Results 

SN | Parameter(s) “T Results | Regulatory | Test Method (S) 
Standards 

1 Suspended Particulate Matter (SPM), pgm 1354 5000 18 5182 (Pan 4) 1999 

End of the Report 

oe srt 
authonzed Signatory 

Mr xailash Chan
dra Bhatt 

Chemical Ducaphne
 

we 

‘ 
“Ww 

Crs os 
© SF P ae 

4 a? 
¢? o 

VOTE | The results a Se 4 to he tested eres only 2. Total liability of our laboratory 
is limited to the invoiced amount. 3 Sarnole will be sestroyec 

alter 15 dae flowy the she of sue of test certicate unless otherwse soectied 
4 Report ig notte be produced whotly or in part 

as an — the iy 
onirmation ne Con bey 

of law and should not be used in any ad
vertising madia without the penmnissio

n in writing from laboratory 5 In cease of any fee 

“cnmearesteced gcegured please . ntact hs authonzed segnarcry of the test rep
ort within 15 days of the sue of the leat re

port 

Paje tcf 

Ghalori Gate, Patiala 147001, Punjab, (India) 
Phone: 0175-2320175 (9 a.m. — 5 p.m), 819507 cat ni eeeaaee recone p.m.}, 1555, 9915584242, 9972584242: Email info@itich.com 
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ITLCH Labs Private Limited 
A Government Approved ‘ory 

Test Report 

issued jo Test Repart No. : ¢7L42630300169 ACC LIMITED GAGAL CEMENT WORKS Report issus Daze / 26/03/2026 P.C. BARMANA DiSTT BILASPUR - Sample Receipt Date =: 2102026 174013 (HP) Analysis Date > 210032026 to 26/03/2026 
Job Order No & Date > ITL/2630300169 & 21/03/2026 
Work OrderNo & Date oo: NA 

Nature and Desenption of Sample > Fugitive Emission 
Type of Sample ; Fugitve Emission Sample 
Bate & lime of Sampe Cotection : 20/03/2026 & 03 33 pm 
Location / Source of Sampia > Gypsum and Fly ash 
Sample Quarnity ee | 
Sample Condition : Of 
Samping Method > ITUSOP-7 3401 
Name of the Sample Collecting Officer : Hari Shankar Kushwana 
Any Other Information (if any} 5 NA 

Test Results 

SN | Parameters) | Results Regulatory | Test Method (S) 
Standards 

| | } — — | 

1 Suspended Particulate Matter (SPM). ug/im* | 1267 5000 IS 5182 (Part 4) 1999 

——-End of the raport——---- 

authonzed Signatory 
Mr Katash Chandra Bhatt 

Chemical Discipline 

ore 
ay | yw cS of p a 

ot xe) 
Wats BE *e4ated to the GaaNlerns onty 2. Total hability of our laboratary is limited to the invorced amount. 3 Serpe aw be dewroyed atts days COM the date of esue gl a Yervicala unless ottem se speced 4 Report is not lo be produced wholly or in part as an syeience in the court 

of law and should not be used in & advertising media wrthout the seruissian in writing fram [aboratory. 5 in case of any recente mation of the conterts 
‘he West “GDN IS 1agieed please conar! the authanzed sgnatery of the test report within 15 says of the sane of Pe teat ‘eport 

Ghaiori Gate, Patiala 147001, Punjab, (India) Phone: 0175-2320175 (9 a.m. ~ § p.m.), 8195071555, 9914584nes terpenes CIN: U71200PB2023PTCOs9805 , 9872584242; Email: info@iich.com 
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ITLCH Labs Private Limited 
{formery known as Incustrial Testing Laboratory and Consulting House) 
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A Govemment Approved Laboratory 

Test Report 

ssued to Test Report No. > ITLI2630300170 

ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 2 27OR2026 

P.O. BARMANA DISTT BILASPUR - Sample Receip! Date : 23/03/2026 

174013 (HP) Analysis Date : 2032026 to 2702026 

Job Order No & Date : ITL2630300170 & 2yvOR/2026 

Work OrderNo &Oate :; WA 

Natire and Descriptio of Sample : Fugitive Emussion 

Type of Sample : Fugrive Emission Sample 

Date & Time of Sample Collection : 2103/2026 & 10:13. am 

Locatan / Source of Sariple : Main Crusher 

Sample Quantity : (01 

Sanne Condition : OK 

Sampling Method > ITLISOP-7 3/01 

Name of the Sample Co#echng Officer : Han Shankar Kushwaha 

Any Other Information |f any) > NA 

Test Resuits 

SN Parameter(s) Results | Regulatory | TestMethad(S) = “] 

Standards 

_— = aan stg 
| 

t | Suspended Pari culate Matter (SPM). ugim? 2834 5000 | §§ 5182 (Par 4) 1999 

———s i L = — _ _ —— 

End of the report----—--— 

aytnonzed ‘natory 

) /ailash Chandra Bhatt 

Chemical Discipline 

Via! 

eo go 
WOT The reguits are reited to rims on'y 2. Total liability of our latroratory is limited to the invoiced amount 

3 Samos wel be SoBe oyed 

wie: “E dasy4or the daw of ssuiP Mest censtcate unless otherw se soeched 4 Report ig not to be produced wholly or In part as an evidence in the court 

of lav andl should not be used in any advertesing media without t
he permission in writing from laboratory 5 '9 case of any *econtemance of ihe contenss 

7 ihe tos? ‘4 pqa en pease conliact ho gulhon7ed aq 7atory Gf the tes
t report wtfen “5 Jays cf he -ssue of he test report 

Saga? ot? 

Ghalori Gate, Patiala 147001, Punjab, (India) 
Phone: 6175-23201 75 ($ a.m. - 5 p.m), 8195073555, 9915584242, 987 . i isonet eed Bae , 9872584242; Email. info@illch.com 
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esting Laboratory and Consulting House) Govemmeant Approved Laborctory 

Tést Report 

issued fo Test Report No. > 1742630300171 ACC LIMITED GAGAL CEMENT WORKS Report issue Date 7 27032026 P.O. BARMANA DISTT BILASPUR - Sample Recep Date : 23032026 174013 (HP) Analysis Dafe : 23/03/2026 to 27/03/2026 Job Order No & Date : (702630300171 & 2370972028 Work OrderNo & Date : NA 

Nature and Descrptin of Sample > Fugilve Emission Type of Sampie > Fugitive Emission Sample Date & Time of Sampie Cofecton : 21/03/2026 & 1035 am Location / Source of Sample : Coal Stock 
Sample Quantity : 01 
sample Condition > OK 
Samping Method > ITLASOP-7 3/01 Name of the Sample Collect Officer > Han Shankar Kushwaha Any Other teformation (if aa Vv) > NA 

Test Results 
SN Parameter(s) ' Results | Regutatory | Test Method (S} 

Standards 

1 Suspenced Partculate Matter (SPM). ugim® 1243 | 2600 IS 5182 (Part 4). 1999 

End of the report--—---—- 

gare 

syynalory 
aytnorized O" , 

Mr «altash Cha
ndra Bha 

Chemical Disci
piine 

ae 
oY ‘ 

<P Vago" € o a? 

HOPE : The raauus dre reigred to % tems only 2. Total iliabudy of sur lahoratory is limited fo the inyosced amount 3 23 voll be dearoyed ater +4 days Yom the date of asue of Cortiicate unless olharwise specified 4 Report is nol to be produced whedly or in part at an evidence in the court 
of law and should not be used In any advertiaing media without the permission in writing from laboratory. 4 in case of @fy recontama son of he contents 
UPS CeSt EDO  gqueed plERee contact the authonzed signatory of the iest Feport valtin 15 days of the das iae of the (eet fe port 

Page tof 1 

Ghalori Gate, Patialg 147001, Punjab, (India) Phone: 0175-2320] 75 (9a.m,-5 pP.m.), 8195071555, 9915584242, 9872584242: Email: info@itich.com 
Id: FT SnNPRING 4TH Acne 
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ITLCH Labs Private Limited 
(formerty known as Industrial Testing Laboratory and Consulting House) 

A Govemment Approved Laboratory 

Test Report 

(ssund io Test Report No. (TLiZ630300172 

ACCLIMITED GAGA! CEMENT WORKS Report issue Date 27032026 

P.O. BARMANA DIST) BILASPUR - Sample Receipt Date 2302026 

474013 (HP) Analysis Date 23'0372026 to 27/03 2026 

Job Order No & Date ITLiZ630300172 & 23002026 

Work OrderNo & Date : NA 

Nature and Descaption of Sample 

Tyee of Sample 

Da'e & Time of Sample Collection 

Location / Source of Sample 

Fugitive Emission 

Fugiive Emission Sampie 

21/03/2026 & 10.50 am 

Clinker Stock Pie 

Sampie Quanity : 1 

Sample Condition : OK 

Sampling Method > ITLASOP-7 3/01 

Name of the Sample Cobecting Officer Han Shankar Kushwaha 

Any Other lafarmation (if any) > NA 

Test Results 

l Results | Regulatory | Test Method (S) 
Standards 

SN Parameter(s) 

iS 5182 (Part 4) i9¢9 

4 — —— 
4 Suspended Particulate Matter (SPM) pgim? 2241 5000 

_ End of the Report-———- 

vr’ 
authonzed S.gnalory 

Mr Kailash Chandra B
hatt 

Chemical Discipline 

NOTE 1 The rests pac: ic | § tested dems only 2. Total K
ability of our laboratory is limited to the inveiced am

ount 3 Sar pie wil be Gestroyed 

ater +4d3,5 om the Gate of wsua > esl cer heate uniews cthervese speciied 4 Report is not 
to b¢ produced wholty ar in part aa an evrdance in the 

court 

of law and should not be used in auy advertiging media without 
the permission in writing from laboratory 5 9 case of any recon

iematce of he coments 

of he tes! epoc-s requved please contact the aulttocza
d signatory of ine tes! report wittin 15 days of ine esue of ce test report 

Page tof t 

: : Ghatori Gate, Patiala 147001, Punjab, (India) 

hone: 0175-2320175 (9 a.m. - 5 p.m), 8195071555, 9915584242, 9872584242: Email: infowi 
CIN: U7 1200P82023PTCO59805 

: Email: Info@itich.com 
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ITLCH Labs Private Limited (formeny Known as inchistriaal Testing Laboratory eng Consulting House) 
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A Goverment Approved Laboratory 

Test Report 

io 
Test Report No. > 41L/2830300174 ACC LIMITED GAGAL CEMENT WORKS Report (ssue Data > 27193/2026 

P.O. BARMANA DISTT BILASPUR - Sample Receipt Date > 23032026 
174013 (HP) 

Analysis Date * 2803/2026 to 27/03/2026 Job Order No & Date ’ WWLI2630300173 & 2032026 Work Order No & Date + NA 

Nature and Desenpien of Sample 
Tyoe of Sample 

Fugitve Emission 
Fugitive Emission Sample Date 2 Time of Sample Cofection 21032026 & 1057 am focanon / Source of sample Stacker Reciaimer Area Sule Quantity 
01 Sumpie Condition 
OK Samping Method > ITUISOP-7 3401 Name of the Sample Co¥ecting Officer > Han Shankar Kushwaha Any Other taformation iit any} : WA 

SN Parameter(s) 

Test Results 

' Results | Regulatory | Test Method (S} 
Standards 

Suspended Particulate Matter (SPM) gm? | 4240 5000 | 1S $182 (Part 4) 1999 

of 

l 

Enc of the repart- 

pio” 
Authorized S:gnatory 

Mr Kailash Chandra Bhatt 
Chemcal Disciptine 

© Megullx wig fine aled teins ony 2. Total lisbility of our laboratory 1s limited to the mveKeg amount 32 Serpe we or Setsver Wess atherwse speaied & Report is not to O€ produced wholly or in part as an evidence im the court 
Of law and should not be used in any @dvertising media withaut the Permission in writing from laboralory $ In case of any "acoritema bon 
the test ragort us "CQWIE? Ol@ase Contact the authorzed sqnalory of ne mst fepor wtiyn 75 days of the ¢gue of the es" report 

alter 15 gays For the dai of issue of tast cerbtcate un 

Tage tot 

Phone: 0175-23201 75 (9 a m, CIN. U71200PB2023PTCNSean 

Ghalari Gate, Patiala 147001, Punjab, (inci) 
A 
~ 5 p.m.), 8195071555, 9915584242, 9872584242: Email. info: vilich. com
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